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The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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... (Interruptions)
Jemer AP ¢ 96 W8y, 98 gyl

... (Interruptions)
MADAM SPEAKER: Question Hour. Q. 21 — Shri Anto Antony.
11.01 hrs

At this stage, Shri O.S. Manian and some other hon. Members came
and stood on the floor near the Table.

MADAM SPEAKER: The hon. Minister is going to make a statement on this
point. Please go back to your seats. Let the Question Hour run. The hon.
Minister is going to make a statement on this point. Please go back to your seats.
Let us run the Question Hour.

... (Interruptions)

11.02 hrs

At this stage, Shri O.S. Manian and some other hon. Members
went back to their seats
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(Q.21)
MADAM SPEAKER: Question No.21,Shri Anto Antony.

SHRI ANTO ANTONY : Madam Speaker, I congratulate the UPA Government
for introducing the Aakash Tablet, the low cost computer in the world. The
Scheme is intended to link 25,000 colleges and 400 Universities in the country in
an e-learning programme. What I understand from the statement given by the hon.
Minister that only 650 Tablets out of 6,440 have been accepted and rest of them
were rejected due to substandard.

I would like to know from the hon. Minister whether it was the mistake
from the part of IIT, Rajasthan in selecting M/s. Datawind for manufacturing the
Aakash Tablets and also the steps taken by the Government in this regard. ...
(Interruptions)

MADAM SPEAKER: Now, the hon. Minister.

SHRI KAPIL SIBAL: Madam Speaker, I want to just inform the distinguished
Member of this House that we have entered into an arrangement with M/s.
Datawind which has set up a subsidiary in India for the purposes of manufacturing
this Low Access-cum-Computing Device. He rightly pointed out that at the initial
stage they produced about 6,440 such devices, of which 366 were distributed. We
got a feedback from the students about the infirmities and the deficiencies in those
devices. After getting that feedback we went back to M/s. Datawind and said that
these deficiencies should be addressed. They have agreed to address those
deficiencies. The second version of the Aakash Tablet will be launched some time
in April. These are all teething problems that naturally arise when you do such a
monumental experiment to produce a Tablet which is less than 50 dollars, and
these teething problems do arise.

Now we are moving ahead. M/s. Datawind will be supplying us one lakh
Tablets based on the second version of the Aakash, which has a much higher
capacity in terms of processor. The processor originally was 366 MHz. Now it is

going to be 700 MHz. The battery life is going to be three hours when the Tablet
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is being used continuously. Instead of a resistive stream, it is going to have a
capacitive stream. So, he is going to provide these additionalities taking care of the
deficiencies at the same price as he was to supply the Aakash-I, which is
Rs.2,476/-. So, there is no problem. We are going ahead with that.

SHRI ANTO ANTONY : My second supplementary is this. [ would like to know
from the hon. Minister whether the Government will consider issuing fresh tenders
for manufacturing the Aakash tablet from the vendors other than M/s. Datawind.
What would be the norms to ensure the quality of devices at the price of
Rs.1,500/-?

SHRI KAPIL SIBAL: As far as other tenders are concerned, what we have done is
this. If we are going to supply this Tablet to 220 million students in schools and
17 million students in colleges, we need to develop large manufacturing capacities
to be able to supply the Aakash Tablet. Now, I do not think M/s. Datawind by
itself can supply that. So, what we have now done is this. Now, the principal
investigator is going to be IIT, Mumbai.

He is working with C-DoT, which is under the Ministry of

Communications and Information and Technology along with ITI and Bharat
Heavy Electricals. We are trying to develop, in that process, not only a fresh
design but new manufacturing capacities so that the long-term interests and the
needs of the students are taken care of, so that in five to six years, we are able to
give a tablet in the hands of every student in this country.
2 AR T, IR ¢ Heledl, § HAl Heley ¥ Yg YOI Aredl g fdb 377 700 AIECS 3R <4
ThIA I B oY s @X X €1 § T8 qo dredn g b serfdss dud T 61 ey fhan
o, IH PV WA UM & q1& I I8 HeH IOl gl I8 Sl & b MU Uh Hed S,
Afp # I8 S Aredt § 6 1 urEl &l [JaRd & @ oy o s Aues 9 87
IS R H A DI SRR ¢
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fooReT & a/g § & e R I S F ofaR T W 9% B WX b an 7 A
HUAT AT IR B M AT B IqD Y $B B 1 8 ol MPpe-2 4 fIeiq &1 @ 2l
facla aifdes 89 & Wovd oRgAR W Bl g8 oI W UAT dad 2 Wy # I§ W v 7 B
doAsl SR § IS SN o RIerad & 21 SUT 30! sG] W JeAfas Sor
1Y S TR SO T ¥, WD BA B IR H T MM FY AT 27
N Hiet Riager 1 el J6 T Fa 3 FR1 B 919 BE 7, 98 Rgeer onft dar & &
TS T WP onfl @1 89 SReT aR @ B I8 99 R w ¢ o o frw &1 < 3R @i
A WRafhe e B a1fet| S9e d1a S Aghaaie dufich 9a 8 oM, This Aakash

tablet is working under the National Mission for Education through ICT. ¥g S=a
fren WeEi & fou @l usd @1 8W fvafdenely @ g@l @l MhIY <dole «il| fhd
fqeqfaernera & a2l B &, DU G 8N, 3779 & &7 AR U 700 BHRIS WY bl
golc gl 700 HUS H IR 89 3 UIgd W e «¥l, SF AGhaaRT Hufict & Sreft
T B 50 I d=di Bl § URAT| fawafdenerdl § S 9= Ued §, S9dl Wl 1 RIS 70
A g A S S W A @ T8 Bl fheretel S AghaaT Hufidt 93 8 S b

fepaT 89 &Y HEIM, AT UISYST PR Hehdl &, qd 89 q9 DY (b Ugel geal &l & 3R R

IS 91§ el § A 9 AR I9 ST B |

FRIMDHIA U8 SHH e Comlaliol MM, 29 RAR saawic AR, S gexffiReaa
U g1 8, SUD ded 8l Ys 9 g3l © b U8 Tgd 37T YIolae &, S 8H 3T ofhx S |
3t Yo AR ;. "Rl H ofud HiegH | A WA Sl | gl 9red, 98d @ g
TAD A AT (U IR QT &, o1 qHT AR Fe S © b R wRaal & 9re 9 =
HEAH & Wpel B, ATS USH HIEGH & Wpel 8, B W8 gAY ¥l A B qeal Dl HrYR
D! e < S @ 21 s AErd 8 WA 8l S T STU 37U STR W AT A1 Pl b usel
B9 faeafdernery & q=di &1 S| 319 Svd S99 d1d @1 © & UIgAR) Uoded ¥ &, S 9=
Y U UG 3T T, SAD! SIS1 DI A AT | G ISl AT FaRAT Bl A1 [ qgAd
TSeher AT AeAfeh WR & dedl I AT YRR BN AR Iqb q1g 3779 fqeafdemed § < ar

AR AT I g SUGeRT BT
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AEIGAT, H 3MUD HIH A A HAT S A o A B S TR, e BT,
IS I8 D d=d ©, Sl ITUl UGS Dl BRI W I &, SAD AII-{UdT MfHh W &
T HHGR T, RAT 3T S g4 <1 # wafiwmar &7 & A7 Hom 6 o St @ &R 9
$B e i fha 5 € SU W 9 S B W B IR H TH ITAL BRI DY
AT B TIATE|
3t Ffta e : A sremg AEIGw, AFFI 9eW 1 & |aTd 9§l Ugdl S 49l ©§
3R gema faar g 5 a8 W Usd WEHd SR TR WEHY H AN BRAl dley SR
AN & ITS<A DI Usel T8l o1 Aley| T8 AT T e i1 o o e A8
g1 o, IE BRR YOI & oIy of| I fqTd & doic & R &4 700 HRIS o9 fiel I
TeTe e BR U@ BIR 3. .. ped B forg anft 9 @ 7l O & a' e e,
dr B9 QAT ISl SHeal BTl F SUHT I AT § P 514 96 BH 9 DI, W AR F IR
e IR ST o Telic) ¥ha & d<di dl, d1 Ao Whal & qdl DI a1 oI, al a8
U AEF § O gRT 92l HI FURNBIU 8 FH I, THERAC e FH| Tad! I8 a1d
TE ¥ IR & BN T 5 Tee freM BR UgaeE ¢ W 99 Wped # Rl 99
&4 U8 WAL |

S 919 ST BN WM W © 6 yraRerss &9 g ARyl S #1 de 6 e
AR T BN AP SR MY AT W19 YT & A1 8A dgl We w7 3 forar 2 fh -

“Once the production capacities are built up, norms for distribution with an
aim to prioritize empowerment of students, especially from disadvantaged and
marginalized sections of society, through this LCAD would get developed.”

SHRI KHAGEN DAS : The Government has introduced Aakash tablet with a lot
of fanfare. But if you look at the performance, it is not up to the mark even. This
has been probed in the pilot version of Aakash. Many students, who have used
Aakash tablet, are complaining of low speed, poor battery back up, poor response
from desk screen, low RAM of 256 MB, etc. So, I would like to know from the
Minister what drawbacks were identified by the students in the pilot RAM of
Aakash tablet. What steps the Ministry has taken and what is the time-bound

programme?
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SHRI KAPIL SIBAL: In fact, Madam Speaker, I have a lot of communications
from students who have written to us saying that a lot of them are very thrilled
with the Aakash tablet but they have also pointed out deficiencies. As the
distinguished Member rightly pointed out, those deficiencies are low speed and
resistive screen. Therefore, it takes time for the data to come on to the screen.
Precisely, those are the issues we have addressed.

In the second version of Aakash, that is, Aakash-II, the processor, instead
of going to be 366 MHz, would be 700 MHz. So, the speed will increase
substantially. Instead of a resistive screen, you will have a capacitive screen like
any modern Aakash tablet. It is Aakash-II.

SHRI KHAGEN DAS : When?
SHRI KAPIL SIBAL: It is in April, 2012. And, third is that the battery life would
be three hours continuously.... (Interruptions)

These are the very deficiencies that we are trying to address and we have
addressed. M/s Datawind has agreed to supply at the same price the second
version of Aakash taking care of these deficiencies.

SHRI ADHALRAO PATIL SHIVAIJI : Madam, tablet in education field is a very,
very important tool. They are widely used in most of the countries in the world.
Originally, when the specification was finalized, the Minister said, 366 MHz speed
of the CPU was identified. Madam, 366 MHz CPU speed is very low compared to
the other tools available. Now, it has been finalized that Aakash-II will be 700
MHz. 1 would like to request and ask the hon. Minister one thing because it is
going to take a long time and in this IT industry, particularly after every six or
eight months, upgradation of technology takes place. Can we consider having one
GHz speed and higher memory, which will not make any difference in the cost?
After seven or eight months, the cost of CPU and the cost of memory will
definitely come down. Since this is a very important tool for education, I would

request the hon. Minister to consider this technical point.
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SHRI KAPIL SIBAL: Madam Speaker, in fact, you know, whenever we
manufacture a product of this nature in India, we face two very serious challenges.
Firstly, we have to take care of the fact that the price is affordable and the product
is accessible. It is because you have a modern tablet, which costs 150 Dollars with
all the features that have been suggested by the distinguished Member. But, those
will not be affordable and accessible to the ordinary folks in our country,
especially to young students and to poor families. So, whenever we launch a
project of this nature, we have to be very careful about the price. At the same time,
we also cannot compromise on quality. So, to actually ensure that the quality is
good and the price is low is a very difficult task, not just in manufacturing tablets
but in all technology solutions in India. For India, the low cost high quality
solution is the way forward because we have to access millions and millions of
people in our country. Therefore, we started with 366 to figure out as to what the
price would be and what the quality would be.

Now, we have learnt from experience, we are going to improve on the
quality; we are going to improve on the price, and not only that we have set up a
Committee, which will constantly review the latest developments that are taking
place. I might tell you that the Government, and thanks to the distinguished Prime
Minister, who are thinking of setting up a fab facility in India so that we
manufacture our own chip. If we manufacture our own chip, the cost will come
down. If the capacitive screens are manufactured in India, the cost will come
down.

At the moment, what is happening is, for most of these components, 39 per

cent of the components are imported from South Korea; another 25 per cent of
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components are being imported from Europe; another 16 per cent are being
imported from the United States and 16 per cent are being supplied in India. I want
this product to be a ‘made in India’ product. That is what I want at a low price for
the children of our country, which would be constantly reviewed to improve the

technology and reduce the cost.
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MADAM SPEAKER: Question No. 22. Shri Ravneet Singh.

AN e w= grea : srewer wElwl, R & Wi Bidd fordbsl # 9l deHrd A o e
2...(auM) IR o YT’ 1 Ui RI9 WRDR PR 8! &l DAl {3l I 3R Bl
ferst T8l & W e gl

et werean : ol SER SISyl ot TaTe o Aifvigl ot & i @S @ Y 87

... (cTaym)

MADAM SPEAKER: Nothing will go on record.
(Interruptions) ... "
11.16 hrs.

At this stage Shri Dinesh Chandra Yadav and some other hon. Members came and
stood on the floor near the Table

... (cTagT)
A& HRSAT : I T o AU 87 & BT I8 Al of 3N &1 37T 9 & fb I8 Tord 2l I8
AT Bt TRAT & favg & O F odHbR 3Ny 87

... (cgaym)

T FEGHT : 3T IIH SThR 93 ST
... (9u)
3reer wEredA ¢ WAl Sl Y Aty | HAT S oM Sare |
.. (o)
MADAM SPEAKER: Please give your answer.
.... (Interruptions)
MADAM SPEAKER: Please give your reply.
.... (Interruptions)
SHRI SHRIPRAKASH JAISWAL: He should ask the question.

... (Interruptions)

Not recorded.
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(Q.22)
SHRI RAVNEET SINGH : Since coal is a vital raw material for industries such as

power, steel and cement, whether the Government proposes to set up an
independent regulatory body for price determination so as to ensure that the price
of coal remains industry friendly. ... (Interruptions)

sit siueTel SwaTe @ WSH, S¥ W 9Qdl §s DI DI AN & BRU UH geidsc i
ACIeR T @1 Sevd ol s av # at = feurcaed &R R 3 w_erel &_ &
T ge fid IR &xe ARG 3ifw of § 9o T 81 o 8 AR it f S0 iR
BT &1 I & DIl elek BT 91 A9e H U R AT AL, (Fae)

SHRI RAVNEET SINGH : What other steps the Government propose to take to

ensure stability in the prices of coal?... (Interruptions)

2 shuHTe TEAE @ HeH, ARG e S © b Bld Yaex al 2000 H & -
fopar T gaeT g1 diat Iighiet &1 iR Hengua g™ fhar Sirar g1 Aissya &l I8 vard
2 P e ST & THIRR=D R msfaefdd &1 dev| T dRe 3ifh WSa+H Bl
BH AT ST Wb R Blet UISRAS bl (FRIZ0T H Xen S 4eb |.... (qem)

SHRI C. SIVASAMI : Coal is a base raw material for all products generated even
for producing power and for producing products of various kinds. So, coal is a
centre-stage for the Indian economy. Any revision in its price will have a bearing
on all our products. Since coal is an essential commodity and it is contributing to
the economy of the nation like its spine, the Government instead of increasing the
price of coal should come forward to support the Coal India Ltd., more vigorously
and should also support Coal India Ltd., in a big way in this Budget to increase the
productivity of coal in India which will ultimately lead to reduction in coal prices.
Therefore, I would like to know from the hon. Minister whether the Government
has any plan to support further the Coal India Ltd., for undertaking more coal
mining projects in the coming days. ... (Interruptions)

2 SAUHTE TRIHATA . FEGdl, Bl SSAT B AT YN fofac! 2 b g8 foraan Sumer 4 el
Bl b, WedH BT B BN o f Bict WISt D e B Sexd 7 US| 3Ma+ 314t oxar
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B o9 & Art 7 g ua . @ S @t ok R gu O S B did weaS 99
I oAt | SED HH I B 91 DIl ST - I Tgd fhaT iR 39T & aNg H.._(SJJer)

e 8W & 91 ft B Ui 98 8 T
FART WINT 8, Bl SISAT BT T 8 fh ST | TG ST dTHY. blel USAS

DI AT W | 3 TG DI YR A AT A (@)

MADAM SPEAKER: Question No. 23.
Prof. Ranjan Prasad Yadav — not present.
Shri Neeraj Sekhar — present.

The answer may be given by the Hon. Minister.
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(Q.23)

et A [ 2 AeH, § = S ¥ I8 S 9w g 5 9w RS, 9w, o R
B WS FHT AFAT &, STd O g9 BT Fard ¢l Usell dicgdl Aldadl d ofd) 3
dd 89 39 I @ foIg ool @ 8 IR-9R &8 I8 © b AR S O QIRUIC &, 98 984
BT §| SISl 8l IaRdl Fel, STersl a8l FRal 21 39 <xd¥y & fopedt faT aga g1 grear el
digedl ArewH § UP HAl 9ol Y| SED a8 gAY HAT 37 Y| 3/ TR HAT 3 Y| B
HAT AT ST T8 & A1, STH-HTIR D A1, B ISR Bl ML 3R Il S BT AT
Q| .. (@)

ST HRISAT : 99 HIFVT| YR YT 81 AT

... (cTagT)

SHRI VAYALAR RAVI: The Jammu airport is having a problem because the
runway is not ready. It has already drawn the attention of the Government. So, I
cannot give an off-the-cuff answer at the moment.

... (Interruptions)

MADAM SPEAKER: The House stands adjourned to meet again at 12 noon.

11.23 hrs

The Lok Sabha then adjourned till Twelve
of the Clock.
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12.00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.

(Madam Speaker in the Chair)

PAPERS LAID ON THE TABLE
MADAM SPEAKER: Now, Papers to be laid on the Table.
Shri V. Narayanasamy.
THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Madam, I beg to lay on
the Table a copy of the Administrative Tribunals (Procedure for appointment of
Members) Rules, 2011 (Hindi and English versions) published in the Notification
No. G.S.R. 923(E) in Gazette of India dated 30"™ December, 2011 under sub-
section (1) of Section 37 of the Administrative Tribunals Act, 1985.
(Placed in Library, See No. LT 6167/15/12)
THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI D. PURANDESWARI): Madam, I beg to lay on
the Table:-
(1) (1) A copy of the Annual Report (Hindi and English versions) of the
School of Planning and Architecture, New Delhi, for the year 2009-
2010, alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the School of Planning and

Architecture, New Delhi, for the year 2009-2010.
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)

€)

4

()

(6)

22

Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (1) above.

(ii)

(Placed in Library, See No. LT 6168/15/12)

A copy of the Annual Report (Hindi and English versions) of the
School of Planning and Architecture, Vijayawada, for the year 2009-
2010, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the School of Planning and

Architecture, Vijayawada, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (3) above.

(i)

(i)

(Placed in Library, See No. LT 6169/15/12)

A copy of the Annual Report (Hindi and English versions) of the
School of Planning and Architecture, Bhopal, for the year 2010-
2011, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the School of Planning and

Architecture, Bhopal, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (3) above.

(Placed in Library, See No. LT 6170/15/12)
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(7) A copy of the Annual Accounts (Hindi and English versions) of the Central
University of Kerala, Kasargod, for the year 2010-2011, together with

Audit Report thereon.
(Placed in Library, See No. LT 6171/15/12)
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MADAM SPEAKER: Hon. Members, the Minister of External Affairs has
requested me to permit him to make the statement regarding ‘the situation in Sri
Lanka’ immediately after lunch break today. I have accepted his request.

... (Interruptions)
THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): He is making a
statement in the Rajya Sabha at this point. ... (Interruptions)
MADAM SPEAKER: We are taking it. It is being taken.

... (Interruptions)

12.02 hrs

MOTION RE: THIRTY-FOURTH REPORT OF
BUSINESS ADVISORY COMMITTEE
THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): Madam, before |
move the motion for adoption of the 34™ Report of Business Advisory Committee,
I have to submit that there is a printing error in the Report wherein 12 hours have
been shown against both the Budget (Railways) and the Budget (General) whereas
it should have been 12 hours each for both, the Budget (Railways) and the Budget
(General). I request that the Report be taken as amended accordingly.
Now, I beg to move the following:

“That this House do agree with the Thirty-fourth Report of the

Business Advisory Committee presented to the House on 13"
March, 2012.”

MADAM SPEAKER: The question is:

“That this House do agree with the Thirty-fourth Report of the
Business Advisory Committee presented to the House on 13™
March, 2012.”

The motion was adopted.
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12.03 hrs

RAILWAY BUDGET, 2012-2013

THE MINISTER OF RAILWAYS (SHRI DINESH TRIVEDI): Madam Speaker,
I rise to present the Railway Budget for 2012-13.

I consider it a great privilege for me to head the strong and vibrant railway
family and present my maiden Railway Budget which is also the first year of the
12" Five Year Plan. I am grateful to the Hon'ble Prime Minister for his inspiring

guidance and support in formulating the Budget.

I am also grateful to the Hon’ble Finance Minister and the UPA
Chairperson, Smt. Sonia Gandhi for their support. Madam, I am also thankful to
the Leader of the Opposition. I am thankful to all Members of Parliament for
having supported me and having shown me the direction. It would not have been
possible for me to present this budget had I not received the support and
confidence of my party, All India Trinamool Congress, and its chairperson,

Mamata Banerjee, to whom [ shall always remain grateful. Above all, I am

grateful to T FATET HATY as it is only because of their blessings that I have been

able to make it to this Parliament.

33 AT ATET ATIY & AR AT, 31 ITAR YOITH ST,
3T 3@ I SUAIGR DTS Hael ATha! |

Madam Speaker, when I look at the list of illustrious leaders of this country
who had donned the mantle of Indian Railways right from Sh. Asaf Ali to Sh. Lal
Bahadur Shastri, to Sh. Jagjivan Ram ji, to Sh. Gulzari Lal Nanda, Sh. Kamalapati
Tripathi, Sh. Madhu Dandavate to Mamata Banerjee, I find myself nowhere near

their stature. (Interruptions) Of course, Laluji and Paswanji are there
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.....(Interruptions). I also know and in all humility I must say that I have always
received the blessings of Laluji...(Interruptions) When I look at this illustrious list,
I find myself nowhere near their stature and nowhere near the stature of Laluji
also. But I have certainly tried to take lessons from the pages of history and from
their contribution to this great institution. I am grateful to Mamata Banerjee for
giving vision to railways in her Vision 2020 document, which has guided me

immensely in framing the roadmap for carrying forward the task.

I am grateful to each and every member of 14 lakh strong Rail Parivar
which has not only given confidence to me but has also shown the direction. It is
through their dedication, hard work, loyalty and sacrifice that the railways have
scaled great heights. No other organization can perhaps draw a parallel with Indian
Railways. Right from the Board Members to the gangmen, it is only this unity
which has overcome various challenges and has made the country proud.

Therefore, I dedicate to them all the achievements of the railways so far.

37T TP Y PIHITIAT, JFeR AT TRATE,
T Ueh Y SI3TT P, eh T FeATH BT

Madam, when I took oath on 12" July 2011 as Minister of Railways, the
railways had just been overtaken by an unfortunate rail accident at Fatehpur
Malwa near Kanpur on 10" July, 2011. I had rushed to the accident site instead of
going to Rail Mantralaya. The intensity of pain and misery experienced by the
passengers and their relatives continues to haunt me and I have spent sleepless
nights. At that very moment, I took a vow to eliminate recurrence of such painful
happenings and decided that my entire emphasis is going to be on strengthening
Safety, Safety and Safety. The death on rail tracks just can never be tolerated

and it is not acceptable.

“ST & dl STl & 17
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I would like to reiterate my strong conviction and belief in the phrase,
“Safety Never Sleeps” as emphasized by Mamata Banerjee all along. I believe
that safety on Indian Railways has to be benchmarked against other modern
railway systems in the world, be it in Europe or Japan. Safety standards have been
remarkable in these systems, with no deaths due to rail accidents for decades

together on high speed routes.

Although I am not at all satisfied with the safety standards at the present
moment, | must inform the august House that the entire railway family is equally
concerned and has been making concerted efforts in this direction. The
commitment made in 2001 to reduce accidents per million train km from 0.55 to

0.17 has been achieved. However, our target should be zero death.

I would like to inform the august House that more than 40% of the
consequential train accidents, involving 60% to 70% of the total casualties occur
at unmanned level crossings. However, funding is an issue which needs to be
collectively addressed. To fast track elimination of level crossings in the next five
years, [ have decided to set up a Special Purpose Vehicle (SPV) named Rail-Road

Grade Separation Corporation of India.

In order to achieve even higher safety standards, I decided to set up a
committee to examine the current standards of safety on Indian Railways and to
suggest suitable benchmarks and safety protocols. Considering the zero tolerance
approach in the areas of nuclear science and aerospace, | felt that the best people
to guide railways in determining appropriate safety protocols should be from these
two fields. My dear friend, Dr. Kasturi Rangan who himself is an eminent space
scientist, and to whom I am grateful, suggested the name of Dr. Anil Kakodkar to

head this this ‘High Level Railway Safety Committee’. [ am also grateful to Dr.
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Kakodkar and his team for readily accepting my request despite their extremely
busy schedule. This gesture underlines the fact that interests of people and the
nation are close to their hearts. The Committee has submitted its Report on 17"

February, 2012 and recommended far reaching measures and safety protocols.

Madam Speaker, | assure the august House that the recommendations of the
Committee will receive focussed attention as required. By way of initiating a long
term approach to safety and in line with recommendations of the Committee, I
propose to set up an independent Railway Safety Authority as a statutory
regulatory body. The functions of the Authority would be worked out in greater
details in line with international practices in the best interests of passenger safety.
Since research and development activities are central to any tangible results in the
area of safety enhancement, I also propose to set up a Railway Research and
Development Council at the apex level to spearhead such efforts. This would also

be in line with recommendations of Kakodkar Committee.

Madam, you will agree that in today’s world, safety is driven by improved
technology. Hence safety standards cannot be achieved without modernization, as
safety and modernization are two sides of the same coin. At the same time,
modernization cannot take place without financial resources and
professionalization of manpower. Therefore, I had set up yet another expert
Group headed by Mr. Sam Pitroda on modernization and resource
mobilization. The Group has submitted its report on 27" February, 2012 and has
provided a blueprint for the next five years for modernisation of Indian Railways.
The recommendations of the Group entail an estimated investment of "5.60

lakh crore.

There has been considerable criticism of Indian Railways in regard to only

partial implementation or sometimes no implementation of recommendations of
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several committees set up in the past. In this context, the Safety Committee has

also observed that Indian Railways suffers from an ‘implementation bug’.

The Expert Group for Modernisation of Indian Railways has recommended
implementation of the modernization programmes following a ‘Mission Mode’
approach, with clear objectives, measurable milestones, tangible deliverables and
well defined timelines. 1 have decided to create Missions headed by Mission
Directors in each of the identified areas for a three year term. The Directors will
directly report to the Railway Board. Each Mission would be provided with
appropriate budget and operational autonomy. In addition, a High Level
Committee will be set up to facilitate coordination amongst the Missions, fast-
track implementation, and address bottlenecks coming in the way. With this, I
expect that action on recommendations of the two committees would take place in

a time-bound and need-based manner.

The Approach Paper of the Planning Commission to the 12" Plan, which is
yet to be approved, envisages an investment of US$1 trillion in the infrastructure
sector with half the investment or "25 lakh crore expected from private sector, and
remaining 25 lakh crore being planned by the government from its own resources.
I believe that Railways, being a key transport and big infrastructure sector for the
nation, must attract at least 10% of the government share of investment i.e. about

'2.50 lakh crore during the 12" Plan period.

Madam, I intend to align Indian Railways’ investment in the 12" Plan
period keeping in mind the recommendations of the two committees that I have set
up. I am happy to inform the Hon’ble Members that the 12" Plan investment
proposed by Railways at “7.35 lakh crore represents a quantum jump over the
investment during XI Plan of "1.92 lakh crore. The required resources for the plan

are proposed to be met by:-
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1. Gross Budgetary Support of "2.5 lakh crore;

Government support for national projects of 30,000 crore;
Ploughing back of dividend of 20,000 crore

Internal Resources of '1,99,805 crore

Extra Budgetary Resources of "2,18,775 crore

A

Railway Safety Fund of "16,842 crore.

The national concern of safeguarding our borders also needs to be
adequately addressed. The geo-political situation on borders arising out of
building of state-of-art road and rail network by neighbouring countries requires a
matching response. The railways must remain in a state of preparedness to move
men and machines to border areas. It is therefore, necessary to undertake such
projects on priority and to ensure adequate government funding. There is also an
emergent need to connect the remote and backward areas through socially
desirable rail connectivity schemes to foster growth. Besides, there are projects of
national importance in NE region and Kashmir which are crucial to inclusive
growth. The Pradhan Mantri Rail Vikas Yojana as conceptualized by my leader
Mamata Banerjee with the blessings of Hon’ble Prime Minister is under
formulation. The additional funding assistance required is assessed to be about "5
lakh crore under the PMRVY from the government. Madam, there are lot of
projects, which require special status in Kashmir. For example, I can say that the
Kathua-Kishtwar via Basoli, Bani, Bhadarwah has to be a part of the National

project, which is one of the important projects.

The railways have a large basket of pending projects and I am very
much concerned about it. A total of 487 projects of new lines, gauge conversion,
doubling and railway electrification with a throw-forward liability of over * one

lakh crore have already been approved by this august House in the past and are at
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various stages of execution. With a grossly inadequate level of budgetary support,
I can frankly and honestly admit that most of these projects cannot be completed
in a time bound manner unless and until supported by the Government. The
collective challenge before us is to formulate viable funding mechanisms for these
projects which reflect the unfulfilled aspirations of the people, and I would request

the indulgence of my colleagues in this House to show me a way forward.

Madam Speaker, a Budget is not just numbers in the form of estimates of
receipts and expenditure. More importantly, it involves policy pronouncements
and defining goals along with a credible roadmap to achieve the goals. The choice
before me was either just to keep the system dragging or build a new, safe and
modern, passenger and freight transportation system which would contribute at
least 2 to 2.5% to the GDP of the nation as against less than 1% at present,
and provide much needed employment opportunity to our people. I am glad to
inform this august House, through you Madam, that I have chosen the latter. With
this, Indian Railways would become an even more powerful engine of growth for
the national economy. This would require a multi-pronged approach. Therefore,
in this budget I have focussed on

1. Safety;

2. Consolidation;

3. Decongestion & Capacity Augmentation. Page 6, after point (iii),
add “Our lines are so congested that even if [ want to introduce new
lines, sometimes, it becomes impossible.

4. Modernization;

5. To bring down the Operating Ratio from 95% to 84.9% in 2012-13
and to 74% in the terminal year of 12" Plan which would be an

improvement over the best ever achieved by Indian Railways.

These would need to be supported by a sustainable financial model.
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There cannot be a more opportune moment to formulate a long term plan,
now that we are at the threshold of finalisation of the 12" Five Year Plan. My
budget, therefore, looks at a time horizon much beyond a single year, as I intend to
follow a carefully thought out plan for at least five years, within the overall
perspective of Vision 2020. The budget for 2012-13 would be a link in the chain
and would seamlessly integrate with the 12" Plan and Vision 2020 document of

Mamata Banerjee.

Madam Speaker, after taking into account the spoken and written words of
experts and people who understand railways better than the reports of Kakodkar
and Pitroda Committees, and within the overall parameters set out in Vision 2020
document, I realise that a huge sum of 14 lakh crore is required in the next ten
years. Given the serious constraint of funds even to meet the day to day
operational expenditure, I have a Himalayan task of running the Indian Railways
safely. I had two very clear yet contrasting options before me — either to keep the
railways in status quo mode with just incremental annual changes, or as the phrase
goes, ‘bite the bullet’. The second option would involve going for a generational
change with a focus on safety and inclusive growth to meet the aspirations of this
great country in the next decade. I chose the generational change. Page 6, at the
end of para 21, add “inspired by Kabiguru Rabindranath Tagore — ‘Where the man
1s without fear and the head is held high...’.”

T T T A
I AR Y P T ©
fSieesf s 3 |

Madam Speaker, with a view to understanding the real aspirations of the

people, I have visited several states along with the Board Members, starting with
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the far flung State of Nagaland in the northeast to Kerala in the south; Maharashtra
in the west and Chhattisgarh in Centre, besides Madhya Pradesh, Andhra Pradesh
and Karnataka etc. I interacted with the Chief Ministers and the Members of both
Houses of Parliament from those states, cutting across party lines. I believe that
perhaps there is not a single Member of Parliament with whom I did not have the
privilege to interact. I am grateful to all the Hon’ble Members and the Chief
Ministers whom I met collectively, and also individually, and from whom I have
truly learnt a lot about the aspirations of the common man. ....(Interruptions)

MADAM SPEAKER : Nothing will go on record.

(Interruptions)....."

SHRI DINESH TRIVEDI : Madam Speaker, in the last eight months of my
working as Railway Minister, I have received as many as 5741 requests. These
include (1) 476 requests for projects of newlines, doubling and gauge conversion
or expediting their completion; (ii) 273 requests for construction of ROB/RUBs,
(ii1) 41 for electrification, (iv) 48 for setting of manufacturing facilities, (v) 646
requests for new trains, (vi) 303 for extension of trains, (vii) 214 for increasing the
frequency of trains, (viii) another 811 for train stoppages and (ix) about 3000
requests for miscellaneous areas such as transfers & postings of railway
employees and passenger amenities etc. I, as a Member of Parliament, do
understand and realise the expectations of people of the constituencies which each
member represents. All their demands are genuine aspirations. “I can truly feel it.
When the Members of Parliament come to me with so much of anguish, I just feel

that it is all because of the people they represent, the common man.”

I am glad to state that in this Budget, I have tried to provide something to

meet the aspirations of the people across the length and breadth of the country and

Not recorded.
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to meet these demands within the available resources. I am sure when the
members go through the Annexures which are appended at the end of my budget
speech, they will appreciate that [ have made sincere efforts. I have tried my best

to fulfil at least some demand of each and every Members of Parliament.”

I also have a clearer perspective of what railways mean to the common man
and how the railways have been a true catalyst of integration. Just as we cannot
imagine India without Himalayas or “we cannot imagine an India...”without the

holy river Ganga, similarly we cannot imagine India without Indian Railways.

S P W A iz & I,
2T & & 3797 Y SIS & X,
OIe-g3 Y Pt 37T AT & Y|

“The Railways are the symbol and substance of India’s unity. Railways

have their wheels {¥ad @1 T@hT SHIF WX BIaT ©, AR H @l 81 g1} on earth and

not in the sky or in urban cities. If we do not strengthen the Indian Railways,
Madam, I am afraid we weaken our country. That is why I truly believe that it is
the collective responsibility of Parliament to make the Indian Railways into a
sparkling service which is amongst the best in the world which we can do. This
means, Madam, national investment. So, the time has come to think of a national
policy for the Railways, just as we have one national policy for defence and

external affairs.”

I have no doubt that infrastructure creation helps alleviate poverty.
Railways being the most important segment of infrastructure, there is a strong case
for the government to significantly enhance financial support to Indian Railways,

facilitating the development process being taken to the underdeveloped regions.
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This will result in mainstreaming the people of these regions, so that they can reap

the fruits of economic development.

Madam, this Budget is unique in many ways. I have already mentioned
about my consultations with Chief Ministers and Members of Parliament.
Besides, I have also had detailed discussions with various Committees of
Parliament including the Consultative Committee and Standing Committee;
Railway Staff Federations; Chambers of Commerce & Industry and many other
stakeholders. 1 have made efforts to seek the views of media and general public

through an industrious consultation process.

My budget has been prepared with the full realisation that Indian Railways
stand at a crossroads and the present moment offers an opportunity to signal a new
dawn for the organization. While the world is grappling with the problem of
dealing with a flat economy, India has remained in a healthy growth mode all
through the economic downturn. The world is looking towards India and the huge
potential it possesses to act as the Engine of Growth. On a somewhat smaller
scale, what India is to the world, Indian Railways are to the Indian economy.
Therefore, if I may be permitted some immodesty, Indian Railways has a very
critical role in catalysing growth for the world economy. I am conscious that
Indian cannot sustain its present GDP growth unless its lead basic infrastructure,

Indian Railways, modernizes and grows at least 10% annually.

Drawing from the recommendations of Kakodkar and Pitroda Committees,
I have chosen five focus areas. This would lead to strengthening of the basic
infrastructure of Indian Railways resulting in safety, decongestion, capacity
augmentation and modernization of system, creating a more efficient, faster and
safer railways. The areas are:

a. Track;



14.03.2012 36

b. Bridges;
c. Signalling & Telecommunication;
d. Rolling Stock; and

e. Stations & Freight Terminals

“Madam, I will come to my Annual Plan for 2012-13.”

Annual Plan, 2012-13

Madam Speaker, [ would now like to discuss briefly each of these areas and
the proposed investment in the Annual Plan, 2012-13. Within the constraints of
funds, the Annual Plan outlay for the year 2012-13 has been targeted at 60,100

crore, which is highest ever plan investment. The plan would be financed

through:-
1. Gross Budgetary Support of 24,000 crore;
2. Railway Safety Fund of 2,000 crore;
3. Internal Resources generation of 18,050 crore; and
4. Extra Budgetary Resources of 16,050 crore, which includes market
borrowing of 15,000 crore through IRFC.
“If I talk about tracks...”
Track and Bridges

With almost 80% of the traffic carried on 40% of the rail network, the high
density network (HDN) routes are over-saturated and there is a crying need to
upgrade and expand capacity to reduce congestion, provide time for maintenance
and improve productivity and safety. This would include progressive shift to flash
butt technology for welding of rails, progressive use of 60 kg rails instead of 52
kg, provision of thick web switches at points & crossings, mechanised

maintenance with the latest track machines and increased frequency of ultrasonic
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testing of tracks. During the next 5 years, I plan to modernize nearly 19000 km
track through renewals, upgradation of track, replacement and strengthening of
11,250 bridges to run heavier freight trains of 25 tonne axle load and to achieve
passenger train speeds of 160 kmph and over, with an estimated expenditure of
63,212 crore. An allocation of '6,467 crore has been made in the Annual Plan,
2012-13, which forms about 11% of the total plan outlay. “Madam, I talked about
that 19,000 kilometres, which is the dense use of the line. Almost 80 per cent of
the entire traffic is on these 19,000 kms. I had to start somewhere. So, I decided to
start with these 19,000 kms which represents 80 per cent of the traffic. So,
signalling, track or whatever I am doing, I am starting with these 19,000 kms,
which runs throughout the length and breadth of the country. There is no State

which does not receive the benefit of this.

Signalling Systems

Signalling system on Indian Railways will be modernized with the
provisioning of advanced technological features. = These would include
Panel/Route Relay Interlocking “There is a lot of technical data. Perhaps, the
Members of Parliament would like to listen to it. I will just go through it
briefly.” covering 700 more stations by 2014 thereby completing 5500 out of the
required 6200 stations; Interlocking of more than 1500 level crossing gates in
addition to the 10000 already interlocked, leaving a balance of 350; complete track
circuiting at 1250 out of 6200 identified stations, installation of axle counters at
3000 more stations and provision of isolation at the remaining 625 stations. One of
the significant advancement would be the provisioning of Train Protection &
Warning System (TPWS), which ensures automatic application of brakes
whenever a driver over-shoots a signal at danger, thereby eliminating chances of
collision of trains. To begin with, TPWS is proposed to be installed on more than
3,000 route kms, which would cover the entire automatic signalling territory on

Indian Railways. “Which I personally feel is a big achievement.” We are taking
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necessary action to ensure that TPWS technology is suitably adapted to Indian
conditions.  Besides the efforts to develop TCAS (Train Collision Avoidance
System) integrating features of different technologies will be continued by RDSO.
These would also be a pre-requisite to increase speed of passenger trains to
160kmph. The total cost of various signalling and telecom works has been
estimated to be 39,110 crore in the next 5 years. Towards this end, I propose to
provide 2,002 crore in 2012-13, which is more than double the allocation of the

current year and the highest ever.

Modernisation of Rolling Stock
Upgradation of coaches including EMU coaches, locomotives and wagons
will be one of the key areas of modernization during the next 5 years for
improving safety and convenience & comfort of passengers. Following measures
are proposed:-
1. To increase manufacture of crash-worthy LHB coaches with proven
anti-climb feature of not toppling during accidents;
2. To procure new generation electric locomotives of 9000 and 12000
HP and diesel locomotives of 5500 HP & 6000 HP to facilitate
running of heavier and longer freight trains at higher speeds;
3. To introduce new wagons with capability of 25 tonne axle load and
higher payload to tare ratio to improve productivity;
4. Introduction of new Auto Car Wagon capable of carrying 318 cars
per rake, presently undergoing oscillation trials; and
5. With successful validation of running of double-stack container

trains, proliferation of such trains is also planned.

The investment in rolling stock in the next 5 years is estimated to be
"'1,70,751 crore. I propose highest ever allocation of 18,193 crore for the next

year which represents more than 30% of the Annual Plan outlay.
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A combination of prudent investment decisions in the areas of track &
bridges, signalling, doubling and train-sets is proposed to be adopted to enable
train running at speed of 160 kmph and above. While this would significantly
reduce travel time for passenger trains by 20-25%, the freight trains would be able
to carry enhanced quantum of cargo with attendant revenue gains. Such
infrastructure would also enable Indian Railways to run Shatabdi trains on long
distance trunk routes and between metros. In fact, the travel time between New

Delhi and Kolkata would get reduced from almost 17 hours to 14 hours.

Stations & Freight Terminals

Stations and Freight Terminals are our business centres. Indian Railways
have often drawn flak for not providing an enabling ambience to these business
centres which are used by customers. As normal doses of incremental
improvement and maintenance will not be able to refurbish the external look and
ambience at the stations, and this is a big initiative. I have set up a separate
organisation namely Indian Railway Station Development Corporation, which
will redevelop the stations and maintain them on the pattern of airports. The SPV
will draw upon the success stories the world over, adopt a suitable revenue model
and target redevelopment of 100 stations in the next five years. Being funded
through PPP route, these efforts will be cost neutral for Indian Railways. It has
been estimated that development of major stations in metro cities has the potential

to create employment for about 50000 persons.

Similarly, to undertake upgradation of our goods sheds as also to provide
last mile servicing for freight traffic, I propose to create a Logistics Corporation
for development and management of existing railway goods sheds and multimodal
logistics parks. This Corporation would aim to provide total logistics solutions to

the rail-users, thereby cutting down on their operating costs.
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In the last year’s budget speech, it was proposed to improve passenger
amenities by developing 4 new coaching terminals at Nemam and Kottayam in
Kerala, Mau in Uttar Pradesh and Dankuni in West Bengal. [ propose to
undertake surveys and feasibility studies for developing coaching terminals at
these four stations during 2012-13, besides undertaking a pre-feasibility study for
development of Roypuram station in Tamil Nadu for which many representations

have been received.

Development of a new coaching complex in Navi Mumbai at Panvel and
coach maintenance complex at Kalamboli in partnership with Government of
Maharashtra through CIDCO are also planned. This will facilitate direct

connectivity of Navi Mumbai to other parts of the country.

Next year will be the 175" Birth Anniversary of one of the greatest patriotic
sons of India, Rishi Bankim Chandra Chattopadhyay who gave the country
“Vande Matram”. In his memory, I propose to set up a Coaching Terminal to be
named after him at Naihati, his Birth Place, and also a Museum. We will run a

Special Train across the country to disseminate his legacy to the young generation.

Within the limited resources available, thrust is also being given to capacity
augmentation works. The projects of doubling and traffic facilities are extremely
important from operational point of view. I propose to allocate about "4,410 crore
to capacity augmentation works. To continue Indian Railways’ drive towards
improving passenger amenities, an allocation of 1,102 crore has been provided
compared to 762 crore in 2011-12. 1 strongly feel that valuable services
rendered by dedicated workforce of Indian Railways need to be recognised by
providing improved amenities to them. This would be in the form of

improvements at work places, better housing facilities, improved service at
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hospitals and other facilities. Accordingly, allocation of 717 crore in the current

year has been almost doubled to 1,388 crore in 2012-13. This is for the staff.

Capacity Augmentation

The Budgetary Support to Indian Railways has been pegged at a modest
level of 24,000 crore as against a projected requirement of 45,000 crore. The
national projects in Kashmir and northeast region have also to be funded out of
this. These projects alone need more than 4,000 crore for the current year and
may get delayed for want of adequate funding. I have already informed the august
House of my detailed plans of investment on safety, modernization and capacity
enhancement during the 12" Plan. With lower budgetary support, the deployment
of capital would be lower to that extent. I am sure realizing the benefits of safety
and modernization, the government will enhance the allocation of GBS to

Railways next year.

I am sure the House will join me in complimenting the Indian Railways and
this is a great achievement and I am sure the House will applaud that Indian
Railways for the great achievement of completing 11 km long tunnel through Pir
Panjal Mountain Range, which would provide connectivity to the Kashmir

valley. When commissioned, this will be the longest transportation tunnel. So, I

say to them.
BT & did 3104,
BieTe & aTe |
A ae ar deT R &,
TCCTAT H e |
New Lines

Madam, Railways continue to accord priority to construction of new lines
in the underdeveloped parts of the country and I personally feel that we need to

hasten the process of developing new lines to the tribal areas, to the areas which
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are underdeveloped. The pace of construction has registered impressive growth,
and we are confident of completing 725 km of new lines in the current year (list of
projects appended as Annexure 1), which is almost equal to last year achievement
of 709 km and far exceeds the average of about 200 km only since independence.
In other words, we are jumping from 200 km which was earlier to 725 km. I
propose to take up completion of 45 new line works covering 700 km during

2012-13. A list of these projects is at Annexure 2.

I have received many requests for taking up new line projects. All such
requests have been duly considered and wherever surveys have been completed,
the proposals have been referred to the Planning Commission for appraisal
and ‘in principle’ approval.  Whatever suggestions were given by hon’ble
Members of Parliament, I have sent all such proposals to Planning Commission.
To my mind, not a single thing is pending. A list of such 85 new line projects is at
Annexure 3. I also propose to undertake a further 111 new line surveys during
2012-13 (listed at Annexure 4). State Governments have also been requested to
come forward for sharing the cost of the respective projects and to provide land
free of cost to facilitate early construction of projects. Despite constraints, I have
included all the 11 new line projects which have been cleared by the Planning
Commission ‘in principle’ for construction in 2012-13. In other words, Madam,
all the lines which the Planning Commission has given me the approval, I have
included in the project. An allocation of 6,872 crore has been made under the new

lines planhead. A list of these projects is appended at Annexure 5.

Gauge Conversion

Funding constraints are likely to cause slippage in the target of 1017 km for
Gauge Conversion for 2011-12. It is expected that 825 km of gauge conversion
projects will be completed (list appended as Annexure 6). A target of 800 km has

been fixed for next year with an allocation of "1,950 crore. Seventeen gauge
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conversion projects are proposed to be completed in 2012-13 and are listed at
Annexure 7. With my emphasis on completion of ongoing gauge conversion
works, I have included only two new projects in the Budget, 2012-13 and the list
of these projects is at Annexure 8. [ have also sent four projects of gauge
conversion to the Planning Commission for appraisal and ‘in principle’
approval. A list of such 4 gauge conversion projects is at Annexure 9. New

surveys for converting seven narrow gauge lines are also proposed to be taken up

in 2012-13 (Annexure 10).

A WEIGAT: HUAT < M|

SHRI DINESH TRIVEDI : The Unigauge Policy was adopted by Indian Railways
in 1992. Since then, about 19,000 km have already been converted into broad
gauge, covering the major routes, leaving isolated sections of only about 7,500 km
on metre gauge/narrow gauge. [ am happy to inform this august house that with
the present pace of conversion of about 800 to 900 kms every year, we will be able
to convert most of the MG/NG lines, except “World Heritage Lines” into broad
gauge during the 12" Plan period.

Doubling

Doubling projects of 750 kms are expected to be completed in 2011-12
against the target of 867 kms (list at Annexure 11). A target of 700 km covering
67 projects of doubling (list at Annexure 12) has been fixed for 2012-13 with a
budget allotment of 3,393 crore as against 2,640 cr in RE, 2011-12.
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SHRI DINESH TRIVEDI :I also propose to take up in 2012-13, a further of 23
new projects of doubling/third line for which approvals of Planning Commission
have been obtained. I am going to read all the annexures. After the speech, I am
going to read all of them. A list of these projects is at Annexure 13. I have also
sent four projects of doubling to the Planning Commission for appraisal and ‘in
principle’ approval. A list of such 4 projects is at Annexure 14. A total of 21
surveys for doubling are also being taken up during 2012-13. A list is appended at

Annexure 15.

Railway Electrification

Madam, It is my proud privilege to apprise the House that during the 11™
Plan, we are poised to achieve 4,500 route kilometers of -electrification.
Encouraged by this success, I propose to electrify 6,500 route kilometers during
the 12" Plan period. This would include electrification of Udhampur-Srinagar-
Baramulla line and hence provide pollution free traction to the pristine Kashmir
Valley. An allocation of ‘828 crore has been provided in 2012-13 for
electrification which will enable completion of 1100 kms (listed at Annexure 16).
The details of electrification of 10 new sections being included in the current year

budget, as also 20 surveys for electrification of additional sections, are reflected in

the list placed at Annexure 17.

Electrification on Indian Railways had its advent with the introduction of
1500 volt DC traction system in Mumbai area during 1925 to 1929 for running of
suburban services. The system had outlived its utility and required replacement to
the modern 25000 volt AC system. It is my proud privilege to share with the
august House that the challenging task of conversion from DC to AC has been
successfully achieved on the entire Western Railway portion. Similar conversions

will be completed during 2012-13 on the Central Railway portion which extends
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to Pune. This will give significant benefits by way of higher speeds, reduced

journey time and substantial savings in operational costs.

Metropolitan Transport Projects

Kolkata Metro is the only metro system under Indian Railways. I am therefore
happy to share with the Hon’ble Members that the following works announced by

Mamata Banerjee in previous two budgets, are progressing satisfactorily:-

1. Extension from Dum Dum to Baranagar;

2. Extenstion from Noapara to Airport (for running a shuttle metro service
between Noapara and airport);

Noapara to Barasat via Bimanbandar;

Baranagar to Barrackpore and Dakshineshwar;

Airport to New Garia via Rajarhat;

Joka to BBD Bagh via Majerhat.

AN

Joka-IIM-Diamond Park Metro extension as the first leg of Joka-
Mahanayak Uttam Kumar Metro link is proposed to be taken up. Survey report for
extension of metro railway from Barrackpore to Kalyani is being finalised and the
work will be taken up in due course. Besides, extension of circular railway from
Remount Road to Santoshpur via Garden Reach, Metiabruz has also been taken
up. [ am sure that with the completion of all these metro projects, metro transport

needs of the residents of Kolkata will be addressed to a large extent.

The MMTS Phase-I has already been commissioned and is providing
excellent services to the people of Hyderabad and Secunderabad. To further
augment rail transport services in the twin cities, MMTS Phase II project

announced in the last year budget has now been sanctioned after obtaining the
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requisite clearances. Railways also propose to set up a SPV with State
Government of Andhra Pradesh for commercial management of the MMTS.
While leaving the train operations with the railways, this will provide the required
focus and flexibility for addressing the infrastructural and business needs of the
organization as also a much needed platform for its rapid growth and development
to meet public aspirations. Feasibility of setting up similar SPVs for other

suburban systems will also be explored.

The work on extension of MRTS from Velachery to St. Thomas Mount in
Chennai is progressing smoothly and I am hopeful of completing and

commissioning this project during 2013.

I am extremely happy to inform the august House that Mumbai Rail Vikas
Corporation (MRVC) has successfully completed its flagship project of MUTP
Phase I costing "4,500 crore with the cooperation of Government of Maharashtra
and other stakeholders. Rail users in Mumbai have immensely benefitted with the
induction of 1500 EMU coaches, thus increasing the carrying capacity by 35% and
thereby reducing the congestion and overcrowding during peak hours. The work
on MUTP Phase II at a cost of '5,300 crore is also progressing well and its
completion will further boost the suburban transport services in Mumbai. A road
map for MUTP III has been prepared to further strengthen and augment the
suburban rail infrastructure and MRVC would carry out feasibility study for
construction of faster corridors on CSTM-Panvel and Virar-Vasai-Diva-Panvel
sections through innovative financing mechanisms. The proposed 72 km link
between Virar-Panvel 3™ line in the PPP mode will open new avenues for
development of northern part of Mumbai and facilitate commuters to transit
between eastern and western parts of the city. Feasibility of a spur from Panvel to

Navi Mumbai airport will also be examined.
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Madam, in order to address the transport needs in Navi Mumbai area, | am
happy to announce that works will be taken up to facilitate running of 12-car rakes
on Harbour line. A new double line work of Belapur-Seawood-Uran is in

progress, which will provide direct passenger connectivity to JNPT.

Elevated Suburban Corridor in Mumbai

The financial modelling of an elevated rail corridor from Churchgate to
Virar to be executed through PPP mode in coordination with the Government of
Maharashtra is being firmed up. The proposed project will enable introduction of
premium AC suburban rail services. A prefeasibility survey for a similar corridor

between CST and Kalyan (55 km) is also proposed to be taken up in due course.

I wish to highlight that the investment outlined above in capacity
augmentation projects would be grossly inadequate keeping in view the large shelf
of projects. Therefore, in order to optimally utilize the available resources and
obtain returns at the earliest, it is proposed to prioritise funding towards
completion of last mile projects and ensure sustained allocation during the 12"

Plan.

Railways are playing a significant role in social development of the country
by providing rail connectivity to the remote, backward and tribal regions on
considerations other than financial viability. I believe that Indian Railways has a
strong case for the government to consider ploughing its dividend payment back
into the railway system for augmenting funding of critical socially desirable
projects. Recommendations to this effect have been made in Railway Sector

report for the 12" Plan.

Cooperation with State Governments
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I am pleased to inform the august House that as a new PPP initiative,
Railways in partnership with Government of Chhattisgarh and user industries in
the region will develop three rail corridors in the northern part of the state for
movement of passengers and freight, with the active participation of all
stakeholders. A Memorandum of Understanding has recently been signed and the

initiative would now be taken forward in consultation with the State Government.

In view of the declaration of the Kakinada—Vishakhapatnam Coastal
Corridor as the PCPI Region consequent to discovery of considerable oil and gas
reserves, as also development of a deep water port and SEZ at Kakinada, rail
connectivity is now being provided from Pithapuram to Kakinada on cost sharing
basis with the Government of Andhra Pradesh. It will be our endeavour to
develop similar partnership for development of much needed rail infrastructure

with other willing states also.

To augment resources for execution of projects, Railway requested State
Governments to come forward for sharing cost of new line, gauge conversion and
doubling projects which are considered important by them for development of the
State but could not be taken up or progressed at desired pace. I am happy to
announce that response from state governments has been quite encouraging. As of
now, 31 projects covering a length of more than 5000 km in 10 states are being
executed with contribution from state governments (list is appended as Annexure
18). Continuing with this policy, I propose to take up following four projects on

cost sharing basis with state governments:

a. Rohtak-Hansi via Meham (Cost Sharing by Haryana Govt.)
b. Akkanapet-Medak (Cost Sharing by Andhra Pradesh Govt.)

c. Bhadrachalam-Kovvur (Cost Sharing by Andhra Pradesh Govt.)
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d. Rajabhatkhowa-Jainti (Cost Sharing by West Bengal Govt.)

State Governments have come forward to share cost of some more projects in
their states. Those include Governments of Karnataka, Andhra Pradesh, Madhya
Pradesh, Rajasthan, Jharkhand and Maharashtra. These projects will be given
special attention and processed on priority for obtaining requisite clearances.
Following new line projects with cost sharing by state government have been sent
to Planning Commission for appraisal and ‘in principle’ approval:

a. Gadag-Haveri

b. Gadag-Wadi

c. Kandra-Namkom (Ranchi)
d. Kondapalli-Kathagudem

e. Manmad-Indore via Malegaon & Dhule
f. Manugur-Ramagundam stn.
g. Pirpainti-Jasidih

h. Pune-Nasik

1. Thiyat Hamira — Sanu

j. Kadiri — Puttaparthy

k. Chickballapur - Puttaparthy

1. Srinivasapura - Madanapalli

Public Private Partnerships

Hon’ble Members are aware that the railways have been making efforts to
attract funding in rail projects through PPP initiatives. In the light of limitations of
funding support from the government and constraints in regard to internal

generation and market borrowing, the 12" Plan projections of Indian Railways
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seek to rely on PPP route in a significant manner. This would be in line with the

Approach Paper of Planning Commission for the 12" Plan.

However, the results of the PPP efforts of the railways have not been
encouraging. I have, therefore, had the existing marketing schemes reviewed
thoroughly to give them greater market focus, provide greater control to the rail-
user by making him a stakeholder and to engage him in the planning process for
tailoring a total logistics solution. The existing schemes for Wagons Leasing,
Sidings, Private Freight Terminals, Container Train Operations, rail-connectivity

projects (R3-1 and R2C-i) are being made more attractive to PPP partners.

In appreciation of the need to facilitate the first and last mile connectivity
proactively, Ministries of Coal, Power, Shipping and Steel were approached for
identification of appropriate rail connectivity projects. A total of 17 such projects
have been sanctioned and another 28 projects have been identified. Railways will
interact with concerned utility stakeholders to take the process of provisioning of

first and last mile connectivity forward, largely through the PPP route.

Mumbai Suburban Railway System has sound potential for mobilizing
additional resources from commercial utilization of land and air space, thus
providing funds for infrastructure development. I have asked MRVC to initiate a

pilot project for commercial development.

Dedicated Freight Corridor

Madam Speaker, we have taken up the iconic infrastructure project of
construction of Dedicated Freight Corridors from Ludhiana to Dankuni and Dadri
to Jawaharlal Nehru Port, for efficient freight transportation to and from ports and
to facilitate decongestion of the HDN routes. This is one of the biggest

infrastructure projects under execution spread over 3300 kms, covering eastern,
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northern and western part of the country. Funding assistance from World Bank
and JICA has been tied up. A total of 6500 hectares of land, out of 10700 hectares
required, has been acquired so far. The bidding process for the civil and track
works has commenced. It is expected that the contract for civil and track works for
about 1000 route kilometers on Eastern and Western DFCs would be awarded

during 2012-13.

Progress of rail based Industries

Several initiatives have been taken in the recent past to set up rail based
industries. Madam, I am glad to inform the Hon’ble Members that the Rail Wheel
Plant at Chhapra has successfully produced 78 wheels during 2011-12 and the

Plant would be ready for full commissioning in 2012-13.

Similarly, the Rae Bareli Coach Factory is now ready for rolling out
coaches and 10 coaches have already been manufactured. The phase-II of this

factory would be commissioned in 2012-13.

Healthy progress has been made in the Diesel Component Factory at
Dankuni with the commencement of trial production of underframes for high

horsepower locomotives. The factory will be fully commissioned in 2012-13.

The wagon manufacturing factory at Kulti and fiat bogey frame unit at

Budge Budge are likely to commence production during 2012-13.

As per a budget announcement made earlier by Mamata Ji, a wagon factory
was to be located at a suitable location in Odisha. In view of the request received
from State Govt of Odisha, wagon factory is being located at Sitapali (Ganjam
District).
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Keeping in view the increased requirement of passenger coaches, a rail
coach factory at Palakkad with the support of Government of Kerala is proposed
to be set up. Similarly, two additional new manufacturing units for coaches are
also proposed to be established in the Kutch area in Gujarat and at Kolar in

Karnataka, the latter with the active participation of the state government.

Further, it is proposed to establish a plant for manufacture of traction alternators

for high horse power diesel locomotives at Vidisha in Madhya Pradesh.

..... (cuagr)
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SHRI DINESH TRIVEDI :I state with pride that a sick unit for wagon
manufacture — ‘Braithwaite’ taken over by railways has been conferred with ‘Turn
Around Award’ by the Board of Reconstruction of Public Sector Enterprises. Burn

Standard, another unit taken over is also on its way to recovery.

In addition I propose to set up a factory at Shyamnagar in West Bengal on
PPP basis for manufacture of next generation technology Propulsion System for
use in high power electric locomotive, which will enable enhancing of production

capacity of CLW.
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MADAM SPEAKER : Nothing else will go on record.

(Interruptions)..."

SHRI DINESH TRIVEDI :I also propose to utilize and augment the electric loco
Ancillaries Unit of CLW being set up at Dankuni for fabrication of locomotive
shells and assembly of three phase locomotives for manufacturing of new
generation 9000 HP locomotives under transfer of technology from Japan. This
unit will be a modern facility with capacity to assemble 100 electric locomotives

per year.

Connectivity to Neighbouring Countries

In our effort to have cordial and improved relations with neighbouring
countries, Indian Railways is taking up projects to provide rail connectivity to
such countries. In 2011-12, we had taken up two projects namely, Jogbani-
Biratnagar new line and Jaynagar-Bijalpura-Bardibas to provide connectivity to
Nepal. Continuing with the approach, I propose to take up a project to connect
Agartala with Akhaura in Bangladesh. This rail link will not only improve
bilateral ties but will also help in establishing connectivity with inaccessible areas
in northeast as journey from Kolkata to Tripura via Bangladesh will result in

significant savings in time and distance travelled.

Passenger Amenities

Madam, I have already mentioned about formation of an Indian Railway
Station Development Corporation to redevelop 100 stations in the next five years.
Indian Railways however have more than 8000 stations and it is necessary that
efforts towards improved availability of amenities like waiting halls, benches,

adequate lighting, drinking waters, toilets, proper platform services etc. are made

Not recorded.
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in a concerted manner. With this concern, I propose to raise the allocation under

passenger amenities from 762 crore in 2011-12 to "1,102 crore in 2012-13.

Some of the passenger and other user friendly measures introduced or being

proposed during 2012-13 are:

1. To facilitate easy movement of passengers, installation of 321
escalators at important stations of which 50 will be commissioned
during 2012-13;

2. 12 State of Art mechanized laundries already set up and 6 more to
become functional during 2012-13;

3. SMS on passenger mobile phone in case of e-ticket along with an ID
proof to be accepted as proof of valid reservation;

4. Introduction of regional cuisine at affordable rates through catering
service to cater to local palate;

5. To meet the needs of changing times and customer demand,
launching of “Book-a—meal” scheme to provide multiple choice of
meals, like low cost meal, diabetic meal etc. through SMS or email;

6. To set up AC Executive lounges at important stations to provide
value added services at a charge, offering facilities such as wifi
internet, buffet services, wash and change, concierge services for
pre-departure and post-arrival assistance to passengers;

7. Setting up of new Rail Neer Plants at Palur in Tamilnadu and
Ambernath in Maharashtra to facilitate smooth supply of water at
stations;

8. Expansion of housekeeping schemes for trains such as Clean Train
Station, On Board Housekeeping Services for cleaning en route and

mechanized cleaning at originating/terminating stations;
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9. Introduction of ‘Rail Bandhu’ on-board magazine on Rajdhanis,
Shatabdis and Duronto Trains;

10. Introduction of coin/currency operated ticket vending machines as a
pilot project;

11. Introduction of Alternate Train Accommodation System (ATAS) as
a pilot project to accommodate waitlisted passenger on alternate
trains;

12. Introduction of first model rake with world class interiors;

13. Upgradation of 929 stations as Adarsh Stations including 84 stations
proposed in 2012-13 (Annexure 19). 490 stations have been
completed so far;

14. Construction of Multi-functional Complexes at 24 locations
completed;

15. Sale of PRS tickets through 151 post offices;

16. Implementation of electronic transmission of Railway Receipts for

freight traffic direct to the customers.

Madam, I am also happy to inform the august House that Railways have
recently introduced satellite based Real Time Train Information System (RTIS),
also called SIMRAN, to provide accurate train running information to passengers
through SMS, internet etc. The system has already been activated on 36 trains
covering Rajdhanis, Shatabdis and Durontos and it will be introduced in all
mail/express trains in the next 18 months. On-board passenger displays with
indication of next halt station and expected arrival time to passengers in running
trains through inputs from RTIS will also be introduced in all mail/express trains

progressively.

Security of Passengers
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Madam Speaker, security of our passengers has been of prime concern to
us. I am pleased to inform that I intend to complete the unfinished task of
installation of Integrated Security System at all 202 identified stations during
2012-13. Additionally, escorting of trains by RPF/GRP has been extended to
almost 3500 trains. It is also now proposed to integrate the RPF Helpline with the
All India Passenger Helpline to facilitate much faster response to the security

needs of passengers.

Disaster Management

Madam, Railways must possess modern, well-trained and equipped disaster
management machinery. The rescue and relief teams for the accident sites need
specialized training where they can be engaged in hands on drills. I plan to set up
three training centres named as “safety villages” at Bengaluru, Kharagpur

and Lucknow.

Cooperation with NID

The National Institute of Design (NID) at Ahmedabad is internationally
acclaimed as one of the foremost multi-disciplinary institutions in the field of
design, education and research. I had occasion to visit this Institute with a view to
harnessing their expertise in design so as to leverage it for bringing out design
related improvisations in the facilities available to passengers and other rail-users.
A dedicated Railway Design Centre is proposed to be set up in the NID campus
with an endowment fund of 10 crore to be utilised for developing concepts in
various areas such as station architecture, coach layouts, luggage storage in

coaches, toilets, ticketing kiosks and online services, freight service systems etc.

Specialised House-keeping Body

Madam, this is one of the very important suggestions and announcements.
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I am concerned and I am sure that so is the country that the standards of
hygiene and cleanliness need to be improved substantially. I am not prepared to
accept the situation as it is now and all out efforts would be made to improve the
standards of cleanliness and hygiene on trains and at the stations within the next
six months. This is a very specialised activity which comes under the core area of
House-keeping. Indian Railways is duty bound to provide high standards in both,
as this is giving a bad name to the otherwise efficient rail system. I propose to set
up a specialised House-keeping body to take care of both, i.e. stations and the

trains.

Initiatives for differently-abled persons

Indian Railways has always been alive to its social responsibility towards
ensuring comfortable train journey for differently-abled persons. Besides
providing several travel concessions to such persons, Indian Railways has taken
initiative to start manufacturing especially designed coaches having earmarked
compartments and toilets adapted to the needs of wheel chair borne/differently-
abled person. Each differently-abled friendly compartment provided in specified
coaches has a berthing capacity for 4 passengers including two attendants along
with toilet and other amenities. Indian Railways has so far manufactured about
2,100 specially designed coaches. It will be our endeavour to have one such coach
in each mail/express train. Besides, all Garib Rath rakes are provided with AC
compartments for differently-abled persons in the power cars. Efforts are being
made to ensure ease of access to platforms and other areas at stations for

differently-abled persons.

Catering Policy
Given the fact that catering is a passenger service, there is an urgent need to
redefine railways’ approach towards catering and to address demands of the entire

spectrum of passengers. The need for visible improvements in the service through
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pantry cars and base kitchens is a priority since expectations of young India are
high and they expect services especially on premium trains, to be of international

standards.

I therefore propose that reputed professional agencies which are providing
such services internationally be engaged through global tenders for pantry cars and
base kitchens under departmental supervision and management. By engaging such
specialised international professionals, a benchmark shall be set for modernisation
and upgradation. A pilot project will be launched on a few premium trains to

introduce international expertise on Indian Railways for catering services.

High Speed Initiatives

Madam, we had decided to construct High Speed Passenger Rail corridors
in the country for running trains at speed of 250-350 kmph. As decided earlier,
pre-feasibility studies on six corridors have already been taken up. One more
corridor to be studied this year is Delhi-Jaipur-Ajmer-Jodhpur. Study of Pune-
Mumbai-Ahmedabad corridor has been completed and we are working on
finalisation of financing of this project. Government of Kerala is also pursuing a
high speed corridor between Thiruvananthapuram to Kasargod. National High
Speed Rail Authority is under formation. However, the high speed corridors are
highly capital intensive and resource issues need to be addressed with innovative
funding mechanism and significant government support to make them a reality.
The cooperation of state governments is a precondition to the success of high

speed rail initiatives.

Green Initiatives
There are a lot of green initiatives, Madam, which we have taken. The list

runs very long and I am sure hon. Members would be more interested in what is
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happening in their constituencies. So, with your permission, I would skip the list

and request that it may be taken as read. But I will talk about the Green Toilets.

*Madam, it is well known that railways are extremely environment friendly and
we are committed to protect our environment. The year 2011-12 was declared as
the “Year of Green Energy” by Railways. Several measures initiated/proposed to

be initiated to promote clean environment are:-

1. Setting up of 72 MW capacity windmill plants in the wind rich areas of
Andhra Pradesh, Karnataka, Kerala, Tamil Nadu and West Bengal;

2. Setting up of 200 remote railway stations as “Green Energy Stations”
powered entirely by solar energy;

3. Providing solar lighting system at 1000 manned level crossing gates in
non-electrified territory to improve illumination and enhance safety of
road users.

4. Introduction of mobile emission test car to measure pollution level of
diesel locomotives;

5. Commissioning of two bio-diesel plants in 2012-13 at Raipur and
Tondiarpet;

6. Acceptance of SMS on mobile phones as proof of valid reservation, thus
saving paper; and

7. Introduction of a ‘Green Train’ (with low emissions diesel locomotive
and coaching stock with bio-toilets) to run through the pristine forests of

north Bengal . *

Green Toilets
Madam, the problem of environmental degradation and corrosion of tracks

due to night soil has been engaging the attention of the railways for a long time.

*

....* This part of the speech was laid on the Table.



14.03.2012 60

The rail corrosion costs railways more than "350 crore every year. As also pointed
out by both Kakodkar and Pitroda Committees, there is an urgent need to replace
the conventional open-discharge toilets with ‘Green Toilets’ with a view to having
cleaner, hygienic and safer railway ecosystem. The DRDO developed bio-toilets
are currently under extended trial to test their efficacy and suitability. In the next
year, 2,500 coaches will be equipped with these bio-toilets. Trials with retention-
evacuation type toilets such as vacuum toilets are also planned on a few premium
trains. Based on experience, more number of coaches would be equipped with

such green toilets.

Sports

Madam, Indian Railways has been a leading patron of sports in the country.
It provides employment to more than a thousand eminent sports-persons every
year; participates in 55 national championships and is presently the holder of 29
national titles. Seven of our sportspersons have been honoured with Arjuna Award
and Major Dhyan Chand Award in 2011. I am proud to inform the Hon’ble
Members that five railway sport-persons have also qualified for Olympics 2012.
Sports has now come to acquire the status of a mainstream activity, its soft power
being recognised universally considering that it impacts national mood, affects
wellness and contributes to the prestige and honour of the nation. I propose to
develop a road map for Railway Sports that facilitates creation of an atmosphere
that nurtures excellence, provides the sports-persons the right leverage to excel
and equips them with the necessary tools to achieve success. The Railway Sports
Promotion Board would be provided the necessary wherewithal to administer
promotion of sports in a highly professional manner for ensuring even better
performance by railway sports-persons. I also intend to review the entire systems,
governance structures and policies relating to sports so that the dominant
leadership position of Railways is further enhanced. To begin with, I intend to

institute a Rail Khel Ratna Award that would be given to 10 sports-persons every



14.03.2012 61

year, based on their current performance. The awardees would be provided world

class training to hone their skills further.

Staff Amenities

I have already informed the House about quantum jump in the allocation
for activities related to staff welfare. Railway is a 24x7 service available to the
rail-users. To run services at this scale, the employees have to put in long hours of
duty without any respite round the year and the compulsion of job creates high
stress levels. I therefore intend to introduce a wellness programme for them at
their work places for early detection of risk factors, prevention and early treatment
of diseases caused due to high blood pressure and sugar levels, obesity and other

lifestyle related ailments.

We need to recognise the dedication, hard work and sacrifice of the staff at
all levels. To minimise incidence of human error especially amongst the skilled
and technical staff including loco pilots, cabin men and gangmen, it is important to
ensure proper rest period for them. I am also conscious of the importance of
periodic training and creation of a general environment to provide them enhanced
dignity. I have also requested NID to design appropriate outfits for various

categories of workforce.

Industrial Relations

Madam, I have a firm belief in democratic process of decision making and
have had regular consultations with the staff federations on several organisational
issues. The railway federations are extremely responsible and work in the best
interests of the railways. I assign highest importance to continuance of healthy and
harmonious tradition of industrial relations across length and breadth of Indian

Railways. In recognition of the commitment of the employees to the organisation
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and their contribution to increasing the productivity, Indian Railways paid the

Productivity Linked Bonus equivalent to wages of 78 days for 2010-11.

Recruitment

This is one of the very important areas and several questions were posed to
me during the Question Hour. Madam Speaker, over the years, Railways had
come to have large number of vacancies in various categories of staff, including in
technical and safety related areas. These have an adverse impact on operational
and safety performance of the organisation. I am happy to inform that during the
year 2011-12 we have recruited over 80,000 persons to fill up some of such
vacancies. During 2012-13, more than one lakh persons are proposed to be
recruited. With these recruitments, Indian Railways will also be wiping out the
backlog vacancies of SC/ST/OBC and physically challenged persons and
complying with the instructions of DOP&T.

Railway PSUs

Madam, I feel extremely happy to inform the House that all the 11 Public
Sector Undertakings of the Railways performed extremely well with a healthy
growth in total dividend paid by them. Various important contracts have been
bagged by the Railways PSUs in the neighbouring countries for
constructions/rehabilitation of railway lines and for supply of rolling stock. The
dividend paid in 2010-11 amounted to 429 crore which was more by 31% than the

previous fiscal.

Production Units
Madam, Railways’ Production Units provide this organisation a sustained
supply of rolling stock. I propose to modernise production units with state-of-art

technology. Through continued innovations and improvisations, it has been
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possible to induct latest technologies like IGBT based 3-phase engines for
locomotives, Stainless Steel Coaches, air conditioned Metro Cars etc. DLW has
been able to manufacturer the prototype of the next generation WDG-5
locomotives with a 5500 High Horsepower Power pack with indigenous design

efforts.

Rail Coach Factory, Kapurthala, through its efforts has been able to
develop non-AC version of such coaches to benefit the common man by providing
him better interiors, improved riding comfort and significantly enhanced safety
features. It is further proposed to manufacture two AC Double Decker rakes
comprising LHB coaches. I intend to streamline the production process further
through a long term production plan that would lead to better inventory
management and facilitate induction of more energy efficient and cutting edge

technology in a planned manner.

E-procurement and e-auction

Indian Railways have a highly professional procurement protocol and a
codified and transparent system of decision making to procure the required
products at reasonable prices. Yet there is scope for further improvement. To
provide further transparency and efficiency to the procurement process, the system
of e-procurement has been implemented for purchase of stores in the Zonal
Railways Headquarters and production units. These initiatives are being expanded
further for including the field units within the ambit of this process. Feasibility of
including works tenders also within the ambit of e-procurement is being explored.
In addition to this, a pilot project for e-auction of sale of scrap has been
successfully conducted on Northern Railway and this would be expanded and
rolled out on other units during 2012-13, thereby considerably improving
transparency, efficiency and wider reach for this important activity. I propose to

have in future e-procurement and e-auction of all the scraps.
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Restructuring of Railway Board

This again is a very important item which deals with restructuring of
Railway Board. Madam, I take immense pride in informing the august House that
my railway family is extremely committed, professional and fully capable of
delivering the desired results. It is a dream organisation to work for the young
generation and provides excellent job satisfaction. This talent-rich organisation of
almost 14 lakh employees includes the best brains from IITs, [IMs, Medical
Colleges and other professional institutes. While it has made outstanding
contribution in nation building, I feel the current structure needs to be altered to
meet the challenges of changing times. This vast organisation has pockets of both
excellence and anachronism. The Board should be structured along business lines

rather than on functional lines in sync with corporate objectives.

I have to fortify the Indian Railways to make it responsive to the changing
economic scenario and equip it to leverage upon the new opportunities. There is
also a need to infuse larger accountability and its structure must be aligned with
organisational objectives. We need a system that delivers. The issue needs to be

debated and discussed with Board and Rail Parivar.

My challenge is to make a Railway system which is Safe, Modern and
Efficient. Madam, the requirement of resources for rail infrastructure is extremely
high and in order to provide a thrust to Railways efforts at mobilising additional
revenues, | have decided to induct 2 new Board Members viz. PPP/Marketing
and Safety/Research. The new Members will be charged with the responsibility
of finding ways and means of augmenting resources and providing further focus

on safety.

New Passenger Services
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With augmentation of infrastructure in the form of completion of more new
lines, doubling, gauge conversion projects, and induction of higher number of
locomotives and coaches, I am happy to announce a number of new passenger
services keeping in view the needs and aspirations of the people. I propose to
introduce 75 new Express trains, 21 Passenger trains, 8 new MEMU services and
9 DEMU services. Besides I also propose to extend the run of 39 trains and
increase the frequency of 23 trains. These have been listed at Annexure 20. [ am
going to give a detailed list afterwards. If the hon. Members have patience, I
promise to give a detailed list. If hon. Members are ready to sit, there are about

820 new items which I am going to announce. I am willing to sit the whole day.

This is very important. I just seek your silence for one minute. Lalu ji, this
is very important.

Additionally, as an endeavour to facilitate rail travel to important places of
Sikh pilgrimage, “Guru Parikrama” special trains are proposed to be run on
Amritsar-Patna-Nanded routes, where also a large number of people from all sects

visit. I am sure I have the blessings of all the Gurus.

With a view to further enhancing the carrying capacity of suburban services
in Mumbai area, 75 new services in the Churchgate-Virar, Virar-Dahanu Road,
Chhatrapati Shivaji Terminus-Kalyan-Kasara and Chhatrapati Shivaji Terminus-

Kalyan-Karjat sections, Harbour and Trans-Harbour line will be run.

In Chennai area, it is proposed to run 18 additional services on Chennai
Beach-Tambaram, Chennai Beach-Chengalpattu, Chennai Beach-Avadi, Chennai
Beach-Tiruttani, Chennai Beach— Gummidipundi/Sullurupetta and Chennai

Beach—Velachery sections.
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To strengthen the suburban services in Kolkata area, 44 new services will
be introduced including from Sealdah-Ranaghat, Ranaghat-Naihati, Ranaghat—
Shantipur, = Ranaghat-Krishnanagar, = Ranaghat-Gede, = Ranaghat-Bangaon,
Bangaon-Barasat, Barasat-Hasnabad, Bandel-Barddhaman, Bandel-Howrah,
Bandel-Naihati, Seoraphuli-Tarkeswar, Santragachi-Bagnan, Santragachi-Amta,
Santragachi-Mecheda, Santragachi-Panskura, Howrah—-Haldia, Howrah -

Kharagpur and Mecheda-Digha.

It is also proposed to introduce 50 new services in Kolkata Metro in the

coming year.

Stoppages of trains

There are innumerable requests from Hon’ble Members for providing
stoppages of trains. While I appreciate the concerns of the Members for
convenience of the people, I should inform the House that providing additional
stoppages to trains reduces speed and slows down trains, causing congestion in the
route. In some cases, operational constraints do not permit any stoppage at the
requested stations. I am sure the Hon’ble Members will reconsider their requests.
Otherwise the very propose and character of trains like Shatabdis/Rajdhanis will

be lost.

Financial Performance
Madam, now I come to the financial performance and before I proceed

further, let me cite this poetry....(Interruptions)

el HESAT:  ATST Y A |
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Madam, I now come to the financial position of the Indian Railways and
have no hesitation in informing this august House that Indian Railways are passing
through a difficult phase. In the current year, although there were no arrears of
Pay Commission to be paid, the impact of allowances and several post-budgetary

factors has been very stressful for the finances of the Railways.

On the loading side, the continued ban on export of iron ore by Karnataka
and Odisha state governments led to scaling down of loading target from 993 MT
to 970 MT in the revised estimates. However, the earnings target for goods has
been retained in view of freight rationalization implemented from 6™ March, 2012,
The rationalization seeks to better align the freight tariff with cost of rendering

service and ease the pressure on railway finances.

In view of the lower growth in number of passengers i.e. 5.1% to end of
January 2012, as against the budgeted target of 5.9%, the earnings target has been
scaled down by "1,656 crore to "28,800 crore in the revised estimates. Taking into
account the lower growth in Other Coaching and Sundry earnings, the Gross
Traffic Receipts have been kept at "1,03,917 crore in the RE, short of the budget
target by '2,322 crore. On the other hand, higher provision of 3,000 crore is
required for Ordinary Working Expenses and Pensions to meet post-budgetary
requirements. Thus, provision has been enhanced to *75,650 crore for Ordinary
Working Expenses and to "16,800 crore for appropriation to the Pension Fund in

the revised estimates.

I am extremely grateful to the Railway Convention Committee for reducing
the rate of dividend from 6% to 5% for 2011-12, thereby providing a relief of

about 650 crore. However, I would like to state with pride that Railways have not
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defaulted on the payment of dividend despite the financial crunch in the last two
years.

After meeting the full dividend liability of 5,652 crore, the ‘Excess’
remaining is only 1,492 crore as against the budgeted amount of *5,258 crore. The
‘Excess’ being inadequate to meet requirements of safety related works financed
through Development Fund, a loan of "3,000 crore has been extended by Ministry
of Finance. The Operating Ratio of the railways is also estimated now to be

95.0% as against the budgeted target of 91.1%.

AT 33T T &,
3R rEaT SR B
hedT fHem & a1y e,
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a1y el Y St & ueRAr faera,
dl ¢Ed & Sud J9 TES Gel SUaT|

Revamping the Accounting System

Railways have initiated an accounting reforms project that would enable it
to move over gradually to an accrual based accounting system as also envisaged in
the Vision 2020. An action plan has been drawn to complete the work within the
broad framework as envisaged by GASAB (Government Accounting Standards
Advisory Board).
ot oo wNTE : fd8R T T gan?
3t fomer Badt: X 4R geR 2 ... (Taem)

MADAM SPEAKER: Nothing except what the hon. Minister says will go on
record.

(Interruptions)....."

Not recorded.
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SHRI DINESH TRIVEDI: Budget Estimates 2012-13. Madam, I shall now deal
with the Budget Estimates for 2012-13.

The railways is targeting to carry 1025 MT of revenue earning originating
traffic during 2012-13, which is 55 MT more than the revised estimate target of
970 MT. The freight earnings target has been kept at 89,339 crore, indicating a
growth of 30.2% over the current year revised target. The number of passengers is
expected to increase by 5.4% in the year 2012-13 with the increase in number of
trains and higher occupancy. The passenger earnings have been kept at 36,073
crore, an increase of 7,273 crore over the revised estimates of the current year. The
Other Coaching and Sundry earnings are expected to grow by 8.9% and 10.7% in
2012-13 to 2,994 crore and 4,096 crore respectively and Gross Traffic Receipts are
expected to be 1,32,552 crore, i.e. an increase of 28,635 crore over the Revised

Estimates of 2011-12.

Ordinary Working Expenses are estimated at 84,400 crore i.e. 11.6% higher
than the current year to meet additional liabilities along with an appropriation of
18,500 crore to Pension Fund. In order to step up investments in safety, the
Appropriation to Depreciation Reserve Fund has been enhanced to 9,500 crore,

signifying an increase of about 54% over the RE of the current year.

The railways have budgeted to discharge full dividend liability of 6,676
crore to the general exchequer for the year 2012-13 calculated on the basis of

applicable rate for the current year.

Madam, all organizations face highs and lows during their life and Indian
Railways has also witnessed periods of affluence and shortfalls. I am grateful to
the Hon’ble Finance Minister for extending a loan of 3,000 crore to meet the

urgent needs of safety related investment in 2011-12. The loan is repayable in two
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equal instalments and carries an interest of 8.55%. I am delighted to inform the
august House and I am sure the hon. Finance Minister would also like this,
that 1 propose to return the full loan amount of 3,000 crore along with

interest in the year 2012-13 itself.

The best ever Operating Ratio of Indian Railways, this is a very ambitious
target and I am sure that we are going to fulfil it, was 74.7% in the year 1963-64.
In consultation with the Railway Board, I am targeting to improve the Operating
Ratio from 95% to less than 80% by the end of 12™ Plan. This landmark
improvement in railway finances would enable building up of a strong base to
meet the challenges ahead and bring back the confidence of people in Railways,
thereby dispelling all apprehensions that Indian Railways is going downhill. 1
expect to achieve an Operating Ratio of 84.9% in 2012-13 as compared to
95% in the current year. If this trend continues, I have no doubt that my
Operating Ratio will improve upon even the best ever of 74.7% within the
12" Plan.

Madam, all the Hon’ble Members are fully aware of the financial
difficulties which Indian Railways is passing through. The factors contributing to
such situations are also quite well known. The Railways have been facing

considerable criticism, much of it unwarranted, for its present financial situation.

2 Qg wEa g (WRTEYR) U ot |
st femrer Badt: ot dii @t Seva 781 €, The budgetary support from the government

has not been at the levels required by the railways. Yet it is my duty to address the
issues before us and take this great organization forward. While balancing my
budget this year and formulating the Rail Budget for the next fiscal, I have had a
hard look at the revenue model available to us and have realized the true import of

the dictum - “one who does not help himself is helped by none”.
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2 dae vETa g4 : UP IR B S
it f&mrer Badt : apft War ¥ R @ 21 [ have been under tremendous pressure for the

last few months from all quarters of society, be it staff federations, various
parliamentary committees including the Public Accounts, Consultative and
Standing Committees, C&AG, Members of Parliament cutting across party lines,
media and even rail users to address the issue of inadequate resource generation by
the Railways. Collectively and individually, they have time and again questioned
as to what is restraining the Indian Railways from raising financial resources
internally which are much needed not only for improving passenger amenities but

also for safety and development.

As a measure of social welfare, Indian Railways extends travel concessions
to more than 50 categories of travellers which include students, sportspersons,
scouts & guides, farmers, senior citizens, teachers, girls, youth, patients etc. The
value of concessions granted to travellers is more than 800 crore per year.
Continuing this contribution of Indian Railways to the society, I propose to
extend 50% concession in fare in AC 2, AC 3, Chair Car and Sleeper Classes
to patients suffering from ‘Aplastic Anaemia’ and ‘Sickle Cell Anaemia

diseases’.

This is important and I am sure that the House will recognise this. In
recognition of the laurels which the winners of Arjuna Awards have brought to the
country through their outstanding performance in their respective sports, I
propose to extend the facility of travel by Rajdhani and Shatabdi trains to

them.

Madam, I have had wide consultations with various stakeholders. The
input costs of railways have been going up. The impact of the 6™ Pay Commission

on the staff costs is well known to the Hon’ble Members. Fuel prices have
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increased by more than 50% during the last decade. The movement of Wholesale
Price Index and Consumer Price Index has followed similar pattern. During this
period, the cost of passenger transportation by road has increased manifold.
Consequently, a large chunk of short distance passenger traffic has got diverted

from road to rail, creating additional pressure on rail infrastructure.

DI TP T T,
ST 361-33T &Y,
oY TeT Yeh TS B |

SH THT A FSTeh! AT GHAR A1V |

Therefore, I have been counselled to go for a steep increase in passenger

fare as there has been no increase for last almost 8 years. However, guided by an

overriding concern for the aam admi, Hf AT #ATY. | have desisted from any steep

Increase.

The Izzat Scheme was introduced by Mamata Banerjee to enable the
underprivileged citizens to travel with pride. Any person with less than *1,500
monthly income can avail benefit of this scheme with a monthly pass for 25 only.
To give relief to the poorest sections of the society, I propose to extend the travel
distance from 100 km to 150 kms under Izzat Scheme, thus covering all

designated suburban sections keeping the rate of *25 unchanged.
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As Hon’ble Members are aware, so far the earnings from the freight traffic
have been subsiding the passenger traffic. This model of heavy cross subsidy is
not sustainable over a long period. If this continues, then I am afraid railways may

lose freight traffic to road.

Madam, there has been a demand from several quarters for setting up of an
independent Railway Tariff Regulatory Authority that will suggest the level of
tariffs both for freight and fares. However, I feel this is an important area and
needs a serious debate. The pros and cons of the decision are required to be
considered carefully. There is no exclusive body to advise whether an independent
regulatory body is desirable. I am therefore, appointing a body of Experts with
representatives of customers, passengers, trade/industry, and public representatives
etc. to examine this important issue. On receipt of the report and after debating in
Parliament a suitable decision will be taken after discussion in Parliament not

before that.

I propose to rationalise the fares to cause minimal impact on the common
man and to keep the burden within tolerance limits in general. I am asking for an

extra only 2 paise per km for suburban and ordinary second class.

3t ATl TAQ : ¥d DI Ugar &AH 7 Bifog| ... (Faer)

SHRI DINESH TRIVEDI : Similarly, increase for mail express second class will
be by only 3 paise per km; for sleeper class by only 5 paise per km; for AC Chair
Car, AC 3 tier & First Class by only 10 paise per km; AC 2 Tier by only 15 paise
per km; and AC I by only 30 paise per km. Corresponding rationalisation in

minimum distance and fare chargeable in various classes has also been proposed.
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I am aware that a large number of passengers face problems at ticket
windows because of non-availability of loose change. This causes a lot of
hardship and delays the ticket dispensing process leading to longer queues.
Incidences of passengers having to forego the change due towards them are also
not uncommon. In order to address this problem, I have decided to incorporate a
rounding off mechanism in the fare structure. For all ordinary and mail/express
trains, rounding off will be to the next nearest five rupees. However, for the
suburban passengers, I propose to permit a limited exception in the form of
downward rounding off also in a few cases. By way of example, a fare of "11 will
become "10 and "6 will become 5. The minimum fare chargeable and the platform

ticket will now be *5.

The proposed revisions will have marginal impact on the fares. The
increase in fares for suburban second class passengers travelling 35 km will be
only 2. For non-suburban second class ordinary passenger travelling a distance of
135 km, increase will be 4 only. For second class mail/express passenger
travelling a distance of 375 km, the addition to the fare will be only 12 and that for
a 750 km journey by sleeper class on mail/express train will be only 40. An AC 3
tier passenger travelling a distance of 530 km will be required to pay an additional
57. The increase for AC 2 tier and AC I passenger travelling over same distance

will be 84 and 163 respectively.

The proposed adjustments do not even cover fully the impact of increase in
fuel prices during the last eight years. I am keeping the valuable passengers of

Indian Railways insulated from the burden of increase in staff costs.

I wish to share with the august House that I am contemplating a system of
segregating fuel component in the cost associated with passenger services and call

it FAC (fuel adjustment component), which I am not doing now. This is
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something for the future. It will be known as the Fuel Adjustment Component.
The FAC will be dynamic in nature and will change in either direction with the
change of fuel cost. I must also be forthright and take the House into confidence
in mentioning that in the event of any further increase in input costs of railways, it
will not be possible for us to keep the passengers cushioned from the impact of

such increases.

Through the above proposals, 1 seek to create a partnership with my
passengers and I assure the august House that the additional revenue will be help
the railways provide better, cleaner and safer services to them. I am sure that the

people at large would welcome it.

Madam, before I end my speech, I would just wish to say:

YIS T eh-Teb A ¢,
HTH JEHT P Gh-U T
YIET &Y axernd A &,
T T SReFhd B
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Madam, I have got 820 Annexures. I can tell you that [ have considered the

requests of most of the hon. Members of Parliament. When they look at the
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Annexures, I am sure that they will come and thank me. With these words
Madam, I commend the Railway Budget for 2012-13 to the august House.
(Placed in library. See No. LT-6173/15/12)
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13.48 hrs.
DEMANDS FOR SUPPLEMENTARY GRANTS (RAILWAYS), 2011-2012

MADAM SPEAKER: Now, we will take up Item No. 7.
THE MINISTER OF RAILWAYS (SHRI DINESH TRIVEDI): I beg to present a
statement (Hindi and English versions) showing the Supplementary Demands for
Grants in respect of the Budget (Railways) for 2011-12.

(Placed in library. See No. LT-6174/15/12)

13.48 ¥ hrs.
DEMANDS FOR EXCESS GRANTS (RAILWAYS), 2009-2010

MADAM SPEAKER: Now, we will take up Item No.8.
THE MINISTER OF RAILWAYS (SHRI DINESH TRIVEDI): I beg to present a
statement (Hindi and English versions) showing the Demands for Excess Grants in
respect of the Budget (Railways) for 2009-10.

(Placed in library. See No. LT-6175/15/12)

MADAM SPEAKER: The House stands adjourned to meet again at 2.50 pm.

13.49 hrs

The Lok Sabha then adjourned for lunch till Fifty Minutes past
Fourteen of the Clock.



14.03.2012 78

14.50 hrs

The Lok Sabha re-assembled after Lunch at Fifty Minutes past

Fourteen of the Clock.
(Mr. Deputy-Speaker in the Chair)
... (Interruptions)

SHRI T.R. BAALU (SRIPERUMBUDUR): Sir, where is the Minister?
THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): He is coming...

(Interruptions)
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14.52 hrs
MATTERS UNDER RULE 377 *

MR. DEPUTY-SPEAKER: Hon. Members, the Matters under Rule 377 shall be
laid on the Table of the House. The Members who have been permitted to raise
matters under Rule 377 today and are desirous of laying them, may personally
hand over slips at the Table of the House within twenty minutes.

Only those matters shall be treated as laid for which slips have been

received at the Table within the stipulated time. The rest will be treated as lapsed.

(i) Need to establish a Common Facilitation Centre for farmers cultivating
Rubber at Devarappali and a Rubber Research Institute in Rajahmundry in
Andhra Pradesh

SHRI ARUNA KUMAR VUNDAVALLI (RAJAHMUNDRY): The Rubber
Plantation drive took place from early 1985 in my Constitunecy i.e. Rajahmundry.
During 2009, the rubber yielding was 40 tonnes from 75 hectares of land and last
year the production was 55 tonnes from 98 hectares. The existing Rubber Board
office in Rampachodavaram is procuring the natural Rubber in the form of smoked
sheets and the buyers are from out of the State only as there is no single small
scale industry working on Rubber in this region.

I, therefore, urge upon the Government to take some urgent steps for the
development of Rubber plantation and industry in the Region. There is an urgent
need to establish a “Common Facilitation Centre” (CFC) at Devarapalli nearby
Ramapachodavaram, for registering all the Rubber crop farmers, price fixation as
per the demand from the CFC and to carry out marketing activities by farmers
through CFC, which will be under the control of Rubber Board, Government of

India.

Treated as laid on the Table.
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As the climatic condition of this region is friendly for Rubber crop, there is
need to establish a Rubber Research Institute in Rajahmundry for developing new
breeds of crop for high-yielding and there is also a need to establish one
Educational Institute on Rubber technology under the aegis of Central
Government to meet the requirement of skilled manpower.

I would also like to request through this august House that there is an
urgent need to provide tax sops for the development of the industry for creating
Rubber City near Rajahmundry to create employment opportunities and to provide
benefit to the farmers in long run especially to the primitive Tribes who are

cultivating Rubber.
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(ii) Need to address the problem of shortage of LPG in Kerala

SHRI KODIKKUNNIL SURESH (MAVELIKKARA): I would like to raise a
very important matter affecting every household in Kerala. Liquefied Petroleum
Gas (LPG) i1s supplied to Kerala by the Tamil Nadu-based bullet tanker lobby.
This lobby is very strong and has a membership of 4000. Because of their strike,
the supply of Liquefied Petroleum Gas to Kerala has dwindled, which has caused
cooking gas shortage in Kerala. The LPG supply in Kerala is in a critical position.
As per rule, LPG cylinders are to be supplied to the consumers within 20-30 days.
But, now-a-days, consumers have to wait for 60-70 days to get LPG supplies
which creates difficulties for the consumers. The Indane consumers are the worst
affected in Kerala since the consumers of Indane get their supplies only after two
months. The shortage of LPG Cylinders encourages black-marketeers who fleece
innocent consumers.

Also, the LPG bottling plant of India Oil Corporation in Kochi stopped
production in one of its units which further aggravated the shortage of LPG. There
is a shortage of around 7,500 cylinders a day following the stoppage of operation
in one of its units. People have to wait for months to get LPG refill. It is learnt that
the bullet tankers from Mangalore were not arriving in Kerala for the last quite
some time. However, 50 per cent of the supply is from Kochi Refineries and the
production is continuing with the limited supply. Though, the operations at the
Kozhikode and Parippally plants were not much affected, these plants are unable
to meet the entire requirement of LPG in Kerala.

The LPG shortage in Kerala could only be solved with the completion of
the interim LPG unloading facility at Cochin till the multi-user liquid terminal of
the Cochin Port trust comes up. It is learnt that this proposal is yet to get the

clearance from the Centre.
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I, therefore, urge upon the Union Government to take immediate steps to
clear the proposal of setting up multi-user liquid terminal of the Cochin Port Trust
and till this is cleared, complete the interim LPG unloading facility at Kochi
immediately so that the problem of LPG shortage in Kerala is taken care of. I have
been raising the demand for setting up of a Bottling Plant at Chengannur for a long
time. If a Bottling Plant is set up at Chengannur, the shortage of LPG in Central

Travancore will be eased. I request that immediate steps be taken in this direction.
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(iii) Need to ensure the safety of lady passengers in trains

SHRI P.T. THOMAS (IDUKKI): I would like to bring the attention of the
Government towards the increasing incidents of atrocities against lady passengers
in trains. Several measures to enhance the security in trains have been assured
after the brutal incident of killing a lady passenger in Kerala last year. But the
harassment and violence against women are still reporting. The robbery in
passenger trains is also increasing. A number of such incidents are reported
recently from the long distance trains bound to Kerala. In many such cases the
railway authorities and the Railway Protection Force are reluctant to register the
complaint. The instruction for keeping FIR copy in all the trains is not adhered to.
I request the attention of the Government to this matter and take necessary actions
with immediate effect. I also request the Government to direct the railways to

ensure cleanliness of train compartments especially in this summer vacation.
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(iv) Need to provide basic civic facilities in
Hoshiarpur Parliamentary Constituency, Punjab

Akt dan A (ANERYR): 3~ fFafes a7 SIRFERER 2 S e oo & gerfsal &
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(v) Need to take up the issue of re-definition of ‘war zone area’ in
international waters of the Arabian Sea by London based Joint War
Committee

SHRI K. P. DHANAPALAN (CHALAKUDY): Recently in two incidents
involving international ships five fishermen were killed and other two were
missing near the Kerala Coastal area in the Arabian Sea. There are three baseline
points along the Kerala coast at Kochi, Alappuzha, and Vivekanadappara at
Kanyakumari. 12 nautical miles from these baseline points are domestic sea area
and 200 nautical miles from the baseline points are Indian Economic Zone where
the free fishing is allowed. In the last one year, there are no incidents of pirate
attacks in this area. This is because of the active presence of the Indian Navy and
the Coast Guard. Even then, the London based Joint War Committee has declared
the area as “War Zone” and ships will not get insurance converge sailing in the
war zone if any attack takes place. Therefore, the ships are moving within the 12
nautical mile area for safe passage. This is causing serious threat to the life of
fishermen.

Hence, I request that the Government may kindly intervene in this and
pressurize the international agencies to redefine the “War Zone” area so that the
ships can navigate at a specified distance from the Indian coastal areas.
Government should also take adequate measures to protect the lives of fishermen

in the area.
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(vi)Need for more LPG Agencies in Lohardaga Parliamentary
Constituency, Jharkhand to ensure adequate supply of LPG
cylinders to consumers

3t Yoo WA (AEREM):  IRES T P Als’adl A9ad &3 Sl & g srfearyl @
grior a5t &= B o qoia: & el JHen T devem wfgd I el @ AfveR fagms |
&3 W o7 § | X WG & ¥ A Ui 4l A9 gl 8, S fh 39 & @ A & Ui
H orafw € | IS A9 @ AW H AT B UThiad HAEHl O Al g draer AT R
el & dd W AR BT gsar § | e R T dad qAEaRY W Uiigd GH TS @l 8
3fUg I8 S8 9gd & Wdial 9 WReT & fy W SIMeRS ¢ | &3 § WIS I Yol @l
39T T FTe] W4T I QOiRAl # 19 |eelrs Bl A, TSRl gRn 1 Reivs @t smgfd |
FR UM F G ST 98 & WA AR IMPIRG & | |15 49 7 e & HRur &7 9 31g-
A eRT T e B @ € |

AT @3 S 9 & | QI 9 B AEIHAT g UL BT &I H W& Y g
favrer IR | e & folv Seg I Sieg 310D HATT gRT Bl ol HeH ST S Bl
JATIHAT & | 3d: H WRBR A IS 3MMUT Bl § (b WX AT &3 S A4l ATbl H HH 4
HH TP A9 Yol B, VA1 gHfead fear Sy | Ry 6 o S &1 [|is A9 i o
SECERIE
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(vii)Need to create a new Railway Division and office of D.R.M.
in Surat, Gujarat

SR FIET TR (PRA): AR VA D WAl H YA (PORIG) T BT M eAd HATeHd
BRI Ioe T TeMl # BIfd fhar w1 2 | uftes vad ¥ 99 o1ffid Ya=] o T usel
U WIE W G PN GAEY BT § | S DI APAIT 60 ARG W TGl NGg, Neld Pl R
I ¥ U B T | RA AR B ST 50 ARG F SAET § | TS ARG S B FEN
ST 3R TS HIS HI 200 A &I THRICEA AHe g, o Ardve § AR & B < 04
EREISESEEICIRINECINES ISR

BUST LN & 3feAdl YA H 5000 ¥ SAET BIE UG A IS AHT H SRHS B

Bidcal A W 8, 39 BRU ARGl ATIRAT BT A AH-SIT BT © | GIA TR A ST

A I SIellid, YAEael B AR A g AR & | I8 ¥eld s A Td S=Iqd d
A ot ® |

QA YAd A ¥ SIS %A 7 81 B SR B A B FHRAT B MY 250
ferelt. qx g Vel RdioM A 7 B v ¥ | e B R e aoe oo A @ forg
FEAT T4 WA o W 8, s BROT AT BT BT WA IS usdl § | R W
RIS & 1,20,000 ¥ SIT&T ATAT T STANET BT & Ud 35000 A ST B febe Bl et
Td 8000 ¥ ST&T Rord fee 1 fazpt et 2 |

ufegd Yerd H GRa A 3AfAd B WAl W S JAifhe &5 a1 3 g d! by,
ST U fadrd f R W Pg AT 6D Ud SIRUA S g by @ fag fora

STTE B ARy A e AHT H S8 YA 4 U o |

HUIT R DI NG, AN Vg fadbr Bl ToR H XA gY G W bl fSdIo
ST TP AR SISRYA SATfh¥T Bl XATYT Sfeg Bl Y |



14.03.2012 88

(viii) Need to create a separate time zone for North
Eastern State

SHRI RAMEN DEKA (MANGALDOI): The North Eastern States remain under
developed in comparison to other states due to so many factors. One major factor
is time management. Two hours early sunrise and sunset has a major impact on
working system of people of North Eastern States. If this early two hours is
utilized scientifically it will increase the efficiency of Human Resources, it will
benefit Aviation sector also which will give North Eastern States a good
connectivity. The Parliamentary Standing Committee on Energy on 2007 also
opined that the separate time zone will be able to save energy. Parliamentary
Standing Committee on Transport, Tourism and Culture also observed that a
separate time zone will help increase the pace of development in the region.

People of Assam also have been demanding a separate time zone for North
East. It is not out of context to mention that in British era there was a local time
zone for Assam. British used separate time to boost the tea cultivation. A separate
time zone will bring new pace to this region.

In view of this, I urge the Government to think over this matter and grant a

separate time zone to North Eastern States.
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(ix)Need to accord Central University status to the
Gorakhpur University

AN SnfeE e (TREYR):  TIREYR SR JQ¥ &1 Ueh W g1, MeATHD Qd Al
Ts D - YH IR IS B UF WG ARG AR e w1 b ff T 1 T 3 FRS
H PR AEEI S 419 THATE faRafdaney MRER 3 [T § | TREYR fqeafaenerd o1
|9 1956-57 # g3 o | ¥% fawafdene™ 7 dad gdf IR Ie S1fug fIER iR urd & =15
&3 B Ied TET Bl IMaDHAT B YT BN THATT D5 & | ST WRDR D AT WA B
& HRUT et Bl oA g7 G R YOl &3 B Aikpiah, AHMNID AR A1 fawrd §
freafaene @1 S Aew@yul YfieT B a1fey a8 ofia & WfHd ' TS T |

P TREGR & 1, ARPIH T8 DI 6@ Y MRER fawafdares &1 s=g
freafderea & w0 § Wi fdar <y |

(x) Need to ensure availability of iodized salt to all the people in the country

3t IAfBYE (T<ren): YRGB B vep RUIC § I8 B8l T 2 b ¥l b WRA § 49 Bl
W A ALY THD DI SR T8l Bl 2 | 39T qdi & AHD [ ) afdpd
IR TSl T | MR & & & SWATA A1 el &l T8 8 | I8 ST SITan
g {5 sdT PuHIT Heglg, deal Bl qeN IR USAl & | 9k H 43 IR aed HH a9 arel
B © | IRed ARA Smgfdem Wi, T8 facell &1 del © & SMANgad THah &
SWATA Hegfyg aTel geai B deN & W9 H o@l Ol 81 § | HH a9 dTel gedi il aars W
IMNSIYA THH 6l W1 W@ ¢ | I ged] IR Qe AR & W0 H A 37 @ 2 |

# I A BRAT g [ ARBR A8 YHTad Y b Al aRari B1 AR T
et |
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(xi) Need to appoint staff to man the level crossing near Futa Atta in
Bulandshahar, Uttar Pradesh

M s g AR (oW g TR): W A9E & TAgETR & S gelae @ (e
T JACTT XA I & AU 4-5 a3 8, T a8l F ORAT 81 & | <lfp a8
A ORAT BT & | <lfh #1a RfEd BRI B & BRUT A8 W geey Bl W&l © | 3l
12 A1, 2012 ¥ 9 YAd DRI R IRS-GAl AT TSN B T4 H PR al AHIUN DI JJ B
T | 3899 g4 Al A4 ET 59 Y DI W 3h T g7 @ IR 8 g © |

U XSd I, 1 7199 M3 8, 981 W AIDIGR DI dAdl BT S 8 dccblel ATaD B

qrel Bl MY 3R GHeAT H Jdedh 9 =gl UHI0 bl Fferd Jarmas 2w fdaqrar Sy |

(xii)Need to construct a road overbridge at ‘Saharsa Bengali Bazar Railway
Dhala’ level crossing No. 31 falling between Saharsa and Pachgachia in
district Saharsa, Bihar

st fomer o @rea (@nfe): R =0 & |=Rar ar ofdvid @ 789 Yad & Al
TS Ned WHUR AT -31 HEAT el ISR vl STl IR al 1997-98 H Xl 3Max st
(@MR.aM.&) o & Wipfa X aoic § g8 off | I8 TA.U9.-107 W @R 2 | Wi
% WA sHb AT BT e § vt T Yol TRaeT Ud I ISR HATS, WIRA ARBR
J SR.ALEL. BT Yelrshc 4l a7 78l fhar g |

AE™T YHSCT AT & | T8l bl qedl Sfaral & A1 Ml B JAMWD Ihg B
DRV I Xeld Slell d& W6+ A QI IR% BORI bl AT H b, a9, Hadl, il vy, R
SolT TG Al AT3fhel & Told STH oV I MH AR bl URI IR 819 & 1 Sioia At

IRT-aR B T &

31d: SR H Ydol URaET Ud A IS JATed 8RR 99 & HEAT XeAd STl

HEIT-31 R Wipd R:AE.S i & forg <ty garsdic qa & i o gfhar g3 o |
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(xiii) Need to release a commemorative postal stamp on the occasion of 50"
anniversary of the Palode Agri Fair held at Palode in Thiruvananthapuram,
Kerala
SHRI A. SAMPATH (ATTINGAL): Palode Agri Fair, situated in
Thiruvananthapuram District of Kerala State is going to celebrate its Golden
Jubilee in Year 2013. Started as an ordinary Cattle fair, it has risen to the level of
Agricultural form. People of Kerala and neighbouring Tamil Nadu are being

benefited very much with the development of this form.

January 2013 is the Golden Jubilee anniversary of Palode Cattle fair. This
Fair promotes Culture of Agrarian Sector among the new generation. Hence it
needs urgent recognition and consideration from the Union Government.

I urge upon the Government of India to give necessary financial assistance
to the Palode Agri Fair and also release a Postal Stamp commemorating the

50" anniversary of Palode Agri Fair.

(xiv) Need to declare policy for export of cotton and to declare MSP of cotton
to benefit cotton growers

3t FATIRTE TR SeE (JASTON): H HERIG, & Joreron et ¥ I7rdr § 1 faed &1 v

o & oef & forar IRIR 78 TRE @ U & wilt R R o € g s WRER

HAN & 99 § A § ST (Bl DI 98 JHa ol © | B HU o9 A

2 A1 R I T HIR B AT T80 T 2 e HRT SRd | 16T Sy i afd

PRI Td =ATH T g7 FEiRT =T @ B H Aed X Bl § R 39 41 B T A

fFaTI T AT ST T ¥ IO & | 519 S A B SRR T8l Bkl § 99 ARPR

HUTH T B Tl & I 9 (B BT HUK AN & T H Tl Al © |

WHR A ARG & 6 9 U B A AT T R IAHI HSRU BIF o a4l
HUTH 6 Feg H At dde) il B oEen B TR ud Sh Jdr @ 299 ud feamEi @
AT SISHR UM BT FAad A9 e I fhar o |
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(xv) Need to undertake expansion of Golden rock Railway Workshop in
Tiruchirappalli and set up a new Coach Manufacturing Factory at Golden
Rock, Tamil Nadu

SHRI P. KUMAR (TIRUCHIRAPPALLI): Golden Rock Railway workshop and
3200 staff quarters of Railways are situated in 225 acres of land in Tiruchirappalli,
Tamil Nadu. The Golden Rock workshop is one of the primary railway workshops
in India which was started in the year 1918. This famous workshop is situated in
the heart of Tiruchirapalli District in Tamil Nadu. Now, the Golden Rock Railway
Workshop is involved in Wagon production. Periodical overhauling of wagons,
diesel locomotives and steam locomotives are done here. There is huge land
available for the expansion of the Railway Workshop. For the expansion of the
Railway workshop nearly 70 percent of the Employees staff quarters were
demolished but the said land is still vacant. By the expansion of Golden Rock
Workshop as Coach manufacturing Unit, lot of employment opportunities will be
generated and the Indian Railways will also get sufficient new and modern
coaches to meet the present needs of Railways. Now there is only one Coach
Factory at Perambur in Tamil Nadu. While expanding the activities in Golden
Rock Workship, the Railways can start a Coach Manufacturing unit equivalent to
Integral Coach Factory (ICF) at Perambur, Chennai.

I request that action may be taken to undertake expansion of Golden Rock
Railway Workshop in Tiruchirappalli and set up a new Coach Manufacturing

Factory at Golden Rock, Tamil Nadu at the earliest.
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(xvi) Need to develop Buxar in Bihar as a tourist place of national importance
and conserve the historical monuments at the site

it SeT RiE (FRR): TR TRING &Td A IS 99 &1 & <81 | fawafis &
M THPH & W # URIE | 2 o8l Wi W #ft 9 7 Rren uE oft | sraR-eFER
{ Wl gRaR | & Y gall o1 et R 3fd H ST gg e |

T BT & S5 & W7 § RN TR BT R qAAT § UL BT S el &
2 | 59 R W 9H9 Ud AEAl @ R I9PAR M BT Afaad U4 e H gl [ ARd
RIS § WA BT Soll (7T a8l AT 39 aa H SRy &l dolrel &7 2 |

JFER P I8N SId IS & T4 B [q9T 8 99 39 WM Bl FIRT a2 <9 giar |
e & AFRE WR M S ROR T4 I99 AR B e g | o i8R =1
H1 el AT gAThT Al I & fFR afRd JaR, T ARHR Bl A 75 TWIR D
AT DT ISR DY &l & |

# I IS ARA & RATUT FBA B U8 & dl g |l (g BT U ARBIID s
gl RN ¥ Do RPN b Wed IR gR1 96 Ud dlsc BRIGH &I RATYAT B T 2
ST 9 UM & BRY FHAUT B T | IR SR B ERIER B8 A8l Ge g afed
A H 3epl U9 U9 QBRI R @l Bl HI$ Sheal Blbx ARPA Dl Sidd aRpRIR &l 2

# RT WRBR A AN BT g [ TR B e B g F I\-9Hd! Jfdhe I 7
RIF & W H AAdl & S a1 sffdharon faunT ardi wrell Bl W-fad &Y arfe uiRIiors
FHIA B ARSI DI HOY R B T8 7 e urd | g & ARBAD g I8 DI
eRIER Bl B 3R oot # Wed & A | S B 1Y B A B B AT B T

... (Interruptions)
SHRI T.R. BAALU (SRIPERUMBUDUR): Where is the Minister?
SHRI PAWAN KUMAR BANSAL: Sir, the hon. Minister is just coming. He is
on his way. In the meanwhile, we may start any other speech which is on and
then you may permit him to make the Statement.... (Interruptions). He is just

coming. He is on his way.... (Interruptions)
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14.53 hrs

MOTION OF THANKS ON THE PRESIDENT’S
ADDRESS — Contd.

MR. DEPUTY-SPEAKER: Now, we will take up Item No.10.

Hon. Members whose amendments to the Motion of Thanks have been
circulated, may, if they desire to move their amendments, send slips at the Table
within 15 minutes indicating the serial numbers of the amendments they would
like to move.

... (Interruptions)
14.55 hrs

At this stage, Shri P. Kumar and some other hon. Members came
and stood on the floor near the Table.

... (Interruptions)
MR. DEPUTY-SPEAKER: Only those amendments, in respect of which slips are
received at the Table within the stipulated time, will be treated as moved.

A list showing the serial numbers of amendments treated as moved will be
put up on the Notice Board shortly thereafter. In case any Member finds any
discrepancy in the list, he may kindly bring it to the notice of the Officer at the
Table immediately.

Now, Shri Syed Shahnawaz Hussain
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... (Interruptions)
MR. DEPUTY-SPEAKER: Hon. Members, the hon. Minister for External Affairs
is coming shortly.

... (Interruptions)
THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): Sir, the hon.
Minister is coming. He is on his way. This is a simple accommodation that we are
seeking from the hon. Members.
14.56 hrs

At this stage, Shri O.S.Manian and some other hon. Members
went back to their seats
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2 AAG e A (WITAYR): SUTeRer Sff, # MUl gyae Al g AR MUl efie)
S G @RS St BT gR1a18 Heal g b I/ G0 dia d1 I8 Al Ja fHar B

ISEfd S @ SAMAHIET H 3/ WRHR 7 S Ul Uiferdl SfaRpie R 2, S6H ARaR
q U A W G SN W AU WS AU BT B AT U St Bl a9
HRA™ BT B BT g1 39 Il Afqyer § i @) I e Md & forv Maer a8 8k
BT § 3R WAeR g R B[l § ik 98 Ma BT 3R & smars § JA1 S gl A
TWE W B 3R IFD! IRBR 3R S dfgde & SR Ieeufad St & fAqyor ) 81
Hah! IHfE off {6 WReR g A Sl Fifs fauer & IR® A 4 S § B DIS AR
T BIE ot B9 SHIK R&d € oIl A A T8l &1 gl Alig T8 & AR A D A H Sl
FHBY B RbrS 8, a8 I dred W UG AME 8l Ul Bl TH & foy dsg, Us 3R
ST BT AT oifhd 39 IR $9hT o1 & foIv e oo o ™ € famer ¥ e 99 @
WIfeh <=1 H 1 AT I ®, S | TAITST GOT & Wifh SUb d1e W Y B H e MY
g1 (zaur)

IYTET HEIGA, § Igd SMYaddihd § o4 # S & A1l &I del <@dl g al Q4T
HEgd BN ¢ b S Hiwied d HH T8 §1 3 g uR 3HmEr € b 8d 8 gavi| SR
Tel # A gefl, 'R fory +ft ol 9gd Scatead® T8 § AfhT SR wew # @1 B @
gfdel gfd W ot ot afceh Th Wt g aRarR &I wfesr A1 gfa W ot ot
15.00 hrs.

# oot TSt 1 gaa g H wfaaroh @ off ok g2 o 7 5 fa sfaw faem
UG §U U SRIBR AT AT AT b 3R A S ST AT 8l QI ARl bl S & 3R
foor w1 g8 A1 foeslt 71 fodlt s @t afer = | HemifEw gt St & srfdeor # &
Sl off, 3 3 faF 9@ A1 BifResy # Sfid 81 206 dlc el wifdhd w3f@ 412 arell 2
Ioia e Sft @1 SR agHd fiem o a9 fauer @t 9ga eRrad wE o ik 9@ o fauer @
1T TorRie oft| Aot B aTall & folU 1984 & 91 1989 3T, 3MUBT SN IS
REdT 2| oI I e & M R % TSIy SRBR 4§ ol & ©l 519 ol Argad &
g1 BT © @ PeEd © b UTSIU WRBR & AT H I X AT| 789 ofl, SoxT St & 09T &l
Ve I e T @ 87 Sl T H T <, MMUD! BARI B ATE &A1 8] JAIDT AE e &,
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TES Ol B GHT H MY Bie g A 79 AAbar B MER R ol B &1 et g o @
TR QI 37T I & AfhT a8 Afrepar myep! I1e 781 &l

S WHR & IN H HA I o g St T @ offl § v I e
BIRITfAD Sellsl B AT gl cifchsT 3R &l Brarl g4 9 f&rar gt ® fb o <t urdh
e U9 984 J9! faRMd &, RT®! 3iel IRd & e ¥ MAaa-gadr 21 el T ggar
1 E1 ¥ ST Il B Rdie T8 S S IR 41 I9H St T el Bl g3 $ed gy 991 g9
g1 © {5 WeR Aemfed weufa & Sifvmur § #EE Bl Ugd BRdll WRPR USS BRdl,
3o WAl B g Rl W o W YRR W AHIT TE B | fh WRBR VAT B DR
H Q@ IRE T @ Bl HY AMNHIU B HART B BT g NRER TRRd T TSl fh
HEmfA Isuid St & JEF ¥ SAMGN &1 Aciihde foran? feee foran, a8 @@ uar g1 4
I Sfae MfReR @1 | are] off, 3T At A1y o | weMiew Ul St & STHHYY 0R g1 RE
TGl BB Afh UBel U1 A fordr 8 - A WBR SHMER, A Ga Ul dis quur = 2
HIT 3ToTTE S 7 T DaT © - o g gt fieg 9 w® 2 oo & 39 W A-IR IR
a1 fQu, ®g far 6 ®ge TR gy dfhs 99 fog o T8 fharl s O s9gs R -
CrIR & [d%g PeA IoMT aley, SHD dN H o 7o (Bl

e & &3 # Bfue el St 9ga faga &1 o9 # Iorifa #§ ufemie 4 781 o 9
# U aR  UIferae B BrIdEl <@ AT A1 79 H il RHeget St 1 o o | R
ST U 99 SAMER 9, B & N 1 RiFge 97 o7 iR 9 W) 7 g ol 99 Jgf
HiUel R S BT SRaT™l & 3R M B gorold Aol A 7 PRI & dhid g9hR AT
T WS B SRAT] TR UBell e WTAR Dl [$hs B Bl ATl

Tt SAET Tga g oft 3R IS BT BT IBIAl b W Svnd 2l U By AdT
TP B 8, TAN ey S o WSt f g 2 . (FI9U) TR T8 AR §, offde
SRR el 81 BAN FST IR & 8, AN Tsl AR & gaq St Wl /e qdblel &1 AT adbiall
HI UB 98d 9¢ s &l 9a9 S 3R AR I $hes Ue ©, Y& & Uh-al ATl ddb Al gad Sl
980 PISATIRC B ¥, b I H AI8dd BT SRR 1 1, UH & BT & ANl Bl WHA
AT 93 & Bl WRPR BT S WHRG ofdel 2, SUH T3l I8 9931 W 8 f 7 M= 95
g1 9Iafs 98 dic WAM< TE g 99 89 SR W SWd € A1 81 9% e ® 5 & o 9wt dod

| Ife 89 3eR B e Bl Ig Wl SR 98 IR Ifehs v Riwe Agd & I 3TiR
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HAET B, S T g91 a@mia B, W ST g9l A fer 21 st Foe geEile St of
TP 8, So AIAIRS IHIAY HATOT a1 M1 81 § S WR 918 § ASA, S U hlg
P T8 o, AN I© VP AR AT <1 vsT| Riget Ared & Ry |l 98 o™ gl 2%l
WaeH § I SN o fear o 3fik o/ S9d ure f¥ier #=rer g1 5@ W a8 fenm &) 9«
B & Al ARG TRIET YUell &1 &Y qdig BT 8, 39D [ IR I U 8, I SATaT
T frst & urr e gl oS el g afdd # # Swar g 5 e iR it wifermi
g, ST U AN TSfeH & o o €1 o1 e & q=di 1 Usthed T8l Bl &l ©l et
H HUE WRBR © A i, § ITb] A qG o dAedl g, offhd ool W ITD!
TR R ol |fiéfhae 1R IT@! o9+ d¢1 &1 TSMHIM gol iR forgax o fo6 & ¥
I A W@l g, MY b ST PR o | faeell gfafidt ficell WReR & sfer T 81 UB
Bt Rael Aea & AT & 3N &, I8 el At gl o1 g8] R B oy qfea
T 9& BT TSHI Bl Aicfhee UR HRaT @ € 1 Igsed & 71 ¥ b a8 Bl wiferq
BT | 3T faeell & 3faR S WR HGAT HIIH BIFT AMRY | offh I UR DI IHSHAT GOl ol 8l
% 2| SF I ged B Aicfhdve ISkl Bl A0 A F I BT T A1 foEes
T f6 98 woil Aféfthbe 2l AfhT 89 W Bl ®RATs T8 & % 8 v Y weenfy s &
FHEddl B § [ I8 957 $AMER WHR 21 HH ¥ HH AU St B Ja | A 9 79
FHEAAGY, AT AMT B WS B S| 3 S JaT WS B, MY FADY aferd fF H
SRR € # SAMGR gl oy g9 feert difed, oifds ufedis 8 3 w9 St & {6 o @
g1 gafey # o 9gd ORIt W hel =medl g b ool fRiem b1 W e g% @R W Fdie
R DI B [HAT 81 JATUBT 251 § SR A <G @M A1, <lfeh F8i e & & § g3 o™y
SR B <l 2| e & e W Ry HArery # fee Ared IRAI, 98 $% 8 arell T8 o

HElGd, BN I8l 48R # Ud doo IHafadt e, f[der & g w43, 80 ki oA
St 9w f6 39 AIfde # a9sy, oifhT 9= S Afdert | T8 §9 T gl I8l 9 T
fSee &~ w £ 5 75 AR § 78 ot afcw S fiaa 9ee & “9 @m@r 7 96, S
fHad Pg a8 || A TG dA Whal 2l AR HeWH M D AWM W dURY H qE
freafaemea a1 & A1 STgeeR I feapd a1 o)l §l T # M) &1 e o e
g1 olfeh # Tgd 3MeX | Hel aredl g b [98R & A I8 A § BT A1y
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$HS ATl Ueh BT A1 AW g, S # $9H SireA1 dredl gl 3N I$I-q$1 b1y a1
ol €1 3 ARPR Bl BTed AT © [P U8l 99 UU-1 WHR a1 off @1 &1 4l dRrs 0 IS
BT Hol ol ot SR ol Uit o, Ak 319 UG 1200 A HRIS Y BT Bl oAb} ©l G EN B
WD W IGAT ST |1 &1 S < H Dyl el & b M 7S 81 el o St B8 W@ A
o facell # AN gare=t S @1 a1 9 g1 H Wt ITET a1 3R SR Sooid dwal gl fhe
31T AN Qe & 19 W g Y B € 3R Ped © (P Aoz # a€1 soora 21 § Pean g &b
UoTig H goold € 8], STR H¥ # goold § eI, Mdl ¥ gooid © 7el| gooid &l Bl gl
ISl @ o9rd dlie A BRit gl il gaa ¥ onuat SRR & Raard die ueT ® iR a1y
A HEd § O o7 Ul ' SRAU| uad d9 St B T Y H TS & gl gD
IO B IS HA ad Sff 7 SIRRGUS H FIad BT VAT B QAT 2 T U Fie SATaT
ST Y A AT 9 G B R A1 D 18-20 ANT JE 93 &, IH A Pl 11 a1 §l 31d U
AR # MY iR g8t o &= frae Sied 79T ® 791gy, et 8t et 8 a8 ¥a o
3Msy| et A+t & Rear +ft g1 @1 B et Ut A-Argfes B TS 71 A1 Sigy AR
T8l B ST T JAUBT Are AT g1 AP HIRD Bl AT 3yl R AR H & qgwEa
et 2|

# oI WHT QA G SRR T dTEdl g 31T Al STeaRiRd] b fy gaal B o 2
&, 3T AN BT IOl = W8T 8 AcqwRAD Sl Tel AN € 98 W < od &1 37Ol & 63 Wil
I TG, AU TR TQT @ Al A P Ysel Feark HHC! a1 o off 3R IR Y™ B AT
@ Jih Ugel 3MUD] HUAE D] Bl UG ATl &l fhar & B 3Mu? fba urit Sref 3Mq?
HUF e JAIID] & Y Ieel TSl & AT il Srefil S¥9H & U ga Al 3fay oI
arell &l 81 <N SAUD! Tge b & YD I8l Dol AT AT & SR a2 & Ml bl IRl
T ST 2] 319 SRAY 3MY WR fha=r TR 7 2l R g8 [T die b SiNg fown o Bl

Teh TRW% MY HE & (b Albud fdad U HI, J&i A 272 BT bl © b 81| 4
g W IR W <@l € A1 ¥ WIS Wiell ToR AN 2] g3 Py aR o 2 b $99 SA1er A1 g
SR IS T A R A gHpAd § dY & TS IR oer ff form € srii-ft wmer wgwr wa gyl
FEl Ighf Sft & SIHWINUT W= & BH SMUDI SO 7 of | Ia1 & g B @y, A
Gefl aRBRR W& Y| AT 272 BT bl AUl W A SHT T8l B Y| g8 1 s A

H1 9gd 91 WU ATl TG 272 SHT &l DR U 3R Yh HAAR AU e of &R MY &
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3R ST |UT H @ H 9 Y| Q8 g # g ot /1d Pl MR §U AT Ugel! IR oW g
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RIS 7 I8 Pl €, SHH 1 D ol MM [FgET § JHAAT Bl FERAT &R a4 9 HH
g, Wpal | Sl QU AT &, I8 Fad el 8, Y9Ue 3R URe I9ue § 41 6 T/e 3R R 4
R R RGN BT JAGH USUC € Al 8 UWCT 3715.Q.UH. Pai A 8l SIRAT | 378,378, <.
H 2 AT 9 A1 B UgTdl TS D! Bed VA KT B, 3HD U T a98 27 $HD U
qoE I8 ¢ [P oSl © 916 99 SMUd! b § gPAd &1 Hidl fHar ar oo I R
SATClTT &5 T &M febar|

g Iroftg Tl Sft B WRBR b1 a1 g, qF s 9gad o, 99 1 AT dhar
U B W el fodl| 31TSt < Ut uar € e 8 b B A 5 W IgAd 8, b W el
gl TSR R el BAR) AT dreil a1 § I8 & oy I Biedl §, offdh Wevd WadR TR
3R &3 fardl W 1 3AUh U ggAd & AT A8l ©, TS Udl € A8l ©l MU AREVT H IAREV
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W@ B A9 I UG BT SIS &9 a1l sredd el arorvat st 7 7w fopan & fegam
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S B A B 2| IS S o IS fheh A 2 TE, 9 T AT ST 7 Al SMAGSDR
VAT B HAT S BIC § SAhR & 8 O MR S99 §a § Sy =181 |

weIed, ¥ 9gd e 9 ®e1 dredt g 5 srpfoal 3 o omue! ugE for g,
SIS foram g1 519 317 I el & a1 d 37U+ ofd delerd & b 79 el fer 4 Hal
W PO TAT A TS T 2| JHAId B AR DI I8 SR IS A T, 99 AT FEd © 22
AT QR §PAG <l S ARG ATe Il 8, a8 AT A& AT & JRIaEE § $ais R Sl
3T el Tardl off, 98 S A SMT 2] AUH! ISR H 59 [oiia Tt st @i 9, IR
TEIR 8 St 9, 9 fEe 71 & fpR o aRe A srepfergd @ =IStarl &l el | 97 fa=r
T o, 98 I5 UG AT 2| 3TN TP MU <A 8l A7 21 o’ I S & ¢ b 22
AT U, A1 I GHI gU Bl Afedl g8 & AT? # A AIAR A WS g, SH ANAYR H

MU T H fhaT g91 BAE g3 o7l Al H d8l A WiEe § T 98 JeEd bl bAd

R 21 3Mues S H SRR SR | B § o9 37 B9IR <41 s I H gY@,
TE WISl 37T AP ARIR WIS el 8, 3T AR[ANTH BT U ofdel AT FIR fIueht
foram 21 MU= 31T dh YBferdal & foTy BIg B T8 BRAT, SHD U BIs SaoTH | BT,
ot R tar o) <1 6 i AT wefieser S ¥ 99 g, S e, S stefora & @,
S gd-Fad AT fAdd) wd 8, S 919 A fl ST &Y < a1 SWTST 80, &1 AN SISt
HAT AT H BT Ao AN | BH AN MYH! Uifeldl Dl 36! IRe | S &l AIep! Al Th
B ATE 3T 2 T[oRId, 9id W I1d I a1 Tor, VA1 a1 2 f6 5@ S &1 I o1 a

I T ORI § B & TE gU | D! 99 UH & IS 21 UH < af 2002 H gY@l
IFHT el fhail IR <, 2002 DI el SR, offhd 2002 & a8 Yeb W &1 &1 gl Al
ST drell H1 Bl AR | A8 BT TR H S & S I 3] b &R ATl S B
| Sfg <A B Ar drordt RieR, 3R 81 B Al 319 Ul 4ie uar ofil| I < ¥ g
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3R A Al 1 T B foran 2 fp et Sia-uid 8iik &7 & 9 W AT dA arel a8 §
()
IJUTEAET ARG : WEIAIS Sil & 3reArar fhdl Bl ard Repre wR el SQ|

(Interruptions) ..."
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AR &1 g8f g Mt W g A AT TP o ab = TG A | .. (@)
IuTeAET ARG : 37U W HUYAT 98 T3Y| 3MUdH! a1 Reprs W =&l <71 B 2

(Interruptions) ... *
At Aug wrEaw g ST Sff, I FRET A IRV W E T GO S 7S H AR iR
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IS WG : IAMSAATS Sif & ATl fHAl B ard Rebrs uR &l Smen |

(Interruptions) ... *
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o, Hedrd i I ... (F@uF) MY M S arell WaRk JFA| ... (FagH) Aadl ared &l
ST 9T, 319 AT & SIS ... (R@EM) U & a1 21 8H T Y QI 3779 & Bl Ruvie &R B
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IqTEgE SN, H RN ddl JHIR el B arell gl A aral R g1 g b A 9 e
1 Aol BHR) ST T ST 3T BT &, 8H el AT ©] 89 B & Il 78l & 9l SIRES
H T PR < BAN AT BT S AW BT 8, BW q8l AW ©] SIRRES WOl gIAT?
..(c7agT™) Suer SN, IEl 8 Ay HAN IS 21 ... (FAEH) T DT WA Al G G, A
T 919 & @S B 9 21 A AN ARAIRES & a1 8 HIA A 8, A 1aT HA T8 A
g1 argep! #A TR G| 99T 91 BT Bool oY FRA 8, O 8 Tl T o

Not recorded.



14.03.2012 103

IuTeder Sfl, 9 g8l SR db) ¢ A | 8l g AR H Y| Heard Sff 9, Jorw St
J| 89 g8l Y 3R I a5 G| BH 9 ARSIE ¥ Q| IuTens S, # gl AeH g, 69
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I8 gl IR H EAE B Ml A Bt @], AfpT B B IS A TRl s H W Syt
TPAA &, I5T H Wl B! gHAA ©, Wi g JAUBT T8 731 8, I qHI 3 T8alid
B THAG § ARIE P AT Tl § Bl @], AR B ISR GA @I IS H MU FHE
=7Ed g 6 98l & I8 #A 7 a1 a9 6 omu faum @ a5 faum A ST ger
TE FB | AT T AR[ARTH DI a1 B &l .. (e@gH) e @ § = Ao o a9
ARl BT b forar, AHTSaTE Tt © Y g AT Bl T I [T I RATST BB o 3MY
g, ofh % W & <N Bl Ae AT {6 I8 981 B & S Afer T dis axel &1 I8 a8l
FHIA & Sl MASIG Bie BT ¢| T8 I& HIUF § Sl ARTAYR Bie Bl ol I8 98 HIF ¢,
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H dTell, T8 T BIUW 2. (aum) AT SMUBT RIell JENIL.. (J@UH) MY A AT 3R
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2N G vEAAT AA ¢ WRIGY, 9 (oY SN YR B AnfRy | . (e5aEm)
IS WY & 3T 46 13T |
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JuTenst ARG : 3fU T 98 ddt 38 &1 31 98 TIEy
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IUTLAY HRIST : 3MUB! Al bI Wd qHI BT, d9 3y Sifere | 48 Sgul

... (cTagr)
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IureAy HgIed ; fhdl & Y 919 Rprs § T8l STweht|

...(xgaem)

2t AU wEAAT A 3T FAGAT b IAAT A SR TGl Wi ... (craem)
IqE SN, # gDl QR Ul @I, (EE) AT A Al SAET are | sy 2ifehy
HI....(RTEEH) MY AT JHAH R 32 & ... (TIg™)

JUTEhE HEISH : 3T oV 46 TsU|

... (caET)
Ity wEed : fHel &) arq Rers & 78 Smeeh
(o) *
N qag wEAATS A : UL Heled, H UGl el Ao | ST afeAT HIOr B ReT 2 2Are
S Tl BTG ... (Srgem)
JUTHE SIS : 1Y AN 96 3T

SN GECIR)
2 Aag wEaT GAA ¢ SUTET HElG, A H A ATl GATd H Sl BR DI 3M8C AT Al
gl alary ol 4 IR °d %2 2. (@agr) a8l diodl R Sl ok a8 |t s drel 4l
39 forar 7q I, (aer)
IYTET HEIGA, H STl a1 DI Heidefs Bl gl AT oMyl 95 fRadha &, fd |
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THGTI.... (qT)

Iuree S, fUeell IR aa% &1 SIGIE BT &l H IS AT| 37T AGAINRE TAHIR
FH I FA E|H U AT B FATK FHRA Y B [P MY T 99 Tae I = T Afe
3T qFF B S AACIE ¢, I8 Abiordal Bl T8l < W 8] I W I ABN Peoll 8, I8 el
BCT 3T B 31U BRIl TR AN d8 PG| ARAR ST Ut 9 fbferadl & folg &
HAAT T Tl 3MIST TRE TeA TS R Tel, 301 Bol 3R IRIER AR 1 vl §l S
TISIT WM W & =g 98 AR, 980 Uey, Salgie Al SIREUS 8| 379 Hel W <ol |
B ATdHfodl & foy &= &M a1 8, 89 9 SRRaT 7d Aoy, e JMIdT -1 @,

Not recorded.
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IRATEN W | SEFTT 3T ST W SSTAlS BN Hhd © b 8 FI-aT HH B & &l Sl 84
PR I T, I DI ADHA DR AT BH A BH ABrAA] DI I8HM BIRY| H WAR F §
3R g8l 9<1 dEE # gAHR € SR I MU B & WA Y | WHETAYR & af 1989 H g 9,
AT [oid W St & SR gE&IER H| 1 < BT G g1 S ATl IS G IADBI DA
9gd Falq B3Nl 3 X W & gdbR Fdia ol o qrogdl Sff gEmEE O d S9 9wy

cavCTgd AFRER 7| 89 §9aR Siec PIS 1T AT| 3T IFD! glaid Wl 9gd ©@-Id gl 3y
HREY YA PR I8 21 olfh SiI -IdT MTDT Todid TR d 5, 39 &3 # & gl s
IR &, a1 I8 gAE 7 2 @ B, S ft Afvgl s g @ far &1 & R g
fer & ff w7 € IRES #H, oMy uSw #, FAled § W |A Tl TE-Sfgl gAeY T, 3MuD
Hgeh! ftheh B! AMBY AR I oIy B BT A1

MR a1 § A% gRIUIe WR e 8¢ al e # ol 91 Bl HHIG BTl | 3T
3TI JIHI-314T &1 1 A1 fhvTaT Fe1 &1 T |9er 2 & 1 89 drl & & 99el H gl oM
gl 9 afoerd e € 9@ 3| 99 Yo aoie W T4l Bl 1 BN RS § 91 S, ot
3l Ig offdl W gl HihT a5 DIl I8 I T-ui -5 I uf Faier axe Y &
foormr 9g Tl

3T s Bl Y8 Bl 2 b [ T8 DIt fAbol R 8oell gl &, 37Tl Boell IS W
Al 8 arel & Hifh S TA.ELY. WM I §, I A1 I B @ 2l O gAR T
f[qeR # ®Id foresl 81 &, ool gaTll f[d8R 9 UA.U9. &1 1000 HRIS w0l T [hal, IHD]
Ir 8 < RS E) ool fAER H yerEl s AISHT BT UAT A& S RET 8] MY A Y,
ORI, fZATae Uow H gHT U1 el € @ §l 3R MY HEHId DY Al S¥ B SIaTH ATeh!
DU HB & B drel|

3O MU & JAMAHITOT  SGTR Aot Bl f&ar &l ) <7 H R Rav S &
N a8 W &7 YRR # 7l Rex e s & foag S doiee gem @iy, S99 W e T8
S 2 © I ATEAATS g HITAR ¥ TH.G. 21 ATy 3 3farad & af Rex Sifch 3 Y
3ferad Brfl, Ug g9 AT § T8l SATAT| MY AreT F91 foet Ry

&9 fApHfre &1 a1 avER Son Red ¢l H ol wifthwa T el agl gH qerfiren
1| I8 Fgd HETd DI 2| BF Ped © [APHARIA TR DB HIY | TREFAHT ST b1 39T
ga AT, fe 3mue fAHflRe R s o™ T8 BTl g drg Aeiar g J&Il¥rar g, Sy
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e famalen 21 oW et o Ead § @1 fawmalier & +ff emuat eerad BFfl TA.dhy. 9
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ft of @ € 3R I A ft IR W@ T JUNIS BN MDA B 3N A B 3SR S Sh!
U1 91fey, 98 doic 37U el &I T8l < I8 ol 3 WHI @ W BHAT 8l I8l ol ey
o g St & &1 S5 & 916 g8 S AR BIRiIUell drell SIS o, $9Y B W BH I
ST &1 hTH B |

eIy, ST SRIT & WY H 3UD! 9gd gwarg <l gl

IUTEALT TS : S Y Gey forRad wTyor ST &=A1 dTed &, 9 ST9T B o
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SHRI T.K.S. ELANGOVAN (CHENNAI NORTH): Thank you, hon. Deputy-
Speaker, Sir, for permitting me to speak on the Motion of Thanks to Her
Excellency President’s Address moved by Dr. Girija Vyas. The Address mentions
about the achievement and the comments on the part of the Government for this
year. There are many achievements. We are with them, in support of them, in
working with them in such achievements. There are many commitments made by
the Government, for which, we have the duty to support the Government. But
there are certain issues which the President’s Address has not addressed.

The 15-point programme of the President’s Address talks about - to strive
for livelihood security for the vast majority of our population and continue to work
for removal of poverty, hunger and illiteracy from our land. On this livelihood
security, on 29 February, 2011, there was an All India Strike called by various
labour unions.

I do not know whether the Government had held a discussion with them
after the strike. The major demands of the unions are that there should not be any
contract system of work either permanent or of perennial nature, there should be
an amendment to the Minimum Wages Act, there should be assured pension for all
and there should be compulsory registration of trade unions etc. These are genuine
demands. But I do not know whether the Government is addressing these demands
or calling the trade unions to hold a discussion with them to resolve these issues.

There is another major demand with respect to the Employees Pension
Scheme, 1995. The employees who are receiving pension under this scheme are
drawing a pension of only Rs. 500. This Government has increased the old age
pension to Rs. 1,000 whereas under the Employees Pension Scheme, 1995, the
employees are drawing only a minimum pension of Rs. 500. Their demand is that
this pension should be increased to Rs. 2,000. On a comparison, I would like to
mention that in defence services, there are 23 lakh pensioners and the total amount
of pension disbursed to them is Rs. 34,000 crore whereas the pensioners who are

receiving pension under the Employees’ Pension Scheme, 1995 are about
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35,25,000 and the total amount of pension disbursed to them is only Rs. 3,839
crore. On a comparison, you will see that this is not an amount which will help in
their subsistence.

Sir, even an old age pensioner is now drawing Rs. 1,000, but a pensioner
under the Employees’ Pension Scheme, 1995 is drawing only Rs. 500 which is not
fair. So, the Government should come forward to increase the minimum pension
under the Employees’ Pension Scheme, 1995 to Rs. 3,000 so that it will help them.
In fact, when Shri Narasimha Rao was the Prime Minister, he gave an assurance
that a comprehensive review of the scheme will be taken up once in 10 years, but
no review of this scheme has been taken up so far and whatever annual increase
which they received during 1996, 1998 and 1999 has also stopped now. There is
no increase since 1999 to these people. This is one major issue which the
Government should take up and resolve.

Secondly, I congratulate Her Excellency for announcing a Department for
Disability Affairs. In Tamil Nadu, our former Chief Minister has created a
department for physically handicapped people, but the department is called as the
Department for Differently Abled. So, when such a department is created here, |
would request that it should be named as the Department for Differently Abled
and not as the Department for Disability Affairs. This is my request.

Thirdly, I would now like to come to the issue of food inflation. Our food
production has increased, but distribution has failed. Many of the parties in this
House have been demanding for a Universal Public Distribution System which
will help in solving the problem of food inflation. But there is no mention about
the Universal Public Distribution System in the President’s Address. So, I would
request the Government to implement the Universal Public Distribution System
immediately so that distribution of food articles is uniform which will help the
poor people.

Fourth is power shortage. Power shortage is the major crisis and Tamil

Nadu is reeling under crisis, half of Tamil Nadu is getting power only for four
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hours a day and we are without power for 20 hours. The Koodankulam Project is
yet to start. I do not know whether the agitators are in coalition with the State
Government or not, we do not know, but the State Government is not taking action
against the agitators. That is a different issue, but the State Government and the
Government of India are not dealing severely against the agitators.

Hon. Minister, Mr. Narayansamy is here. He is the spokesperson for the
Koodankulam Project. Whenever he comes, he says something. It has become a
war of words between the agitators and the Government of India. The
Government of India should take stern steps, firm steps to see that the Project
starts. It is the demand of our Leader Dr. Kalaignar Karunanidhi that the Project
should immediately start functioning and the State of Tamil Nadu should get
power; at least 1000 MW of power should be given to the State of Tamil Nadu
where the Project is situated.

SHRI JM. AARON RASHID (THENI): Sir, we associate with this...
(Interruptions)

SHRI T.K.S. ELANGOVAN : Sir, another major issue is the Sri Lankan issue.
The President’s Address, until 2010, was talking about a political settlement in Sri
Lanka, but last year and this year, that word was conveniently forgotten. They
talk only about rehabilitation in Sri Lanka. What happened to the Government’s
wish for a political settlement in the Island? Why has the Government withdrawn
from that stand? In 2010, the President had talked about a political settlement in
the Island. Why have they withdrawn this year? We do not know. India should
work for a political settlement in the Island and work towards the progress in the
State.

We were told that 50,000 houses were to be built in the Island for the
internally displaced people. But I do not know whether at least 50 houses have
been built or not.  They are still languishing in the open air camps. The
Government should help them. They should speed up the process. If we want to

help somebody, we should help in time. Timely help is the need of the hour.
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When we are not helping them in time, what is the use? So, the Government
should also consider that.

Sir, Tamil Nadu recently suffered by the attack of a massive cyclone called
Thane. The Government of India has not helped the State with the requisite
money. Thousands of families have lost their livelihood because they depend on
plants and trees like cashew, jackfruit, etc. These trees take time, at least, three to
four years or even ten years sometimes to grow. So, up to that time they have to
suffer. They will have no other income. So, the Government should come
forward to help the people affected by Thane. The Government of India should
fund and whatever they have promised has not come so far.

The other issue is water. The Cauvery Delta in Tamil Nadu was once
called the granary of the South. They say that it is the granary of the South. But it
is drying because of the dispute between the neighbouring States, the inter-State
river dispute. The only way to overcome that is linking of rivers, linking of all
national rivers. The Supreme Court has also stated that the linking of rivers
should be taken up immediately. There is no announcement in that regard by H.E.
The President. So, the Government should also consider or immediately take
action on the linking of rivers on priority and allocate sufficient funds for that in
the ensuing Budget.

With these words, I conclude.
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By TS Ried §91 T8 2

Speech was laid on the table
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A 37aWR UeH fhy Syl

Qrel gReT 9 & d8d AT g SYfd Bl St R B Y BT IAeT B W qEHe
¥R Y& fHY SMY| Fehl Fafd A g=hd <o AIgd [haT S| & IERT Dl WY Jgrar
[ECIEI

PN FeTied TS SR =T aG3AT Bl FHT o7 g1 A |

T DI & (59 o gER <@ & 9 Tl B Srs fean s @nfee ) gRar @ @
faavor Sfera wu @ fbar syl wwve | Sferd giRadst foban sy

HIgTSll, SgaSil, S fb Ueb Ul 2 sl i A &_a & forg A gafras
fepamat @1 faam ST =nfee | o ey | S At

HRA TMal | §91 8 ! SN Giaenstl Bl ToR farst 7 fhar Syl

e T, FAR™ i, 9T TE SR ORI ARGR DI AR IR TR HA7 S1g|

STATERAT 8% ST 98 [aar frem # iR 3iR sxevag &1 anfier fopan Sirem
Bl

A Yol URATSHT Bl 919 WRET & Ifhd 39% @Ra ora 8 arfRu|

HUST ILNT 3 G, S CRICHA NIS! 8, SHP! caICRd T a1 ST A1y |

HEWTS B B B D [oIg Uil 3R STl R Dy DR [depel g HR &A1 arey|
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Y AT 9IS & AT H 20-25 TP @l el ¥ AEgHAIT Ud TR Yol @l
3T A B SR @l g |

At 7 AaEd do gfwr e Ay

Fshi & fIBr B Ui 20 fPaAHIeR &1 TSdh 0T & d&d g1 HIAT a1y

WR e # AR (M) BT gerdx IR SfSAr e | Yh 99 T 71 TR gfen
Bl ofe-olUe-dAe TR a9 73 2

a1 gt fivagaud # W.L.N. (aqRRetq Jeadh) B H ARBR a9 AlelR
Foll BT IA1 & & ol ORI DI aRE HIolae a91dT S|

SRl DI A BT FoM ® oY ORI iR d¥e S B Qe e g i
ORI H 1663 6.7, B st AMT 2 3R 98 A9 R I [ @ o

A PHISTR SRR HeR &1 &g TN & A1 Harg a1 & by S amfey, wifeh
JUY/2 TRHR & P HAA O THSIBIE, AlhUTd f9af DI AFa § TIRT dA H |1l &
e SR fquer & A1 ff BIg Welle AYART el 8l ® 3R Uh ORBT Ta+He 07 ol &
iR w9 S 71 AT uiferaiiel UfthAT @l WedR QU Bl § IR WRBR &P dTd Dl
ST 1 ToIRT A <@l € @re a8 fen Afd 81, gen N & ar s ifc 8

AT 2012 S YT Yadidh @il fddehia Bl S WAl & @ b W § AT S @
g, AR ga WA St Y g9e AR # A Affd e § ofR it & Wit H swa I
SESECANEAR R

<9 A 55 U a1 §, Sd Rew, ISR IR FUMRIGRT & R H Hleeadsid
IS I Ao TE FE TE B

W gea & 6 2012 @1 af ga1 wfdx [ af & w0 H A9AR0 ST A1y 3R
ORI IRBR BT TRE 30D {77 Teh AT BRI ATSHT 418 ST A1

AN GAhih DI @M@l o1 dMMeY AR MR Tal & da Sl Wiy 99 B & A BA
PHRAT @MY | 39 3MEHT B ST B g 3R fHAMI BT 3MH BT I T4 & [T IRDBR

B I HeH IS ARy

ST 12 A1d & fod el 91Y 5 e FATUE Yo fhar A1l g8 Aeawd! St ek
€ B R H 2005 H YETTHAT St 7 PO AqRQ Y o S 3 db YN T gY o) IHD! G
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H B 7 3R AT Weq BT 9g1dT <1 B U WRBR Bl BIs 3 I Ud I Hridare!
BT AR

S 93 # 30 fadt WRA FRa™ & WHR B #2 H IRYRT AT § A1 GaATs FFa
TR STUATS Y 3R fquer ok |t &1 Wy # o R SRR 1 JeAoR 3R IS &l
R W@ IR A geor ufd 9 T WER FH S A S B SHar S o ft d
WRBR H fIzary el € a8 aRepRR |
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“$ft wemfa e faE (vmere) @ wEERE Igufd S 7 I 4§ wE © fP A WER $AMER
T fYH HRIR AR AT T B & forg vfag 2

WO Afdd & w9 # 98 91d Sod! © 6 wg wfaga @@ @ fow 2 fp w2 e
% wfaa & faU g1 3FR WPR H SAMGN Il dI IRBR BT I§ Ahed sl b JUY
TRBR & AT 257 WFeH ©ISTel, 3EY TeTall, BiH-deel TH Eerdl, & SHIF Eerel o
3 HIeTd R O] A & HRATs & S qor 9t Aftal @1 |on e g B wen
IO SIRAT| 30 W W U HIel IR HRATS B BT Adhed el ol I8 qardl § {6 Jag
ARBR AU DI YTeh ATH qAATT ATEAT § Sfdich Py FEN Ut B =l JIH AR IR HYRAR
A ST 3T &

H W A el 150 Al BRI W FW DI 200 W Af¥H RIS qHy | uig-u= af
H fad 21 fOr R ARBR Bl S HINATs T8l B el 2| Tdich AN oI b O q&dl oIl

&l Bl

# WBHR BT FM AT B IR [AB Bl AR AT aTedl gl o ARGS9
e BRI # IR 2 Afh A8l & AT TR | Ui Afd 3iad I S0 & o Al |
980 P¥ Bl U Al Bl [P o WIdlied fhar SR dnfd Il & fqery § A g,
P! A GNhR B T8l 2l

FRES Y Bl faorell BT BT 81 TN gelTh 81 & BROT il Bl Bl &, e I
g & I ggs T gl Tb-ial fem b1 W Pge DA B ATaeIHdl 8l ST WBR o
3TTT IRATEAT UF FAIHR s ARBR A AeAW A gl T R b5 ARPR IRES o [U8s
IR BT Bl ASIAT ASANT T 7181 A8t 2| BRI AW 8 {6 <1 & fiss =0 aIRwvs
P19 3nfdis TEAT < BT BT B

ST BT g1 SR & FREUS H gl DIl Bl SupA AU, ARAva,
JSHEd TRATSHT RG0S H 8| U &1 GoRl Rd Wi, Tasdl & SR 8, ol

IREUS & fIHrT H b ARG Tl gl AhR Wil ©ic Bl fARI®RT Ao Wers H§ TS

g ¢l

Speech was laid on the Table
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RI<d &1 We HREMT &€ TSl ¢ 984 3720 YR A0 ¥ | offhe S0P STI
e 8 <= B

SIRGUS [ DT D &5 I»ae JIad 2| Afhs a8i Fqfaa deam 78 A @1
gl F8t % {6 aFaTe BT TSI TATh, AT SAThT IUATE FHTT & § o SIarEl I
2] I & =g e | enfie 781 foha 21

3d: W AT Bl b eREe & gars e @1l Sya e a7 | e e

ST |
*3ft RS FETAT (3PN : IT HI A B TH IS R B ASHIST FReaT YeMH e
Td roifaet SmenRa wrt & Jor g Al Aol & Wifd e &5 W W TR ud
RIS B R B & [y TR Hed IoM Bl sl gl e g gy o
3ITSHdesT e Yo B Bl ATaRHAT &, O T el IRaR] Bl 1 ISR & Falq
3R Y& DRI ST b |

ARBR DI WY &3 H A AAEA DI B Pl R BRI & (oY GHATEITE/ IS
H Al § gfg B D JATH DA ARG qAT ITeh! TN &3 H Iucrerd JAfead w8
YR Had IoM &I ATaWHAT 2| AL FiS DI 1Al & WIF W SRS qdrsdl Bl A Td
IrioT ST &F H ST B B IS Hed SOl Jfard Wi BT W 8 e, aqHe
I H Q¥ D AMfeardl ag &3 A fARITRR SIREs, IS, BRINIG Td 37 AT D YHI0]
831 # SATS Yoic, qaT8 SHMERI Ud Sraedl & Frellwird 9 1fdd g1 & & forg wgft
3R Srgrarft gars forad € @ik 39 a)g | TG &1 907 B B gD forg AR wid &
fog v o o= goift 81 =1y YESl-ued W AEE 999 drel Afgadl & A=A
AT TR TR B B dTel AOIGY Td BNl BTl H Ao Albxi Dl i e dH1 gRam
FHRI B AR DR DI S <1 I 3MMeID 2

3T BAR O¥ &b W1 SUled Al Bl AT dgd wd gl e, w@rey, MR,

IRIOATRY, O 991 favomE 8 Sefe 33 Wiie duar & BRUT AR Q9 Bl A &

ffsar AT Srar 21 SHf S TMIRAT & 1 @A W9TEl a1 1 JRgUl AT BT @Ry |

Speech was laid on the Table
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<9 ¥ fHAMl I GHY TR ISP UG PRI o] ARBR Dl U aT GHeEd Bl
ey 9 {6 3Fue vd N9 A Y Sdke & UG Ud SHG S/ Bl Ufhar A
AT & aIfh® 81 | | FHiT dgnirent @ St g w® w7 (wrge fafsie) grr ar @t Tqora,
9, IR® AN & IR | BIC [HFAMl B ATEH B g T R W® T4 fHd I
a1y, oy 6 Bic B Ul ISR FQrR U+ Ud IS 3 H ghg 3 INEM dR
b | gD SMfARE <o # aqae Rrarg &1 Yo emar 3R ygad &Edl & &9 & 3R Bl
IS B BRI B IUA By I A1MRY R FiT o faemer &7 & g 3re 1 4§ HiT g0
TR fbar ST =12y iR fEAml &1 FoRansil bl aRied! | <@l Sl A1y

TRBR B 10 ARI A SIS G arel FYl T TG 98- | dre 9T Nold e &l
gfaer B a1feq  qem e & e Al B Gl & o Yod B arest fThaadl gl afey
q1fes AT BT & S Ud AT | BIg HioAs ol 8l v ORI @& el RTerm @
9 IUYHR X Giaen I dferd @ T g R R® B B e ad g3 fhar s =nfeyd

3D 1Y WRBR DI 10 IRd I SITET IMMETST arel At 9e™l & oy AT el arerdn
3T Aol & Fagrial RUl IR &R)d §Y |iawid IRagT Julell ®l ggg o & T
EasieliEg
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“sit e A R (Tt TmRon) ¢ wemiee Ul wEeT @ i # YRR @@ S
& oy o M weAl &1 yHEd & A e R a1 wEr T R B @ WRaR
SRR AT 316 BRI ATAT FawIT U B & oy Ifiag 2 3R IRbR 7 39 fawn
H 3R Ps H5AYUl HEH IoN o

AU ARBIGT & HRIGIA & Iifad af # I ATeH W 39 WRGR 7 S 91d <@l E,
Y I AU B ARAT B P Tl 81 SW D 3MH MSH 7 T T qd GeAr Bl Ar fan
HC 3N BT SHD! HHT AHR TAM dTadl DI W Y SR g 8FN | AR & AN 3T 4-

SR Td derel 9 faafea g1 2131 9 & 92d Sd B YRR 1 TS ARG & Add
W TG DI b IHD Y DI A, g qud w1 Sifcd af e merd & w9 A gl

ARA & S8 H Ugell dR 9 WRBR D al Goid HAl, AIDHRATE, HRINS [Ere ord
H Al & Yv d9 ©1 &1 999 P =i, REdR U BT I D 916 59 92 Dl
AU ST B gl # 72d W 95 URIEH R UgHl AT 81 Ul §SHARS
RAE g8 T § ARBR B BRIl & [4aRU BT oot DR Y Pecll © b WRA URGILAT
& dfSqd g § 954 WM W Rewgd g1 I fUwer & a1 # ¥emR aoit 9 937 B
HRBHR B &l a1 B BRISNAT 7 39 S BT IT SR DI S H AThR Fel B (&1 21 34
I DI T D A AN G A6 ASYH IR I3 o

2141 W B YW TUh D IR H AN 2001 H AN RRART qr of? wRa fawg #
RIRAR o1l faeg & 184 <= @ AN 3R TS WK 1 7 ®adel ARA B &AAT DI WIDHR]
gfctp WIRA Bl Faw faspraeiiel ok wfoefiel <o & w0 § <@ urv | o8 @eqd fha
S o b 211 oraTed R @ BN - Afd ofe Afe B a¥ 2011-12 BY 91 B A 3HD
fQ a9 2011, @A 99 3R 2012, A AT & By G

U B AN &R R gl 2 b fUwel 29 911 @& =il # 10 ARg BRI w0 i o
T g1 <2 P wfrssT W IR §S T

o 225 g FRIs W WA dh/wTer o1 HIera

® 1,76,000 PRI$ BT AR HICTe]

® 70 TUR B[$ bl dMHTIR IR Yl

Speech was laid on the Table
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58 TSR BRIS bl FS[ 3Tl TIeTell

o I AN HIcrel
o WES Wl HIere

o .M. IR HreTeT

o Td A drerer

o {IH HICrel

o WU /RIPA HIeTel

o T |AD YR bl YR # TRIB
o amsHiva fihde Eerer

o R If¥AT N i et

o ol AT ATl

® BHIUN BT HIIAT Gl

o S fagga uRaromHT dierer

o T 3l A AifST veret

o T qfH Hrerar

o Ioig W g¥e YA Hreren

SWRIG =Tl & AT T T g HRAM UF € O <21 b1 90 &fa g3 &1 o=t

RIfT § o) & 916 99 ¥ 39 WRPR Bl SHFGR I¥GR Hedl AP IR Dl
smegdafrd o aren Bl o Wel Wt S AT SIfHWINUT & HIerH d WRGR 3 FHEedls ©
I favaaiaan 8 fowE < @ 2 wE W g 12dl Ao & e TR A 9 wia
I R 3R 4 BIQ BN e R &1 a7 21 2012-2013, 124 d=afta o= &1 g2
al Bl B TRIE, 93, iR FRERAT W A & fy g e SR 8N, Sl gRam
gfTad o & forg @t a1 goil &l Swxd 8| 3/ IR AR ARy w5y § ger+= i
9aR b JMRIRBR ga =IeTel Bl - 3MU Hhawd | WDR aIereldrsl bl aarm |
T M, PR R A g Brel &9 §I MRl @ 916 <% B ge-ojc PR [Aa=ll & Jobi
H o a1 € ST S <% H A B Y s B 8l AR, U RISIs, ST,
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AIhRATEl Bl T %Gl b M IR T8 DY, I afed T8 Bl Al WEl, 99,
FReRAT B AT BN ST GREM B 9 gl dEl W AR S Yl Bl SR A
TETEAT S 99 Bl S U A IEIE B g e © 6 gemEEl Sft SR 81 < 9RAT|

AT ¥ TRT YD B qA S a1 @ oy SroiifadT nemRka &Rl &1 gord
PRI Y SMTH G W HA B I D T w, fhg 8 @ B B s wd fRen
AT, wRey fee ud 79 B @ (AR 81 e 99l g8 §l AN, WrE gRE Al qha
AUE! PR AT BT 8 T8l Bl ATl A AT Ioarsit @ forg dre 9 iR g€ Al &
foq 31y ®H1S &1 WG A B Al & offb AR A e arern w@ifdEE vd gl
Sfta =& < Al 2

AAHYU H 4 BEE PN TbT R 1 &g 2l < B 75 YR Sl B o
TR 81 DI T8 Sl {6 Ydi WRA & by oAl H (A YAqH FHT eI bl AT
g Wl = B et g8 R B B AHR B Sy AT " siwaRear i @t fifa
g9 TS B

# fI8R & ol §, 981 TIRIY & WRBHR 2l 89 g I ¥ fap & 19 R 98 2 &
3MUPH ARHR TR T B AdHA B DI wxclt gl fApra @t 957 It drommg offaa 2
S8l de il Bl Falel & @8R 4 A% 8RA ifd ¥ M g seug¥ Hifd & fau Hiy
HIIIC BT TS B &4 dll Bl s AU TAR AT 81 39 W G 1 A1 50 IR HIS W0
Td M| fIER & 247 ST B &1 Aled & w0 # fIala &1 & fog Idw e aremn
H {2 gragm B SR 8, i S ISl BT S<arad fhar S Hep, b 3ueh! ARBR oF
IR B FERAT B a1 A &, Yol Bl 91d AR © A7 WeWE Rl 21 T 3T < B
HaRfor fqbrT 8 URAN? 1 B 9 Wival fdh &R Td 4 BIAal Hil e &) g aR
qRAT?

AT | We 2 5 39 TR 7 Qg |91 Al 7§ Feh @H S 918 I A8
R B BRI B 8, fhg Sl B 39 ARBR 1 U8l I all & iR B 8, S BT e
THA TR § S9! WRuTs e 9fag § dva T8 gl
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* Y. WG ad (WA):  Algardl Wia) A1fedl, 12 A9, 2012 B AN SHghar i
o ERBT OICT¥ H MU TS TR AT Rreieht qge-aga gfewan | Rt g &
REFD! D JE&IAH TSGAT W AT STell TS & | AT JBAN & [P JRe™ Iae Bl aasrel
3R st &1 o1 dp 81 fhar AT | Safd deeR HHE B A A GHAHAM 59 Joob H
Je9 fUsst gom § | ¥8 d% & Al B gleld Sfordl 9 W 9GaR 7 | WeaR e |
AT bl IRGD! DR AR qHAGIH G B & g Sl RABIRATT U2 Bl T8 2 AT T
ST AN e fHar | I fis wee @t R et a6 wifermie § ue T8 @t 18 |
o | foran 2 6 gaemrl &1 gaaiedl 3R fUesu @1 <ud §U S 3fell I 10 HIal
RSTde fam ST SR € | fofgToll #Repoll §hAd IR JHeTHl @ fofg doflar & a1 ar fdar
TRER I RAwIRETT B TS B R AT B Wil R 81 I | gpierama
qIfert @ ATl dRap! & A A N ¢ Fo | oA T 6 srele e gfvafid
Shifep wiferd giRem srbforgdl 3er @ fIge! SM1e 9% 43S 3fgde Wi 9red 1 Al ©
SR F&T PR IADI TASHA D Al SHIcATE d AHSN dRaFb! @ foly BRI fham o
Ifeh STHAI SIS b gHD! Aberadd! aoll el fadl 71 e aR # #4 g B TR 84
H 3Tl fHRER &1 AT &I 2 | Sl TRBR A DI SIS 8 Bl AT T8I <1 ared! al

S A DI §9GG d WRATE 81 Tl © |

HEMg 3R TR SIP Job Bl ARFD! H A TS| WPIAC © IAPI DIg AT T8l 8l
HepT AR T & DR 7 AT db VAT DIg FAoldd Had SoT A b Dl Jad ¥ 8 AD
3R T & PAG TSN SR TABHAA W Jb o Tl 8 | %A AR [Reprarad o1
qrdTel ¥ | ORI H FASHN! BT Heoldli¥ §all s 1S T BifcIall Dl Dls Aol Tai &
g 3R 7 8 BIg B SATH JASHN] bl f7all |

JAGH I SBITG B M UR 3[C JbaH! § BTN Al & 3R Sl § St foa
S 2 | 9l B Woll YAPIee] JRed FAdMl bl d@dl AR QA o 8 1 g9

fhREPTARAT BTG Job DI UM TR G741 & © |

* Speech was laid on the Table
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98 §9 IR B DI I 8 [ Al DI gaGaE diav) ARG P WABE b
AT | Fe! fE®Ioid BRAT ARBR BT TS Bl AT | <l oy fEBroid &R ® 19T
AT & q8d ARG Bl ABIG B faar 17 | ! IR-Feepi 7 A1 7oraa &1 3R Job B
T T A b T | I8 TP Dl Hoob [RD-IREN 3R THIA B AT H g T | A v
ST FT § S Al gl TE Fhar | AfhT qrea ARG @ BIfadl DI T b AT T
et et | S & b g9 IR A iy o el fopar |

HEd Ao D1 8H AA & | S8l U d% WRDR YA iR gdfasd HI 9gm@r §
RE € g8 AT DI TH B DI DI IR @ ¢ | Fifh 399 b S GHTS BT U I8
v o1 gan & | fefgron # A € 6 A 1 W gud AR 1 aRE aR1ER) BT &ol e
MY | TRT G-I T ardl Bl |l I SR & oIy Jfdhel S8 BRIeH @1 oY |

arfer™ &) IrEfd e S1eT | dfed fhR ff TRa & g<ai & fov arfew &1 @i
AP A &l [HAT AT 2 | 3T e ARG & 6 qTel| # DIs q®ad T8l Sl S dq1fh
Hoeh 1 B ged] AT HATHRI W 9 b IR Joh aRad] PR A |

HRHR -1 S 15 @R dum gRem d@a & foy SRt fean o srea © f6 359 w
' qRE IH Tl 8l UT /6T & | I QN ARE A H Al ST | WRDBR A ST HSTHAT e -
SR ATHIOT SR RS AT (MNREGA) 01 3R IS ATI0T Siroiifdest fed g% forar
2 I W qab Dl HH W HH 10 BIal A A6l FRER) & S |

T8l Teh TR WRBR Yeld Bl daTdl § Yol © do] IRBR ARG SR U9 H X golld
TS DI AORRAGTS PR I8 & | A T dREN HM 2 AR e W g ofeT vad o
TEeA & | 39 Ps IR BT H Yold doic & Hidb W T B g b I8t BT <) Yod ofigd I
Srel 9N | T R IR-GR |9 8RB AT § | AfhT I B Al SHAR-TORIA ddb

& ST Srar | forereT 9% gROR A § {6 qRAe Dl ardl SHAYR-TORIAT qeb A olTsT A
ST 9y |
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*SHRI RAJEN GOHAIN (NOWGONG): The Hon’ble President of India in her
speech to the Parliament on 12" March stated that the Government will work on
five important challenges. Unexpectedly, she has not mentioned anything about
employment opportunity to the educated unemployed youth of the country which
is a serious problem of the country at this hour.

Again she is happy with record production of foodgrains of 241.56 million
tones during 2010-11. She also informed the House about rising of minimum
support price of agricultural commodities by 10 to 40%. But the bitter truth is that
the farmers of North Eastern region had to make hue & cry to sell rice and price of
rice is still far below the level of minimum support price.

The Hon’ble President mentioned in her speech about inclusion of a few
cities in the map of metro rail. Guwahati city is the gateway to the seven states of
the North East and the communication system of the city becomes uncontrollable.
But, name of Guwabhati city had not been included although it should have a place
at the top of the list.

Reason for inflation of food articles was stated as rising global prices of
commodities, industrial materials and fuels. But, most of the food articles of
common people are produced by our own farmer and they are deprived from their
own share. The price of food items paid to the farmers are almost half of the price
that priced by the traders. So, the actual reason of inflation is failure of the
Government in monitoring the stocklist and traders, not the global price rise.

Steps to improve the financial health of the banks by recapitalization of the
public sector banks cannot be accepted as proper. Due to poor management and
rampant corruption in granting loan etc. at high level, the financial health of the
PSB deteriorated. It is necessary to recapitalize the development banking

institutions like SFCs, SIDCs and SIDBI etc. for industrial growth in micro, small

Speech was laid on the Table.
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and medium sector which creates greater avenue of employment with minimum
investment.

The Hon’ble President deserves thanks for mentioning exploration of
possibilities to take up more inland water transport projects in the North East.
Since the Brahmaputra is the only major water way for the water transport project.
But, there are every possibility to dry up the bed of the mighty Brahmaputra
within couple of years since the life line of the North East has been attacked by
both insiders and outsiders. The main source of the Brahmaputra is the Shyang
River which has already been reported to be blocked by our neighbouring China.
Other tributaries of the river are also going to be blocked within couple of years by
constructing big dam by our own Government. The stepmotherly attitude of the
Government reflects from the fact that they have taken steps to clean the Ganga at
an investment 2600 crores while they least bother about existence of the
Brahmaputra. It is true that the country needs enough power for its all round
development. But in the name of development of the country, a part of the same
should not be sacrificed forcibly. The power hungry attitude of the Government
will convert the entire North East to a big desert. To meet the increasing demand
of power, the Government should consider setting up a nuclear power plant at a
North Eastern State as mentioned in the speech of the Hon’ble President, since
storage of uranium is there in Meghalaya.

Regarding modernization of railways, nothing has been mentioned about
the poor infrastructure as well as service of rail communication in a backward area
like North East. To bring prosperity to the country, it is essential to consider all
round development including infrastructure development of the under developed
areas. The geographical character of North Eastern region deserves special
attention for communication development with rest of the country.

The Hon’ble President mentioned about revised package of 1200 crores for
“Project Tiger Scheme” in her speech. It is pertinent to mention here that mere

sanctioning of big budget cannot save the wild animals. Whether the Government
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is aware that the Guwahati city becoming the dwelling place of tiger and the
people have been killing tiger like street dogs during last month. Again, the
President has not mentioned a single word about regular poaching of world
heritage rhinoceroses in the Kaziranga National Park. The Kaziranga National
Park has been reducing by erosion by the Brahmaputra (about 60,000 hectares
during the last 10 years) and encroaching the forest land by some people of
doubtful origin at the patronage of the State Government. To save the wild lives,
proper steps to be taken to protect the forest area from encroachers.

Signing of Memorandum of settlement with Unite Peoples Democratic
Solidarity in Assam has rightly mentioned in the speech while she was silent on
the during insurgency problem with ULFA, peace talk with Naga etc, without
which there will be no permanent solution to bring peace in the North Eastern
Region.

Briefing the diplomatic achievement of the Government, the Hon’ble
President mentioned about high priority in developing strategic and cooperative
partnership with China. But, nothing has been mentioned in the speech about
building of war infrastructure bordering Arunachal Pradesh, criticism of the visit
of the Indian Prime Minister and Defence Minister to Arunachal Pradesh etc. by
the Chinese Government. Due to the recent development reported to be taken up
by China near the international border with Arunachal Pradesh, the people of
North Eastern region have been feeling insecure since they have bitter past
experience of the situation. The Government should react to the recent

development and reciprocate the action of the China Government immediately.
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"SHRI KABINDRA PURKAYASTHA (SILCHAR): It is a matter of
satisfaction that we are the citizens of the biggest democracy of the world. In the
democratic framework of the country, following the norm Mahamahim Rastrapati
addressed the joint session of both the Houses on the beginning of the Budget
Session of the Parliament on the 12 March, 2012.

The Address of the President is the real picture of the intention of the
Government. The Address broadly states what really the Government propose to
do and what it had done for the development of the country and the people.

In the Presidential Address many points have been raised. As regards
economic development, it is said that the economy grew in a handsome rate and it
will grow to 8% to 9%. But what in the real picture? It is totally opposite.

It is said that the Government is committed to providing an honest and
more efficient Government and for the purpose, further important steps are taken.
But actually this is the most corrupt Government ever seen by the people of India.

It is mentioned that the Government has initiated action on various fronts to
tackle the menace of black money. In this connection, I am constrained to say that
in spite of announcement by the Hon’ble Finance Minister, why ‘White Paper’
regarding black money is not published. At least this would prove the honest wish
of the Government.

Through the address of the President, the Government tried to depict a very
bright picture, in most cases the picture is very gloomy. In case of security of the
country, the effort of the Government is not praiseworthy. It is unbelievable that
China protest against the visit of our Defence Minister in Arunachal Pradesh.
China is not ready to accept that Arunachal Pradesh as an integral part of India.
Otherwise, China would not behave like this.

It is astonishing that the Presidential Address did not touch upon the
burning problems of the country particularly the North Eastern States. Only thing

Speech was laid on the Table.
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found place regarding North- East was tackling of terrorist groups. But nothing is
mentioned regarding development of the North East region, the most undeveloped
area of the country. The most critical situation is created due to the totally broken
communication system. Over and above, the half done condition of the broad
gauge conversion from Lumding to Silchar and super express highway (East West
Corridor) from Silchar to West Bengal border. Both these are declared National
Projects. In spite of this, it is said that the main hurdle is the transport lobby and
lacking in co-ordination between the State and the Central Government. This need
to be rectified in the interest of the people of the whole north east.

Besides this, the problem of electricity is acute. No visible effort is adopted
by the Government to remove this very serious problem. In the field of
infrastructure, nothing is being done. On the whole, the situation in the North East
is beyond description. Unfortunately, there is not mention of those adversaries.
This is not the case only with the North East. There is a longstanding movement
for creation of Telengana State. This demand is out of regional aspiration and
genuine. The Government has failed to tackle this problem.

National Counter Terrorism Center creation has been opposed by the ten
Chief Ministers of the country. They feel that the Government of India encroaches
upon the jurisdiction of the state and this is really a threat to the federal structure
of the Constitution. Such an attempt on behalf of the Government should be
given up. Everybody is in favour of removal of terrorism but the method should
be acceptable to all.

The Presidential Address dealt with all the matters relating to the activities
of the Government in respect of the present situation in all spheres of the society.
This has shown only light and there is no darkness. But we should be realistic.
One who thinks in right perspective will certainly agree that the Government
failed on all fronts. There should be clear vision before us for sorting out the anti-
social activities from the social life and making the country economically strong

and sound.
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*DR. RATNA DE (HOOGHLY): Sir, I am grateful to you for giving me an
opportunity to speak on the Motion of Thanks on President's Address today.

On behalf of my party, Trinamool Congress and my leader, Kumari
Mamata Banerjee, [ would like to highlight a few of the important points in this
august House.

In the President's Address there is a mention of Gorkhaland Territorial
Administration, which is the success story of UPA of which we are very much a
major contributory. In fact, it is the brainchild of our leader and West Bengal
Chief Minister, Kumari Mamata Banerjee. West Bengal Government after ending
the 34 years reins of Left Front Government, ventured on a path of recovery in
every sense. And one of the success stories of our Government in West Bengal in
such a short time is enforcing peace in Naxal affected Junglemahal area. There
cannot be two opinions about that.

We, in West Bengal, are making great strides in every conceivable front in
spite of financial difficulties we have been facing since we took over.

Coming back to the Motion of Thanks to the President's Address, though
the UPA-II Government has highlighted as to what it had achieved and as to what
it proposes to achieve, on the one hand, we can say that we are moving in the right
direction, and on the other hand, we can say that we have failed in stalling the hike
in the prices of essential commodities. Hike in petroleum products, which has a
cascading effect, looms large on poor and downtrodden. Government of the day is
yet to find a lasting solution so that hike in petroleum products at regular intervals
is stopped. With spiraling prices of essential commodities, how can one lead a

normal life?

* Speech was laid on the Table
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Though we are the partners of the UPA-II Government, I would not
hesitate to add that we witness corruption everywhere, in every sector. Corruption
is all pervasive. When you open the newspapers in the morning, one can witness
corruption in the front page, and page after page. The Government is making all
out efforts to stem this rot. I strongly urge the Government not to compromise on
corruption.

There is an issue of black money stashed in foreign banks. Is Government
doing enough to get back the black money, which is usurped by the wealthy from
the people of this country? In her Address, the President has stated as to what
Government is thinking of doing to tackle the menace of black money. We
welcome it. In the last session, Government has promised to bring out a "'White
Paper' on Black Money. I would strongly urge the Government to come out with
White Paper immediately.

There are many contentious issues on which our leader, Kumari Mamata
Banerjee, and our Party, Trinamool Congress, have apprehensions. For example,
FDI on retail trade, Lokpal, NCTC, water treaty with Bangladesh. At the same
time, we believe 1n constructive criticism.

Our Government in West Bengal wants more funds. Just to quote an
example - we pay Rs.22,000 crore every year by way of paying interest, whereas
our yearly revenue stands at Rs.21,000 crore. We need generous financial help
from the Centre to tide over the financial crunch situation in the State.

The President's Address has highlighted achievements made during the last
nearly 3 years. No doubt, the UPA II government is making great strides in
fulfilling its promises. But there are certain hiccups on our path to fulfilling
certain more pending promises. We are making efforts to fulfil them too.

We are in the midst of economic slowdown, which has an impact on our
growth. No right thinking person can deny this fact. In such a scenario, this UPA
II Government, of which, we are the alliance partners, is taking measures and

initiatives to tide over the fallouts being faced in the economy and country.
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Due to prevailing situation, there is a fear of increase in the fertilizer prices,
petroleum prices, essential commodities prices, etc. making. We are for the
common man. How would he cope with the impact of rising food prices and other
commodities in the market, every now and then? I strongly urge the Government
to act against those indulging in malpractices, blackmarketeers, corruption, etc.

Of course, there is no denying of the fact that we also face the problems of
shortage of drinking water, population explosion, inadequate health care, shortage
of power particular during summer, ritual of floods, droughts every year et al.
Government cannot take the plea that with such a huge population and diversity, it
cannot have control and is not in a position to ensure that basic amenities could
not be made available to everyone.

I would like to suggest to the Government that we should try to resolve the
problem of water. Earlier, solution offered was the linking of rivers, which is a
stupendous and arduous task which can be implemented only by pooling
enormous money. We are no where now. We do not know where we stand vis-a-
vis linking of rivers. I do not actually know whether it is feasible at all. But [ am
all the more certain that it would take long years to complete the linking of rivers.
The more we delay implementation; the more cost escalation will be. But if we
complete this unthinkable task, our future generations would heave a sigh of
relief. Here, I would like to request the Central Government to keep the regional
interests in mind while implementing the linking of rivers. Government has to
study afresh the problems being faced in the implementation of linking of rivers.
Environmental costs too should be studied in depth. We are not supposed to go
against environment for linking of rivers as that would be detrimental to our
growth, economy and our existence itself. Here, I would like to know from the
Government the status on the linking of rivers or the Task Force that has been
formed long back.

The farmers receive loans from commercial banks but they could not repay

the loan back to the banks due to poor and volatile climatic conditions, droughts,
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cyclones. They have to go through a lot of formalities for getting the loan. When
they are not able to repay the loan to the banks due to the above mentioned
reasons, they are deprived of getting fresh loans. They are in a Catch 22 situation.
Under such circumstances, they are forced to approach the moneylenders who
take advantage of their helplessness and charge hefty amount of interest which
farmers of our country could not pain and they are well fall into the debt trap. I
would like to strongly suggest that banks should make the terms and conditions
simple so as to enable the farmers to get the loans without any difficulty. Because
of stringent formalities followed by banks, farmers are keeping away from banks
and going after the moneylenders who take advantage of their ignorance and
cheats them by charging high rate of interest.

Agriculture is in the State List, my plea is that it should be brought under
the Concurrent List so that the Central Government can extend the helping hand to
the States in solving the problems of farmers. Central Government with the funds
at its disposal can help the funds-starve States in saving the lives of farmers.

There is no proper understanding between the General Insurance Company
and the Agriculture Department and the banks. Farmers are depositing the
premium amount in banks and the General Insurance Company is collecting the
premium from banks. At present, Government is not having a monitoring
mechanism in this respect. Sometimes, the premiums deposited by the farmers are
wrongly accounted with the result farmers are losing the benefits. I would request
the Government to make earnest efforts to release the above amount immediately
to the farmers who are in a very pitiable condition in West Bengal. Due to paucity
of time, I would not like to speak further on this issue.

A number of farmers have committed suicide all because they could not
repay the debts as they face the natural calamity in the form of droughts or
cyclones which result in bad crop. I am of the firm conviction that as long as we
depend on monsoon, we are bound to face such problems. = When a State is

facing drought continuously for four consecutive years, Central and the State
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Government has to come to the rescue of the farmers by way of giving loans at a
cheap rate of interest or by waiving off the loans which would help the farmers
from committing suicide.

I am of the firm opinion that population explosion is one of the main
reasons for all our ills. If we can stop population explosion, we can easily take
care of our people with the resources available with us. According to a report one
child is born every 1.26 second in India. This is the highest in the world. 25
million children are born in India every year. It is also estimated that India would
overtake China in a span of ten years. How to stop population explosion should be
the immediate task of the Central Government?

Health is one area in which India's position is not worthy of mention.
Though we have made great strides in the field of health, according to a report,
more than 26 crore people cannot afford healthcare and the Government hospitals
cater to only a quarter of the people who approach the Government hospitals
desperately without any source of treatment. We often come across cases of
malnutrition across the country. Government hospitals should be upgraded in par
with the state of the art private hospitals. I would urge the Government to move in
this direction. Good and expensive treatment should be given to those who cannot
afford due to poverty.

Education is another area, where we have to lay more emphasis in the years
to come. Dropouts from schools have not reduced over the years. Innovative and
effective steps should be made to ensure that each and every child, particularly
from the underprivileged sections of the society and people living in despicable
conditions attend the school. If we provide education to one and all, there is no
doubt that our country would become a developed country sooner rather than later.

Tourism is another area where we can bring in more foreign exchange.
Maintenance of historical sites along with improvement of infrastructure with
low-budget hotels, airports facilities and other services would undoubtedly

improve the inflow of foreigners.
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Power is another subject which is to be treated with utmost seriousness.
Power thefts should be stopped lock stock and barrel. All out efforts should be
made to use the renewable sources of energy like wind and solar energy to tide
over the huge shortage of electricity in various parts of the country.

This Government has stood the test of time nearly 8 years. This
Government has solved many of the impending problems of the country with
aplomb and great finesse. I hope and trust this Government would solve in future
too the problems that may crop up from time to time.

About mention of Government's resolve to form the the National Counter-
Terrorism Centre (NCTC) in the President's Address, Kumari Mamata Baneree,
our leader and West Bengal Chief Minister, and our party, Trinamool Congress is
of the firm opinion that the National Counter-Terrorism Centre (NCTC) severely
hurts the very basic federal structure of the Constitution and infringes on the
powers of the States. Hence, we vehemently oppose this setting up of NCTC as it
destroys the autonomy of the States like West Bengal. States like Gujarat, Tamil
Nadu, Bihar, West Bengal, Odisha, Jharkhand Karnataka, Madhya Pradesh and
Chhattisgarh have all opposed coming into being of NCTC.

Trinamool Congress is of the firm opinion that the NCTC will become
another inefficient intelligence centre under Intelligence Bureau which would
have sweeping powers. Hence, we consider this is the latest ploy to take away the
legitimate rights of the States. We in the Trinamool Congress will not allow the
Government to sacrifice federalism.

Another important point I would like to raise is that in the US, the NCTC
has no powers to arrest, interrogate, investigate and prosecute. The responsibility
in these matters lie with the FBI. Here, in India, NCTC is given powers to arrest
and carry out searches under Section 43 (A) of the Unlawful Activities
(Prevention) Act, 1967, which we object. Is it a crime to raise the genuine

concerns of out State Government of West Bengal? Will the Centre give an
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undertaking that all the contentious provisions of NCTC and all those powers of
arrest and carrying out searches by NCTC are addressed?

Even when we accede that countering terrorism is a shared responsibility of both
Centre and the States, how would the Centre justifying this draconian power of
arresting and searching provisions of NCTC, overlooking the powers of State
Police? Under such a situation, we, strongly demand the UPA Government to

delete this paragraph of forming the NCTC.
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*SHRI BADRUDDIN AJMAL (DHUBRI) : Hon’ble President of India has
emphasized on agriculture. It is sorry to note that the agricultural growth of
Assam is not up to the mark.

My priority is to bring home the points in the field of agriculture, water
resources, big dams, minority related issues and price rise and corruption. I am
representing Dhubri constituency in the state of Assam as it appears to me from
the Address given by Hon’ble President to the Parliament, that the figures, data
and other statements are unfounded with regard to the state of Assam.

Assam agriculture department suffers the negligence causing much havoc
to the farmers.

Jute production plays vital role in the agriculture sector in Assam. In the
districts Dhubri, Darrang, Marigoan state of Assam, a large number of farmers are
involved in the just production and they are bound to burn their products because
of no market. Both the state Government as well as the Government of India
never paid attention to them, rather the middle man’s interference, recovery agents
of the loan granted with the financial agencies, negligence meted out with them by
the concerned Government force them on the street or on the path of suicide.

Giving the example of recent brutal killings of farmers, I would like to
draw the kind attention of UPA Government to the four farmers namely Mr. Syed
Ali, Mr. Billal Hussain, Mr. Moinul Haque and Mr. Akbar Ali of Bechimari,
Darrang district of Assam, who were killed by the police firing in the gathering of
farmers while protesting against lower jute prices on the Black Day of 10"
October, 2011. I fervently request the Government to kindly let us know whether
any compensation is provided to these martyrs and the initiatives taken not to
repeat the same incident in future as well as for the price hike of jute for the

greater interest of the farmers of India.
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It has come to notice that Arunachal Government is constructing a large
number small and big dams on Siang river. The actual number is not known. Due
to construction of these dams, a great danger is looming large on the people and
land of Assam. Due to construction of these dams by Arunachal Government,
Brahmaputra river is facing threat of drying. Thousands of people/farmers of
Brahmaputra basin in Assam and other North Eastern states are dependent on
Brahmaputra water. It is understood from various surveys, expert reports that
these dams are not suitable and will harm the environment and lives of the people
of Assam. All over Assam, the people are feared and they are organizing dharna,
agitation against the construction of these dams. They feel that if these big dams
burst any time in future, the people of Assam will die due to flood. I, therefore,
urge upon the Government to take up the matter with the Arunachal Government
urgently and see that big dams are not constructed on river Siang to save the life of
people of Assam.

1. People of Assam are confused about the number of dams constructed in
Assam and Arunachal Pradesh.
2. People are also confused about the various reports of experts study

about the dams in Assam.

3. At least there should be some public hearing regarding the constructions
of the dams.

4. If China construct some dams, it may affect the natural flow of the river
Brahamputra.

5. From Arunachal to Dhubri, the natural flow of Brahamputra should not

be affected (around 600 kilometers).

6. There should be immediate interference of Central Government to stop
the construction of big dams (lower subansiri) which may affect 25
lakhs people of Assam mainly who live their livelihood on river

Brahamputra.
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7. The construction should stop till there is experts reports clearly in
favour of the big dam because it can affect the bio-diversity through

fisherman, agriculture and others.

Flood and erosion are the most inevitable natural calamities that the people
of Assam are affected by. It damages the cultivation area and other public

properties and also hampers the overall development of the State.

Assam state has a total flood prone area of 31.60 lakh hectors. Average area
affected in a year is 9.31 lakh hectors and Average total damages in a year

Rs.124.28 crores

Most importantly, on an average 8,000 hectors of land is eroded in Assam
every year due to flood. The reason is that 74% of the dykes in Assam have
already lived their lives has not been taken into consideration seriously by the

government.

Since 1954, total area eroded is 3.86 lakh hectors. 7% of the total land area
of the state has been eroded so far. Present value of the eroded land will be almost
Rs.20000 crore. Number of villages eroded is 2,534 affecting 90,700 people. It
may be mentioned that many towns like Fakirganj, South Salmara have been
submerged. Currently entire Mancachar sub division is under the threat of
extinction.

In case of flood, the affected people can at least start their normal life after
the flood abates. But in case of erosion they become landless and totally helpless.

I would also like to apprise that besides Lakhimpur and Dhemaji districts,
other districts viz. Dhubri, Barpeta, Goalpara, Darrang, Nagaon, Morigaon and

Barak valley which face flood and erosion are incidentally minority dominated.
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The Prime Minister’s 15 Points Programme, the MSDP programme,
ensuring empowerment of minorities through proposed 4.5 % reservation, are the
complete failure in the state of Assam. Rampant corruption is taking place in
implementation of aforesaid programmers in the state of Assam.

[ am very specific to provide 10% population or should reflect the
population pattern of the country and have strong objection to provide sub-quota
of 4.5% within 27% reservation for OBC. Minority education specially in lower
primary and primary education have not been supported by any Government
schemes of India.

Level of corruption and unemployment and price rise are the issues I am
concerned with and strict measures need to be adopted of by the Government to

face the menace.
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“Sicht gEi SIRENT ([RA): 39 9T B YIoId ¥ ervfi Aemied Ui w1 S ifir-
YU 3T S ¥ Bl Igd ey off af @t g & & wig & o iR W AW & Arl &
AMH UG < D qEA Sl FERAE U4 GAIdi § 99 gAadl & Feld QX e Dl W H [Gd
B D5 ARBR < B [P -1 of 1 ATEd 8 G 39 AHRABH A ANl Bl DAl

3 AYUTT § g FHATI BT TorRie fhar a1 g1 91 & dg WReR o avg
H T D AEDHR W TAl § SADT A9 b UM ST T T, U DI Beld WhAR, IqD! Sl

HRITET & AP & IR &l gl @ Yy NCTC o1 89 8 a1 fhx Yold WiedwH B

Tae H IMHSHT Bl, g ARBR I & dgAd 9 g1 Y JREEAT B RPIR I ITh
T JpR AT gui &Y H S BT FAN ATEA © SHDT 8 U FF < B AW AT B
ST B hy JEEEA R WEHR & ol & Ry ) A gaeEE @
AT & drace A §# NCTC & 760 @ a8 I8 o & hgd WhaR Pl
fo=1-f= B3 B Qe H U had & T AR AT 2 3Acibars & R fhait Wt oferg 4
B SR FaRT S Iog WY ARl § W) 5 WPR IS Bl a1 & 8l U 3R
NCTC @1 67 &R 3Tcihals © RIch ded Bl HT Sdls Sl &, o ifds Jorma d
AT ARSI AlGl St gRT AR 9IS ) ARPR § 9D gRT G111 1T il DT
P! D5 ABR AN T8l < V&1 8] JAKidbarg oI AT uR Qe AIUSS o¥ & Y °re e
B |hal 8| By Al B WM & alq W WS R BH D NG Bl B TE < 9T @ 2l YA
3fIcihars & RIATh oS BT DA AAT 8, S A S AN Bl AT W FHS 81 37 @l 2
B% WBR DT A8 AT <2 & oAy b 781 21 3T Al Sfel- el faRier el &bl WWbR © a8
T8l WRDR gRI HSHAYU AR [HAT S 81 HERIG, # Heblhl @] B Webdll & olfchs gl

HERTG A 37T §Y ORI H oTeblch 1Y T8l &1 qebell| YOI [ALAT | IR b el )

s ARBR PHSoll ARDR 96 g & Ud ST §RT 9gAd A gl s [qem=aiell gRT uiiRd
fAEepT BT SMIPd BT H g ARBR FAI Iq~ BR I8! 8] S ORI dAlebel AR
srfeHe faet 2001 foTe ATeaw | 98 g1 URad 8 Ahdl 2l [oR g |4l gRI uIRd
FHee gAMl QAT 9t 1l rep BR AT T g1 PR U 9 BT SR & g Al Hew o
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&3 H YHE ARl @ Bl I HICTal Pl ORI ARBR Aeh Aehall 2] lfh ARBR Yo FTTaR
# foa B gU TS0 ARARI B ) YeER | s 9 I F B

3 @ i e X s B 99T ¥ &9 g8 8 O Uh 98 W B u g
e Ted U JfRRE] gRI ATRRG WRPR WEel dRIG o¥ DI IR Bl 2l 39 o R
P 8 AT 9 BIFCl BT TRIC W AT 2| <lfchT SfAaRAT Bl S HOGH [pAT SR IHHT
BIs ISHY 39 JHUNU ¥ fe@rg & < @1 8l R W B PN AT I e & a1 o
TE U I[ORIT H AR AsHTs Al St gRT BN & W) S f6ar 1 &, I Jo R oF 4
B BT AleY| ABAN [ wife e A v 918 o g1 fharf=a afsd 8 @t
I8 W B ARHR I U & & B AfhT SW MEHR & ol U & Y &F Bl 95
g9 JHA B @ 2
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"'SHRI HARIBHAU JAWALE (RAVER) : First of all, I want to express my
gratefulness and sincere Thanks to Hon’ble Her Excellency Smt. Pratibha Devi
Singh Patil, Hon’ble President of India for new initiative taken in agricultural
reform sectors.

The country have suffered from a un-repairable loss in the music and
cultural life by the void left behind by Jagjit Singh and Mansur Ali Khan Pataudi.

As specified the Government’s top priority is to reduce the rate of inflation
and in particular to protect common man from the impact of rising food prices,
this is only possible after the Government will boost farmers by providing them
the required infrastructure for time and cost saving to put maximum efforts for the
cultivation activity. There should be separate agriculture budget to be presented as
like the one we are presenting for Railway. Then and only then we can achieve
the control over the economy and can reduce the rate of inflation. The following
heads can be considered in presenting the separate agriculture budget.

Infrastructure development of internal farming approach roads should be
developed on top priority to protect the agricultural produce in turn minimizing
losses hence increasing the financial position of farmers with round the year
availability of foodgrains and all perishable and durable agriculture produce.

Green revolution can be worked out with water conservation through
scientifically and technologically developed drip irrigation system for watering the
crops to consider and provide the subsidy once in every five years block.

As the farmers are taking utmost care to preserve water for their plantation
and predominantly using drip irrigation system. Because of the high usage of the
scientific way of watering system the farmers are bound to use the water soluble
fertilizers. In the speech, there is no mention of the provision of subsidy as like
the one provided with the traditional fertilizers. Also the usage of water soluble
fertilizers means assuring of 80% efficiency for the usage which fetch the national

saving.

*
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Farmers are facing the problems of storage of their agriculture produce,
hence as and when the crop reaches at the finished stages, farmer has to sale the
produce at the price he is realizing at that time. But if there is a provision to store
the agricultural produce, farmer will store the same in the storage space available
for him and will sale out the same after realizing the better price. Also, if there is
proper storage, the perishables and durable commodities wastage will get
minimized, hence we can utilize whatever we produce. There is no mention of
storage facilities provided at least for each block level. Actually speaking, the
storage facilities can be created as per the needs of the farmers to again minimize
the cost of transportation thus further savings on it.

Once the agriculture produce are stored in safe storage by the farmers
where the life of it can be prolonged and the quality of the produce maintained at
natural level which are under the lock and key and full control of Government
authority. Bank can also provide finance against hypothecation of the produce
very easily which in turn can be utilized for further activity in cultivation, thus
increasing the economical growth. There is no mention of this in the speech for
upliftment of farmers by providing proper storage facilities and provision of
finance through NABARD like Government’s authority. This will certainly help
to reduce rate of inflation and increase overall economy in true sense as
mentioned and highlighted in the speech.

No assurance has been discussed for providing 24 hour of electrical power
supply used for agriculture purposes by the farmers to achieve the proper and
quality agriculture produce.

To consider introduction of Crop-Insurance, weather based scheme to
minimize the revenue losses arise due to natural calamities which farmers are
facing because of global warming effect and sudden changes observed during
recent time.

As the water table is deepening day by day there is stiff depleting of water

table, introduction of Mega Recharge scheme particularly in the alluvial
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zone(Bazada Zone) should be taken on top priority to save the future scarcity of
water, such recharge has proved to be feasible technically by the Central Ground
Water Board.

To consider the effective project scheme for linking of rivers to avoid
drought and flood disasters for which farmers are really worried forever.

As agriculture plays very vital role in the Indian economy, the above
mentioned issues can be taken up in consideration for presenting the budget
including the other issues like fertilizers, timely availability, the prices of
fertilizers, the subsidy provision on fertilizers, strict control on monitoring system
for fertilizer control, pesticides, seeds, etc.

The other issues on which Government failed to find the remedial causes
are as under :

a) There are many areas of tribal in our countries still lacking for the life-
leaving facilities. There is no proper mention of the scheme to take care
of starvation for these tribal areas.

b) The sugar, cotton and onion prices have suddenly collapsed in the
market because of ban imposed on exports. This has created severe
damages to the farmers and plenty of such agriculture produce has gone
in waste. No proper handling and monitoring on public distribution for
essential commodities has been discussed.

c) For the farmers no proper and effective incentive scheme is mentioned
in the speech. Farmers have suffered losses in the onion, cotton, crop,
there are no effective steps considered in speech for these farmers.

d) Food security law has not been keenly monitored for whom it was
meant. No corrective measures have been discussed to make available
the foodgrains at subsidized rates for the families below BPL under
Food Security Law.

e) In recent times, Government have totally failed in controlling various

scams and monitoring the corrupt practices which have been initiated by
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Government’s own Ministries. No proper drive to control the corrupt
practices has been discussed and mentioned.

A new initiative like horticulture train must be run on daily basis to
transport all horticulture products towards a market.

I accept the Motion of Thanks on the President’s Address.
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15.45 hrs.
STATEMENT BY MINISTER

Situation in Sri Lanka
MR. DEPUTY-SPEAKER: The House shall now take up Item No.4 on the
Agenda. Hon. Minister of External Affairs may make a statement.
SHRI T.R. BAALU (SRIPERUMBUDUR): Sir, [ am on a point of order. It seems
my friends are totally in a confused state. Yesterday, the Government had
promised that the matter would be explained through a statement by the hon.
External Affairs Minister. What is that matter? The matter pertains to the support
to the Resolution of The United States of America... (Interruptions)
MR. DEPUTY-SPEAKER: Let him make the statement first.
SHRI T.R. BAALU : No Sir. I need your indulgence. The subject matter today is
to make a statement regarding ‘The situation in Sri Lanka’. What I wanted is to go
to a place named Pattukottai near Mannargudi in Thanjavur District, whereas the
hon. Minister is showing the betel nuts. In Tamil the proverb is called
“Pattukottaikku vazhi ketta kotta paaku enna vilai enru sollugirar”!
MR. DEPUTY-SPEAKER: Mr. Baalu, let him make the statement first.
SHRI T.R. BAALU: We wanted to have a statement from the hon. Minister
pertaining to the support of US Resolution in the United Nations Human Rights
Council... (Interruptions) He is coming forward with a statement on rehabilitation
and resettlement in Sri Lanka, like supply of cement, steel, tartar, etc. We have
heard this so many times... (Interruptions)
MR. DEPUTY-SPEAKER: Please sit down. No point of order, please.
THE MINISTER OF EXTERNAL AFFAIRS (SHRI S.M. KRISHNA): Sir, the
problem is the same, so the situation is the same... (Interruptions)
SHRI O.S. MANIAN (MAYILADUTHURALI): Sir, tomorrow... (Interruptions)
MR. DEPUTY-SPEAKER: Nothing will go in record.
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(Interruptions) ..."
SHRI S.M. KRISHNA: Sir, at the outset, allow me to convey that I fully share the
concerns and sentiments raised by the hon. Members of this august House regarding the
Sri Lankan situation.

The end of the long period of armed conflict in Sri Lanka in May 2009, left around
3,00,000 Internally Displaced Persons (IDPs) living in camps in Northern Sri Lanka and
general devastation of infrastructure in the affected areas.

Since the end of the conflict in Sr1 Lanka, the focus of Government of India has
been on the welfare and well being of the Tamils citizens of Sri Lanka. Their resettlement
and rehabilitation have been of the highest and most immediate priority for this
Government.

The Prime Minister, in June 2009 immediately after the conflict, announced a grant
of Rs. 500 crore for relief, rehabilitation and resettlement of Tamil speaking Sri Lankans.
The Government of India has implemented and continues to implement a wide range of
projects covering assistance projects for IDPs in the areas of housing, de-mining,
education, connectivity, livelihood restoration, economic revival, etc. We have been
informed by representatives of Sri Lankan Tamils that the tractors, seeds and agricultural
implements gifted by the Government of India have greatly benefited the people in the
area, who depend on agriculture.

India also announced the construction of 50,000 houses, mainly for IDPs in
Sri Lanka. During my visit to Sri Lanka in January 2012, I handed over the first lot
of completed houses to the beneficiaries at Ariyalai, Jaffna and Kilinochchi. These
houses have been constructed under a pilot project for construction of 1000
houses. As of end-February 2012, a total of 365 houses have been completed,
another 370 houses completed up to roof level and around 232 houses completed
up to lintel level... (Interruptions)

MR. DEPUTY-SPEAKER: Please do not interrupt. Please sit down.

Not recorded.
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SHRI S.M. KRISHNA: It may also be kept in mind that construction is taking
place in largely inaccessible areas, which in many cases has to be freed of mines
and other explosive ordinance and cleared of jungle.

In December 2011, the Cabinet approved the modalities for construction
and repair of the remaining 49,000 houses. A Memorandum of Understanding for
construction of these houses was signed between India and Sri Lanka on 17
January 2012 in Colombo. The project is expected to be completed within three
years of commencement of work on the ground.

In addition to houses, India also gifted bicycles to IDPs and handed over
hospitals and schools rehabilitated under the assistance of the Government of India
in the Northern Province of Sri Lanka.

I would like to underline that it is mainly as a result of our constructive
engagement with the Government of Sri Lanka and our considerable assistance
programme that a modicum of normalcy is beginning to return to the Tamil areas
in Sri Lanka. There has also been progress given the withdrawal of emergency
regulations by the Government of Sri Lanka and the conduct of elections to local
bodies in the Northern Province of Sri Lanka.

Mr. Deputy Speaker, our primary objective in all that we are doing in Sri
Lanka is to ensure the welfare and wellbeing of Sri Lankan Tamils, including the
Internally Displaced Persons, and to assist in the reconstruction and development
of areas affected by the conflict.

Several Hon. Members of the House have raised the issue of alleged human
rights violations during the protracted conflict in Sri Lanka and on the US-initiated
draft resolution on 'Promoting Reconciliation and Accountability in Sri Lanka' at
the ongoing 19" Session of the UN Human Rights Council in Geneva.

Concerns have been expressed by various quarters on allegations of human
rights violations, including as shown in the Channel 4 documentaries; it is the
responsibility of the Sri Lankan Government, in the first instance to investigate

and inquire into them through a transparent process.
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We understand that the Government of Sri Lanka has initiated a series of
measures, including appointment of a Cabinet Sub-committee to monitor
implementation of the proposals in the National Human Rights Action Plan
(NHRAP) and reactivating the National Police Commission, in line with the
recommendations of the Lessons Learnt and Reconciliation Commission (LLRC)
report. Separately, the Sri Lankan defence authorities are reported to have
appointed a Court of Inquiry to look into allegations of human rights violations as
required by the LLRC report.

The Government of India has, nonetheless, emphasised to the Government
of Sri Lanka the importance of a genuine process of reconciliation to address the
grievances of the Tamil community. In this connection, we have called for
implementation of the recommendations in the Report of the LLRC that has been
tabled before the Sri Lankan Parliament. These include various constructive
measures for healing the wounds of the conflict and fostering a process of lasting
peace and reconciliation in Sri Lanka.

We have been assured by the Government of Sri Lanka, including during
my visit to Sri Lanka in January this year, of its commitment towards pursuit of a
political process, through a broader dialogue with all parties, including the Tamil
National Alliance, leading to the full implementation of the 13™ Amendment to the
Sri Lankan Constitution, so as to achieve meaningful devolution of powers and
genuine national reconciliation.

We hope that the Government of Sri Lanka recognizing the critical
importance of this issue acts decisively and with vision in this regard. We will
remain engaged with them through this process and in the spirit of partnership
encourage them to take forward the dialogue with the elected representatives of
the Sri Lankan Tamils.

Hon'ble Members may be aware that the Sri Lankan authorities had said
they would be happy to receive an all party delegation of Members of both Houses

of our Parliament. We are working to undertake such a visit at the earliest.
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Mr. Deputy Speaker, Sir, several Members have raised the issue of a draft
resolution initiated by USA at the ongoing 19th Session of the UN Human Rights
Council at Geneva on the issue of reconciliation and accountability in Sri Lanka.

I would like to highlight here that on such sensitive issues we will need to
consider the implications of our actions carefully. Any assertions on our part may
have implications on our historically friendly relations with a neighbouring
country. We would also need to examine whether our actions will actually assist in
the process of reconciliation in Sri Lanka, and enhance the current dialogue
between the Government of Sri Lanka and Tamil parties, including the Tamil
National Alliance.

As far as our position on the resolution is concerned, we are engaged with
all parties in an effort to achieve a forward looking outcome that is based on
reconciliation and accountability rather than deepening confrontation and mistrust
between the concerned parties. | may mention that the issue of human rights
allegations against Sri Lanka is yet to come up for formal discussion at the 19th
Session of the UN Human Rights Council in Geneva. A view on this issue will be
taken as and when the time is finalized for consideration of the draft resolution on
Sri Lanka in the UN Human Rights Council.

Mr. Deputy Speaker, Sir, I, therefore, would like to inform this august
House that our objectives, as always, continue to remain the achievement of a
future for the Tamil community in Sri Lanka that is marked by equality, dignity,
justice and self-respect.

I may assure the House that the Government will bear in mind the views
and sentiments expressed in this august House, and once a final view is taken
Government will keep the this august Parliament informed.

Thank you, Sir.... (Interruptions)

(Placed in Library, See No. LT 6172/15/12)
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SHRI T.R. BAALU : Sir, I am sorry that the Government is not serious about the
human rights violations against Tamils in Sri Lanka. ... (/nterruptions) We are

walking out.... (Interruptions)

15.58 hrs
At this stage, Shri T. R. Baalu and some other
hon. Members left the House
... (Interruptions)
15.59 hrs
At this stage, Shri Thol Thirumaavalavan came
and stood on the floor near the Table.
... (Interruptions)
15.59 V5 hrs

At this stage, Shri C. Sivasami and some other hon. Members came
and stood on the floor near the Table

... (Interruptions)

MR. DEPUTY SPEAKER: Nothing will go on record.

(Interruptions) ... "

MR. DEPUTY SPEAKER: Please go back to your seats.

... (Interruptions)

16.00 hrs.
MR. DEPUTY SPEAKER: Please go back to your seats.
... (Interruptions)
MR. DEPUTY SPEAKER: Nothing will go on record.
(Interruptions) ... *
16.01 hrs
At this stage, Shri Thol Thirumaavalavan left the House

Not recorded.
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... (Interruptions)

MR. DEPUTY SPEAKER: Nothing will go on record.
(Interruptions) ..."

MR. DEPUTY SPEAKER: Please go back to your seats.
... (Interruptions)

16.03 hrs

At this stage, Shri Thol Thirumaavalavan came
and stood on the floor near the Table

MR. DEPUTY SPEAKER: Please go back to your seats.
... (Interruptions)

MR. DEPUTY SPEAKER: The House stands adjourned to meet again at 4.30 p.m.

16.04 hrs
The Lok Sabha then adjourned till Thirty Minutes past Sixteen of the Clock.

Not recorded.
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16.32 hrs
The Lok Sabha re-assembled at Thirty-Two Minutes past
Sixteen of the Clock.
(Dr. Girija Vyas in the Chair)

... (Interruptions)
SHRI N.S.V. CHITTHAN (DINDIGUL): Madam Chairperson, I wish to place on
record the views of my party... (Interruptions)
THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): Just a moment.

Madam, the practice in this House is that there is no clarification sought

on the statement. When the statement has been made, thereafter we must proceed
with the normal business of the House.
MADAM CHAIRMAN: This is not the tradition. But it is also the rule.

... (Interruptions)
MADAM CHAIRMAN: No, I am not allowing anybody to seek clarification.
SHRI N.S.V. CHITTHAN: Sorry, Madam. Please allow me to place on record
the views of my party.... (Interruptions)
MADAM CHAIRMAN: Please sit down.
SHRI N.S.V. CHITTHAN: Madam, this is not an ordinary issue.
MADAM CHAIRMAN: Neither it is a tradition nor is it in the rule.

... (Interruptions)

MADAM CHAIRMAN: Nothing is coming on record.

(Interruptions) ... "

Not recorded.
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16.33 hrs.
MOTION OF THANKS ON THE PRESIDENT’S
ADDRESS — Contd.

MADAM CHAIRMAN: Now, we will proceed with the discussion on Motion of
Thanks on the President’s Address.

SHRI C. RAJENDRAN (CHENNAI SOUTH): Madam, on the President’s
Address, the hon. President of India had addressed both the Houses of Parliament.

At the very outset, I would like to say that the Address makes only a
passing reference to the resettlement and rehabilitation of Sri Lankan Tamils in
that island nation. The Address says that ‘the Government initiated steps for
resettlement and rehabilitation of the Internally Displaced Persons (IDPs). I would
like to remind the august House that the Government had extended a financial
package of Rs. 500 crore a few years back for the welfare of the IDPs. But we
do not know how that money was spent. On the other hand, there are reports
showing that even now there are thousands of Tamilians, who are yet to be
resettled; and they are living a miserable life in that nation.

We feel that it is the responsibility of the Indian Government to see that all
of them are resettled and returned to their own homes. During the war in that
nation, the Sri Lankan Government indulged in excesses and killed more than
50,000 innocent civilians. The Report of the United Nations quotes that the
number is more than 40,000. It is a misfortune that the Sri Lankan Government is
planning to wipe out the entire Tamil race from their country by undertaking such
ethnic killings.

In this regard, as soon as our Party Leader, hon. Amma took over as the
Chief Minister of Tamil Nadu, a Resolution was passed in the Tamil Nadu
Assembly in June last year urging the Centre to take this issue to the UN to declare
those found guilty of war crimes as war criminals and also to impose an economic
embargo against Sri Lankan Government till the Sri Lankan Tamils are resettled

entirely.
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Currently, this issue is being discussed in the Human Rights Council in
Geneva. There is a US-backed Resolution for taking action against the Sri Lankan
Government. I urge the Centre that India should support that Resolution when it
comes up for voting to strongly condemn the Sri Lankan Government. Sri Lankan
Tamils have a right to live with dignity, self-respect and equal Constitutional
rights.

Fishermen issue is the next important issue concerning Tamil Nadu.
Innocent fishermen from Tamil Nadu venture out into the sea to catch fishes to
earn their livelihood. That is their traditional profession, without which they
cannot live. While catching fishes, they are being caught by the Sri Lankan Navy
and brutally attacked. Their boats, nets and other fishing equipments are thrown
into the sea. They are being captured and taken to Sri Lanka and tortured. Even if
they do not cross the boundary, they are attacked in the Indian Waters. Such
incidents are occurring frequently, causing grave danger to their lives.

Retrieval of Kachchatheevu could be the only permanent solution to this
issue. The hon. Chief Minister of Tamil Nadu had said many times in the past that
handing over of Kachchatheevu was unconstitutional and the Centre must take
efforts to retrieve it. I request the Government to take adequate steps in this regard
for the welfare of the Tamil fisherman and also to find out a permanent solution to
this problem.

The next major concern with respect to Tamil Nadu is the power situation.
Most of the States are facing severe shortage of power. Even though the
President’s Address states that the Government had made achievements in power
generation, the reality is to the contrary. The hon. Chief Minister of Tamil Nadu
had written many letters to the hon. Prime Minister in this regard, requesting him
to allocate around 1,000 MW additional power to Tamil Nadu to tide over this
crisis, and also to give power transmission corridor to transmit power from other
States. Hence, I request the Central Government to consider the request and

allocate 1,000 MW of additional power to Tamil Nadu.
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Coming to the Centre-State relations, in a federal set up, powers, duties and
responsibilities are given separately for Centre and the States but of late, the trend
is that the Centre is taking away all the powers of the States unilaterally. The
Centre is not even consulting the States before taking such decisions. The States
do not have even the financial autonomy. The recent case is that of the office
memorandum from the Union Home Ministry about the establishment of the
National Counter-Terrorism Centre under the Intelligence Bureau from 1% March
2012.

The Centre did not consult the States before taking this initiative. Only after
the State Chief Ministers started objecting, the Centre started consulting the States
and holding meetings. Many States are objecting to the provision with regard to
the power to arrest and the power to search under Section 43A of the Unlawful
Activities Prevention Act. This is infringing upon the rights, duties and powers of
the State Government. There is an apprehension that this power could be misused
for reasons other than tackling terror. ‘Law and order, and police’ are State
subjects and the States also have equal responsibility. We are not against taking
strong action against terror but the States’ power and duties must be restored.
Hence, there is an urgent need to consult the State Chief Ministers before going
ahead with this subject.

After assuming power in Tamil Nadu, our hon. Chief Minister had written a
letter to the Prime Minister, requesting him to grant special financial package to
Tamil Nadu because the State was under huge financial crisis. Added to this,
recently, Thane cyclone had hit Tamil Nadu and devastated most parts of Tamil
Nadu. To give proper relief to the victims of this cyclone and to have proper
rehabilitation measures, the State needs some special financial assistance. I request
the Centre to consider this issue in its seriousness and grant special financial
assistance to Tamil Nadu.

To give equal status to women and to protect the rights of women, our

leader, hon. Dr. Amma had given reservation of one-third of seats in local bodies
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and Panchayats during her earlier term as the Chief Minister to Tamil Nadu. But,
the Centre is not able to bring the Women’s Reservation Bill to give reservation of
one-third of seats in Legislatures. I request the Central Government to bring in this
Bill and pass it.

Next one is about the Global Hunger Index of the International Food Policy
Research Institute, which states that 21 per cent of Indian population is under-
nourished; 44 per cent of under-five children are underweight and 7 per cent of
them are dying before they reach five years. India was firmly established among
the world’s most hunger-ridden countries. United Nations’ Food and Agricultural
Organisation puts the figure of hungry and malnourished people at around 230
million. This is almost confirmed by the National Family Health Survey statistics
which says that a large number of Indian families are caught in slow-starvation.
This is a worrisome aspect and the Government should take note of this.

About infant mortality and maternal mortality, the figures are shocking.
The World Bank’s World Development Indicators say that over 55,000 women die
in India due to child birth every year. Of the total children born in a year, about 13
lakh die before they reach their first birth day. Even if they survive this, about 16
lakh children die before they are five years old.

There is extreme poverty, hunger, disease, lack of education among
Indians. The Government does nothing about all this. There is an overall failure of
the Government to tackle all these issues. Requesting the Government to pay
immediate attention to all these issues, I conclude and I thank the Chair for giving

me an opportunity.
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SHRI BHARTRUHARI MAHTAB (CUTTACK): Thank you, Madam. I rise here
today to discuss a few things arising out of the Motion of Thanks on President’s
Address that has been moved in this House. It is no doubt customary to pass that
Motion without any amendments. But, many of us have moved amendments.
Some are identical also. These amendments reflect the mood of the nation and it
displays the disappointment that is very much there throughout the country.

At the outset, I would say that there is nothing inspirational about it, nor
does it excite the imagination of either the Members or the people whom we
represent. If any purpose is served by this Address prepared by the Government, it
is an endless list of great things which need to be achieved. I would say there is
more of reassuring oneself to complete the pending works within next two years
and three months time, which were or could not be done during the last two years
and nine months.

I may be excused, Madam, if I say that hon. President’s speech revealed
precious little on the thinking of the Government on how it intends to move
forward on crucial economic reforms, the growing chasm between the Union and
the States on federalism and the way forward on the stalled Lokpal Bill.

Considering the economic growth, which had slowed down from 8.4 per
cent in 2010-11 to seven per cent this year, it is mentioned that it would be the
endeavour of the Government to put the economy back on the high growth
trajectory of eight to nine per cent. It does not, however, spell out how the
Government would reach this goal. Economic growth is slowing down. If this
continues, my apprehension is that all the social programmes will be hit. If growth
does not take place, no progress will happen elsewhere in terms of roads,

education and healthcare spending.
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When UPA Government took over in 2004, India had high growth, low
inflation and fairly consolidated public finances. The NDA Government had
enacted the Fiscal Responsibility and Budget Management Act and there was
expectation that the revenue would rise by the years. We have fallen back. Fiscal
deficit is already high at 5.6 per cent of the GDP. Energy subsidies are ballooning.
This Government has to really restore confidence. But, that is the last agenda
perhaps in this Government’s list. Unfortunately, the Government’s ability to
execute domestic energy and infrastructure projects is diminishing because its
functioning is wrong.

How would we expect that this Government is prepared to face the five
challenges that have been listed by the hon. President in her speech? How would
one strive for livelihood security, achieve economic security, ensure energy
security, realise a balance between development and ecology/environment? When
we recognise the challenge about internal and external security, one is reminded of
the manner in which this Government has tried to bulldoze the National Counter
Terrorism Centre idea arbitrarily by an executive order without consulting the
States. We believe that it is wrong in principle to vest the Intelligence Bureau with
power of arrest. It seems this Government can barely resist the temptation to
encroach on the State’s powers. The Congress of today seems to be particularly
afflicted with the malaise. The challenges that the Republic faces from terrorism
and other threats require the Union Government to be more sensitive to powers of
the States. Many State Governments face such challenges on their own turf.
Unfortunately, the anti federalist tendencies of this Government seem to be getting
worse over time. Terrorism is a major threat and the States have as much concern
to tackle it as the Centre. To assume that it is a matter that concerns only the
Centre is to have a very narrow view of the challenges to fight. Otherwise, why
would one say that the Chief Secretaries, Home Secretaries of the States, DG
Police of States should not be CM’s stenographers in a meeting convened very

recently in Delhi by the Union Home Secretary? Such ill conceived ideas sow
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avoidable seeds of conflict between the Union and the States. This is certainly no
way to foster national integration either.

In a large a diverse country like ours it would be foolish to think that
Central agencies can be a substitute for State agencies. NCTC or no NCTC,
counter terrorism strategy cannot succeed without close and continuous
coordination between the Union and the States. Ham-handed attempts to set up the
NCTC has only weakened the fight against terrorism. I am reminded that our
Chief Minister Shri Navin Patnaik wrote a letter to the hon. Prime Minister and
subsequently also he sent a reminder. The Prime Minister responded assuring him
that a meeting of all the Chief Ministers will be convened and the Home Ministry
will be in consultation with the Chief Ministers. But, till date no such thing has
happened. An attitude of one-upmanship would not help.

Hon. President has mentioned about eradication of corruption. I would not
mention about 2G, KG and other Gs! But I would like to refer to a recent High
Court remark, which has hit out at the Central Bureau of Investigation for not
arresting those accused in the Adarsh Housing Society scam. The Court had asked
why the agency was not arresting powerful people involved in the scandal despite
having evidence. I quote : “Why have you not arrested any of the accused yet? Are
you feeling shy or are you just protecting the accused?” Does this remark not
demonstrate the actual state of affairs?

I would like to draw the attention of this House to the matter relating to
appropriation of States’ powers and responsibilities. It is not NCTC alone where
police’s powers are proposed to be taken away but also construction of minor and
medium ports where responsibilities are to be taken away by the Union
Government. Why is the Government doing this? If this is not trampling into the
powers of the States, then what is?

I have already expressed myself about the Lokpal and Lokayukta Bill
during the last Winter Session that it was a weak Bill. I believe that this was

deliberately made controversial. We all remember that night when the other House
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was adjourned amidst din. If they are actually serious to drive out corruption,
make governance transparent, bring a fresh Bill on Lokpal only and prepare a
model draft on Lokayukta and send it to the respective States to be made into an
Act.

This Government, it seems, is suffering from creeping paralysis. I will give
you one example. In order to check trading of illicit liquor in Odisha, the State
Government evolved a policy and subsequently the Orissa Excise Bill, 2008 was
passed by the Odisha Legislative Assembly unanimously in the 14™ Session of
13™ Assembly to replace the Bihar-Orissa Excise Act of 1915. This Bill, though
passed since 2008, is still awaiting the assent of hon. President of India.
Sometimes it is the Ministry of Finance, sometimes it is the Ministry of Home
Affairs and sometimes it is the Ministry of Law which is putting spoke into it and
the Bill is getting delayed to become an Act. Every year people die taking spurious
liquor and adequate punishment is unable to be meted out to the culprits in Odisha.

We are reminded that the year 2012-13 will be the first year of the 12" Five
Year Plan which sets the goal of “faster, sustainable and more inclusive growth”.
When the Government is suffering from creeping paralysis, how would tinkering
with the names of programmes help to curb corruption when the Union
Government’s programmes have inherent problems for which corruption takes
place? In the case of NRHM, it is not only UP, but you can go to any other nearby
State — I need not mention about Rajasthan — and you will find that it is inherent in
the policy itself which breeds corruption. It is not only in the case of NRHM but
also MGNREGA. How does one expect from this that the system will change for
the better just by changing the nomenclature? The Government has seldom tried to
accept the wise advice of the Opposition nor has it attempted to bring in consensus
on national issues, but it always says that they have the numbers. In this regard, |
would like to remind the Members, who are in the Government, that the nation is
not built on numbers. They should remember to be aware that such arrogance at

times and boastfulness will never cover up inefficiency.
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With these words, I conclude.

"$} ool I AEATE: HEMiH TSI & AU R Wi /W1 H aa s Riken s
® gIAIE UK B Aeg H UUlT JHANU H IoeiRad $o [Igell WA GIa o AT

EIESICEENE
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Speech was laid on the Table
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SHRI N.S.V. CHITTHAN (DINDIGUL): Madam Chairperson, thank you for
giving me this opportunity to speak a few words about the Motion of Thanks to be
given to the hon. President of India.

The Address contains meritorious activities / achievements of the UPA
Government and also the programmes to be taken up this year. Under the
leadership of Dr. Manmohan Singh and able guidance of Madam Sonia, our

Government is continuing its journey for the better future of our country.
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Thousands of people have lost their home / property; agriculturists have
lost their crops; and most of the roads were badly damaged during the recent
havoc created in Tamil Nadu by Cyclone Thane. I urge upon the Government of
India to come to the rescue of Tamil Nadu by allotting more funds to withstand
this calamity.

Madam, at this juncture, I would like to make a very serious point. Tamil
Nadu is gravely affected by power shortage. We are not able to get even ...
(Interruptions)

SHRI O.S. MANIAN (MAYILADUTHURAI): The Government of India ...

(Interruptions)

MADAM CHAIRMAN: Please address the Chair.
... (Interruptions)

SHRI O.S. MANIAN : The Government of India ... (Interruptions)

MADAM CHAIRMAN: Your Party has already spoken. Please address the Chair.
... (Interruptions)

MADAM CHAIRMAN: Please sit down.

... (Interruptions)
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SHRI N.S.V. CHITTHAN: Madam, I am talking about the real situation in Tamil
Nadu. Everybody knows that Tamil Nadu is in darkness due to severe power-cut.
... (Interruptions) We are not able to get even 4-8 hours of continuous power
supply. ... (Interruptions)
SHRI T.K.S. ELANGOVAN: What was your policy during elections?
(Interruptions)
MADAM CHAIRMAN: Nothing will go on record except what Shri Chitthan
speaks.

(Interruptions) ..."
MADAM CHAIRMAN: Please sit down. Please do not discuss among yourselves.

... (Interruptions)
MADAM CHAIRMAN: Please sit down. You have already spoken.

... (Interruptions)
MADAM CHAIRMAN: Please address the Chair.

... (Interruptions)
SHRI N.S.V. CHITTHAN: Madam, I have not said anything against the
Parliamentary principles. I am stating the real position in Tamil Nadu. It is a
known secret all over India that Tamil Nadu is in grave situation due to power
shortage. We are getting 6-8 hours of power supply in a day, and we do not know
when the power supply will be cut. ... (Interruptions)
SHRI O.S. MANIAN: Madam, he is giving wrong information to the House.
MADAM CHAIRMAN: Please sit down.

... (Interruptions)
SHRI N.S.V. CHITTHAN: The agriculturists are not able to grow their produce;
thousands of small-scale industries have shut down; and lakhs and lakhs of
labourers are on the streets without work. So, I wish to say this here. The

Kudankulam Atomic Power Project was started by the Government of India in the

* Not recorded.
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year 1989; more than Rs. 14,000 crore have been spent on this project; and if the
first unit of this plant is started, then Tamil Nadu will get 1,000 MW of power. ...
(Interruptions)
MADAM CHAIRMAN: Please address the Chair.

... (Interruptions)
SHRI N.S.V. CHITTHAN: If the project is started, then Tamil Nadu will get 1,000
MW of electricity. So, our efforts should be to commission this plant as quickly as
possible. I urge upon the Government of India that only a very few people are
against this project. But everybody in Tamil Nadu -- whether they are teachers,
labourers or agriculturists -- want this project to be started at the earliest. So, I
urge upon the Government to take urgent concrete steps so that the project is
started as quickly as possible.
17.00 hrs.

Madam, the hon. Minister for External Affairs has given a suo moto
Statement regarding the situation in Sri Lanka. Madam, I wish to record the views
of my Party here. It is the considered view of all political parties in Tamil Nadu
that the Government of India should support the Resolution to be tabled at the
Human Rights Conference in Geneva. This is the view of the Tamil Nadu
Congress Party. Yesterday, we the Parliamentarians of the Tamil Nadu Congress
Party called on the hon. Prime Minister and stressed that our Government should
support the motion being moved regarding the human rights violations in Sri

Lanka.
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“sft wRfeiE W, diEon (WeReien) ¥ sufa St & ifwer § B & e @) a9 ww
Tt 21 B &= 7 af 2010-11 # 6.6 B B! gfg @t a1 Ha T B, Afe fHam s
G-I Ueh R, DHOR URSH DHReb I 30 URAR BT ¥R TIV0T B H U ATUh]
3R T %@l 8| PV AR Ueh ©IC b1 Wial A 81 &1 & 1 aeft Al by PRy &
A A o T8 8 IR 2l o¥ @ fAfe R # oonme ff fh o que sraRen H
AR BIhR JATHBAT PR I ol 2010-11 & QRN 4 ARG 60 BAIR PRIS YT BT Pil 0T
HRHR R faar a1 bt aret WY BIe Bl b1 o1 o7 B gfehdn aga Sifed g1 frami
BRI 4% & JR-GR FEPR M & I I 3fd H =0T T80 A Urar € 91 §b & SAferp
fopaml & 0T 3ded A B S € | 39 T9H BRUT A < B Il fhAT BT BIRiel
W BIAT 21 BT & &F H S O JHT BT WA 98 81 & d9-d9 Wl B AR Jedl
ST I ® Safh wad @ (Al F W ou § Ia gfg T8 8 W@ 2] SeeRw & fog et
HUAT BT Yelleh A ST dTel Caes ATl AT & Jad &1 ¢ B

35T SId A JEEAT S PUINUT Bl Ueh e W™ A gy 1R f=&am
R DI & AAT $HD AHY I g O H&H I3 Bl I DI g1 I8 WA I 8 lfp
3T Y Q¥ & 42 BIFS! ged PHUINYl & PR 2| U § Asl JoT S9b Alferell & Ui
H Jfd e &g WRPR gRT ATl S 3R URGE Had IoM Bl AT MaIhd 2l AT
Tq <Y D AU HSRUNE TS A AR IS & 1 g aR G+ A AT 2 [ de=amel W
S IR G H IS §Y IS W T, TP I1A9[E 59 S B I 3MEH! B &1 a9 Bi AT frer um
H 9 fRFHdl BT AT HIAT TS @ Tl SO & g auf d16 W YA qT HUINT AT
ft o R & &1 i 21 <@ & Nifa fEfaet & fog g8 99k {99 & fagewor &1 9
gl 3 & WY H WM U & AMHITT BT FHIT B gY gIarg bl gl

Speech was laid on the Table
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ST, Ygae ywre Rig (demett): QUi Herea, Ul S & AT UR 989 9d 8l 5l 89
AR < IR B A AT 8 fF TRAR BT qa W BT Uiferd! R TeHe Bl & Ioau1el
T W07 IRITT | 3R Ui Sft &1 AV g H| 8 BRTS DI SAS-Udc BR ol 3R
el Bt # g W P orTel Wi W B U Hl BRIGH BT Dl N6 A8 € S AW A @R
Y B a1 Bl SHA qI DIs A TE Tl AN A SR A Ug I PR D
YA gs Al, ST iy biFa AHA Wum T8 81 gdie-1 4 e e gum el
IaehT Reg W1 BT ATl Afp I8 ARBR 497 T & It & &1 Yo arel SR 4§ w1 & &1
FHTRIHH AT AT AN 3 HET fF Fid & Tha 21 T FEl {5 R IweR @1 1800 T
BT Hee g, I8 |1 o7 &1 SRI%H a8 € a 91h! 1700 T = &7 I8 O [aRAT &l
RIPR 78 ARBR gl 3 TeafAl F41 &1 & 57

TE TMSIUT Bl WAN 2l IfhT B Tt & T 59 a¥8 | fagd &xd © o axe
H UH U P PR BNl Tl gAY Toded @ gt wiiat weR ffeama = @ 21 8
urféai € a1 | ST W wITe @A ARy

WRBR 3R 4 < & WHET ga-l Al 81 89 9 WBR A a1 SHfE He? &
HEa Al g & s F gHRn {fEg?

arsaroft St A HTel &9 BT el SR ATl /i il 89 & IR H Pl 8 fF - WDHR
HIl g9 B FART ¥ fFroed & foy fafdg Akl w sriaE 3w R 9! 2| Adad 6
R A PRAE YH DI & 40T STATER el 8% Sl D qHY H BT & W &, Y. aivg DA
IS ot QR S W B QW B 3R SR e Brel €@ Bl FHARAT 81 SR A ARBR bl @
5 9 BRIl U9 PR gb &l AT R HRATE IR S 87 AMTANI & Ao A1 A7 <@
5 g8 BT g9 W Py ToiAl DI do1 AT 21 AT B Pl SANGER ol &, I
T f6 40 PRIS T, 50 G BRI WY AT 500 <RI W0 BT BloAl €9 gl DIs dIdd BT §
5 WieoReive, SHAT i @ d@i § ST 21 BIs Fedl © B 40 A IS W B, DS
Pedl § fF 50 g IR U B, Bl Hadl § fh 500 o IS w0y gl 39 daigy b
DT 7 BIs fewra-frde 27 oA o9 & A9 H 91 IR Blaed SOl g1 =1 AT ;T IF B7°
ST BN R TR AN AhT B BII-AGRT gl 57 FI1 B gs, (A9 § a1 &7

&Y FA TAT? AT ST |l 81, AR IG-TGIAR Hed @i, offchd Dblg Hl HIeal & i TAT?
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IE R T 87 YT AR GF A 8, BNd ©, M S, TR ATH B 8l o & o g,
T8 A Y AR U THT DY B @ 87 9 D IR DIl O, U D e bl 99, g d
BRISUfAl B, IRTURAT B P! Tl & A SR [FgI B RAufdl @ gl 8l g
TRIEl DT R A BET, 3MH TR AR [HAFI BT T B, gD DIy 3 STONIGT ol ol
PIS TAASE AU & g TR i g 9gd R Sied € f5 W g R safe
FifH R gl Ko @ 2t @ R @ 2nftl R waee R 3§ =
o1 feamE, U fhaw af &1 W € T 3 onft 9@ W Y@ ¥ R wT are dnil @
T TE PR U ©l HAS W HHC, HAS W HAC F, offeb TN ¥&1 A A & Al B,
IRART BT S ARBR IS CHIs 6l B Fd!l, a8 TNl DI gel Y| 781, 781, I8 e
R WY g, TR whAdl A e, W gt | I8 T R/l A PR [T B, g
H AT IMGHT BT IMU AMESCWIE & B U1 W T AR BAC &, 39T A Tl S &l
37T 3T qT & B, ATOMT IMART # Y 9gd HIe AT 96 gY €, offhd @ fame € f5
TR BT 3T Tb ATl &l §l Blel g BT A TP b ol ol ded © [ 89 JerdaR
G T ATl 8, AT YLAR H¥ TH BRI, o4 oA T GhH PIe, Adierns onfe a9
SRR PV B &, ICER Bl 5@ U1 Foldl & a4l 3T < S W BHRATS DR Qo a4l
YR WA BIN| U WR A DHadd W AMBAT DT MY Sb B QY Al 87 S SR | 31T
FEd © b @F AfHAT 4, SRS § <&@ € 3R Ped © b 3/ 8H A8 Py Rl < Bl
oo &R fer 3R o 3 S a1 2 | Fu1 wawn g a1 | g e & A 9 oEn

Fed © [ BT 8, B AN TG B B DA, SAD! Aag DI, D! TR Bl |
HEIGT, <¢ # 989 W9 FAd § 3R AHR B ged 3F T8l 2] A O WERN B,
I ARBR Bl A8 R ARBR 8l, QI D qrd H F] Bld 2| HBIGdl, Hdl AT [T 4
SUIRIT el B, fhari & Warel W reder weledr 1 e foan fb g W stem W 98w
BRI | T fHAT BT fhaT qhrT 8, ¥ ARGR IdR, Hd qPb bl YA 81T, Uid
EIR RIS 31 BT FT gaN? TR A e =1 & Wl &, 397 frd § =1 <
foa, orq S U E e, SWB! SUS DI Hod Tl Hl N AT a8 I B Wl DY BN,
Hd BN AU §4 TR T HRATG HI? R Ig 3D Fe H 87 T b o1 it
Rfay @1 8 31T I &1 39 IR ¥ garga | 5= i § 7= feam €, e el de 8, 9
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g AT BN, IAHI PIs [SHMT &l 8, oifeh S8l ATe] ... (M) -UH i W=
Qi @I 99 W 8, 98 AT ST I B, AP [BAMl B T I BT YA T8l gorll I8
31eH I Bl 39 WX 1Y 84 SfaTq SIS o o1ue 39 W &R IRars di e

HEedT, B9 3l U Sellh A gHDR AN & fHAm A 81 Sieay hed © b 8H
DI WA T8 A1RY| I Pad T fF gRgst F, Moy &4, PR IR onfe A At o1+
AT | 31 GUH DIC BT, YATAROT Bl BT a1 GIAT 8, AT FE 37T gelled H S 8,
d gard b w1 H IE WA € AT T |
3N AT W : T
ST, ¥ga e RE 2 Q9 H A T B, 9R B, a1, GIR B AHWT § AT 8| A _
B! DI FEIG PR B ol 98 [ B @ A6 2 AR O WA H Wi T, 98 o T8
BT fpar o Yol RN, U1 IR, &S ST SR Y8 B WSl R (A 6 S By
AR T8l bl

A DIC H DI B S, S B SN a6 3 9 999 @ oY 7 Pig
NI &, T PIS &€ B, 7T B HRATS ¢l WHR FI @R 27 &9 1 WMl W dad 21 G
DHEAT DI DI o, H bl iR B W &7 AN Tidl § S & a1 fbwar amepr e
2 for e &R g SIMa™ 9 AR 99 9918, Wl 3§ IR 3MHY T 3ATe] SESHR &l
I Bl S9BT fRaE AR 8 9dd, el dl 9 W Bhls B & SN, TS (AT |
WRHR ¢ b IHD! 7 WD ABRI el 57 ...(FAIM) I YIR & WAPBR a1d 8 o,
I8 Ueh DR ATl Bl R Fhdl 2| IRHR gdiv P STPT 39 a1dl Bl bR 81 &l 899 Bs
T WRBRI B forar 21 A= A )11 = 9t folam 8Tl 9RR & sard A 3R Jued),
HOFHRYR, Teeh & IR @Rl o 84 9 dX H Hell WYUl 9ad 59 aR H H8 @l © 3R
ARHR B W TR T| HR IF W T B [F 59 ol T U™ 87 B & 71,
G DIC IAD! UPhS I 8, YIRUINAG Uhs 8 & AR [HAM AR O F &1 SHD! dIR
T IA1E B 8 gl IS Y, @1 S9! Wi aRa1e o) od B R F a? S @

TSI AT B, 3R SR IP! daral 7T B
qEIedT, fHa™ HW 91 | T918 BT B, HY gES I d9I8 Bl § 3R B WBR
I 59 T A frae darg 2T g1 bR SHaR & S9DT ddhell® 1<l g1 @i =gl fAord & @t
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e B <iF B B T SR el Wi I9D! et 2l R Swe 9 T8 e )@ 2 IR
gare 6 o feamt ¥ fSe Ad € a1 67 S 9 fhae SuSd €, I SdT el
Tod e @1 27 T AR 9eR 9Ty {6 R S g W fued Wl g AT T8 Y AR
Brep) i @1 faiiferdl & 812 =T |HM d=1 TS R8T & AT 7817 gy fame w g
SATET &1 HeAl areil| od fFAM W IR A H9R 8Idb) 98 BRI Al IWH 89 ARBR Dl
TG & fpaml &Y Rl Tebell 81 3fTST 1 T avaTe 81 @l g

TE gel e @1 B 39 URfYe e o1 w18 e T8 R 'R Ug@eE B A FEl
o O % €7 BT gedl BT AW Wpol # @ & A1 el A forag? v AT 9ed &
TEl WAl F AN ggad 2N 6 TR 9ed &1 9 A oo ¥ forar @1, gfafid § am
foran 21| a8 4R TR B A$D PEl Ue, Pel A7 W <« H U A< IR ol © b
TRIT 3TSHT 31T U hichy Wl U g<di Bl JATA(dKT YGMT dT8dl 8, olfhd IRBR Id1v b
HEl SIS © T8l P! T [@RT SY? a8 Fel Ugi? a8 WIgAs el 8, a8 Ayl
g1 1 A @t Ren 31, @ T fomm & fou g 2 €1 P i TRieT oW dr 99 3R
100 FRRA dTel g2l &1 9 W JFEGS 7 T8 forar W I8 | Piua e St del =@l
M? T HE L I 89 991 IR PR @ ol e & Iy B HHIeH a9 - HaloRR HHIEM,

1. EPU AT, Bl HHIRM, AT HHIYHE, HION HHIRMA| .. (Fadm)

QUi ARG ¢ YT 419, 3T AU 1 FHG B

ST, Ygden we R ¢ A, Joid el St & 99T | U A e AT a9 ok | e
Hifal ot g8 € Afs Rienm &1 99 g1a §l A 9 AV {6 R el § ARe” 87
700 TSH © 3R A AR Tl 40 I26 W HH F HF Ud AR MY Afdhd AR T8l 8l a1
TS WP T, ARR AT Afed Tpa B, are diaw @, 50 uhed Riesd &1 59 e & T8
R, Al Y il AR Tpdt Hel A a7 g9 gedi Dl AW forar H A Raa ot Bl
AR e 8, fafeew w18 1 @relt fagr # & 8000 W@t & e wa & T 2l

WA TPl 8, offehd Wad & 78l 2l US & -1 yars o %@l &l ... (aum)

QUMY AEGAT ¢ 3G AT TG B |

ST, Ygaw we R @ Aeedn, | WEw d e 91 8 @ ©l

QAT [T ¢ 37U Yo & AIolge W 37 §U &
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<1, vgd yae R @ weled, gafag R o1 4 9 81 8|

Hered], § WReY R dedl dledl gl A 9 93 §Y & Wi H STd AN 31
g 3R wed 2 f vRr & wilt wxar ARTQI @R gon 27 fonelt ) fopeht @Rie &, fopslt @t =1
TRIT 8| AfhT JErHAT 80 DM H I© o & oy I T80 € A 39 U B AT 8T BAN?
$9 S BT T BNNY TG MEH DI AETAAT FTHAT 64 DI A Bl off| 98 P8 W@ © P
) T8 2 TR P qNw? W & oy 9 s § gaeEd & g8t 0 T8 g, 98 Pet
SQT? B8R I8 ATl SO o ... (gEr)
AU ARG : HYAT AT Y I FATG B | 1M T8 e & 9 w® 2l
ST, vgde gae [ ¢ (6l @ dav B A g, fhdl B tsw @ d9R 81 SEE g,
B B IR 21 TR FE FIAOR 2] FAR i oW IR B 2 B gd © 6 Sl wew
JfGeeT Saek 1 1 T B TP SRR SMEH & BIATIR g3l gl W9 3eH & 2l 2
HTATR Hael TN & 8RN, Rifdh I8 SHIF TR AIdl & R ATSFATS BIel ©.... (ragm)
|UMIY AEIGAT : 37T HIAT HAdS Hirog|
ST, Ygde we R ¢ TR el F9ers R AiAl © Al 99 8 98 Il el W I drel Bl
TEl DIl &l BITSR BAR AgT B8R § Had Sq1el ] der SR qdf gdt & 9 g1 a3
T o7 Sy U B? Yo § SN URA ®, O I8 BIs HS S[de}k b U Ol § o 98
foraan & f5 oy @i 2013 # 37TSV| 98 BHAN U 37dl & 3R IR Il &, 98 Q-aR AT A
HR SITQ 3R dadl ¢ fb 9l 2013 # 37SY| ST H & 5918 I8 BT 2] &1 g 287 W&
DI TRI A Al BRI D g A1 A o H R ddheli Bl (Faer)
£ Torer g (|a): TR T STaeR A1 a1 81 Bl 8, TS <A1 Al 984 g &l a8l
QUMY ABIGAT ¢ 3T AT 3 4 ==l 7 B
Sf. Ygaw yare R sdlifoy # 3 9 B je1 g el B R’ e § IR SRYare @i
H T AIAd 37 YITHAT T FReE Aol H ¢ o <o & i< ol 4 sreudrai o
TS TRD T BT Tl QAT ST T8 AT Fal 57 [8R § IR-uia TR gadrsy, St
3T Al Bl RAf 2

I ARE A YA 8IS DI A el TSl gl DI Bl & fb 15 gOR 4y 24
e H ST A1 R o B BN I8l W RN H JOIRRYR, JOFRRYR A R T8 BOIR
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e 81 AT, offhd IR o T 3Nl 71 TR fhaAMIeR eMel BIgd a1 o7 89 124(
fewar 8, 3P Adeld e fOh T8R, B4 B8 TR [halldier a1y, oifdhd 3400 fhelliey
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31 | fasTelt &1 g1 81t 21 fagga doe & fIgR & & 91 % 21 ... (7aem)

QUMY HEEAT : 3T AR BT TS BT

ST, Ygde ware Rig @ gaR 8l Bid # ofel uraR wiie 99 2., (adr)

I oHe IR Hehe I I el 2l ... (FagH)

QUTARY AEGAT ¢ 31d B TAT| DT 3Tl IR 3R FHA e

<1, Ygaw v RE @ 7 U dfeq &8 @ g

[T AESA @ 99, U Ufdd g Qi |

ST, vgae wwre R ¢ A ded O 6 Gty § 9gd et 81 @ gl oS <@ ot © 6
3a < H AN B A0 S Arell 4RI I @ 81 W fEgar A 9Me 9 sfresiiad 2
HEl T AN AOrsy fAumT? o g=Ioi™ QI fhar? R g9R gt BIé-BIdl el &1 fmior
TE BT? A AUl fegeae A AEE B S UISTe § iR R Qe #ETer &R
qIOTSy HATerd A% | AT gIolH 81 & 87

QUMY AEIGAT : SI. #Eqd AM8d, PHUAT el Y& B
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<. vgde yae R @ wEe, o # Siftw T arat e g1 A 9 A fare agd oA @ o
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ST, Tgae aue [ @ 98 S Wd SENGRI 4, JaER dd 18 [Awaidaread & AtHa
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"'SHRI PRALHAD JOSHI (DHARWAD): I would like to express my views
about Motion of Thanks on President’s Address and propose amendments to it
accordingly.

In my view the President’s speech is most disappointing as it does not
contain any encouraging aspects in reducing poverty and narrowing the gap
between rich and the poor.

My area of thrust is naturally agriculture which provides employment to
about two-third of our population without the Government’s involvement in it.
Though there is a mention about agriculture in para 31 of the speech, it has not
expressed any assurance to make Indian agriculture viable and profitable to
farmers. It speaks much about the agriculture growth achieved in 2010-11 but not
hinted anything about the current fiscal. The President has not made any mention
nor spelled any definite proposals regarding reform agenda for Indian agriculture.

In fact agriculture has to be kept at the centre of any reform agenda or
planning process to alleviate poverty and malnutrition and to ensure food security.
This sector calls for major reforms from marketing to investment and institutional
change especially in water management, new technologies, land markets and
creation of efficient value chains. This Government is aware that despite a very

high projected growth of 4% in 11™

Plan, we achieved any 2.4% of agricultural
growth in terms of GDP.

The non agriculture sectors are receiving higher investment as compared to
farm sector and there is need for substantial increase in the investment instead of
providing subsidies for long term growth. Because the investment option is much
better than subsidies for sustaining long term growth in agriculture production
which can reduce poverty faster.

But there is no such hint in the address, I am constrained to say. The

advanced projection of agricultural growth in the economic survey was 4.7% for

Speech was laid on the Table.
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2011-12 but according to some sources it may not even touch 2% mark and the
Government has not found out any reasons for this low growth.

Though para 31 contains some reference to Minimum Support Price (MSP)
mechanism and its growth for some crops, there is no mention about the
rationalization of MSP system.

CACP (commission on agri costs and prices) was constituted by
Government for recommendations on the subject. The factors considered by
formulating the MSP system by CACP has to be incorporated in MSP system by
Government. These factors are most of production, changes in input prices trends
in market prices etc.

There is no mention about the rationalization of fertilizer subsidies and
price decontrol. Very important para 18 of the speech mentions about health
sector. It is quite disappointing to note that in 12" Plan, Government intends to
spend only 2.5% of GDP on this, whereas the WHO has recommended for
minimum 6.5% allocation for health. It mentions about 26% increase in MBBS
and 62% in post graduate seats. But irony of the situation is that still we do not
have sufficient doctors in rural areas. In this regard, I propose a guaranteed
service in rural area should be spelt out precisely and the speech needs amendment
to this effect.

India is perennially short of electric power. The generating capacity in
1997 was 76,700 MW which it was estimated would have to be doubled in the
next 10-15 years requiring an addition of some 7,000 MW of new capacity per
annum. Given the gaping disparity between demand and supply, the Indian power
sector is being chased by the world’s most prominent independent power project
developers, generation equipment suppliers and project financers from all over the
world. Coal is the most important fuel for India’s power sector. It is the source of
more than 70% of generating capacity. But, coal shortages, delays in coal
transportation and the low thermal quality of coal supplies cause disruptions in

power generation and result in lower plant load factors.
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Transmission and distribution losses in India are high, in the range of 20-23
percent. State Electricity Boards (SEBs) generate and distribute power, set tariffs
and collect revenues. However, they suffer from chronic financial problems
because of rising generating costs accompanied by eroding revenues due to
pilferage, bad debts and supply of power at subsidized rates for the agriculture
sector.

When such is the situation, the President Address does not contain any
specific package or way out for this. It simply mentions about the statistics of the
future agenda, in power generation for the 12" Plan.

One more problem I like to relate with this issue is supply of coal to power
generation agencies including state government undertakings. This Government is
fully aware that there has always been delay in providing coal linkages. This is
very important aspect so far as solving the power problems in the country which
does not figure in the President speech. I propose amendment to this effect so as
to address this problem effectively by which my state Karnataka is also severely
suffering.

[ am disappointed and constrained to say that President address has no
constructive proposals with regard to fighting terrorism. This Government even at
the cost of demolishing the federal fabric of our Constitution is much enthusiastic
to bring in NCTC but has no political will to bring to books those who are
involved in many terrorist acts against our nation. For example, the President’s
Speech does not reflect any resolve of the Government to execute the sentence
pronounced by our courts against such terrorists, at least against those committed
against Parliament House and Mumbai Hotel.

Railway is not one of the effective vehicles of developments but also an
important national symbol of unity and integrity besides being cheap and
economic mode of transport for people. But there is no mention in the President’s
Address to make this organizational network enlarged so as to increase per

thousand population density train facility in some states including Karnataka.
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3 QR B T § BB 3D ©§ AR BAN JUIY ARBR A FeT31 Sl A8 8
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JAAHTTOT BT @I DHRAT § i 5HH YUY PR gRI ST H AT R W AN Bl T
HTUIBRI ATSHIAT Td BRIGAT DI S HURET 9T D ARRI TR BN T3 © SADI JJAGT
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(Dr. Raghuvansh Prasad Singh in the Chair)
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SeRAFGSH Al | SRl TAH SH-HRHIR & 1 Ao H O, HIR R Terg H a1 S 0
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OS] Pl AT Bl ST a1y dq1fch F) FHEIRA Bl FHATE bR b1 2T H Had I3AT
S SR U WGTel Td Aead WRd & Ao #§ at &1 wEan @ wa | gt uliew | 39

gIATE I b1 [T DT Bl




14.03.2012 188

SHRI NARAHARI MAHATO (PURULIA): Mr. Chairman, Sir, I would like to
thank you for giving me this opportunity to participate in the discussion on the
President’s Address delivered on 12™ March, 2012. I would, first of all, like to
thank the hon. President for delivering her Address to both the Houses of
Parliament and would also like to draw the attention of the Government on five
major points that the hon. President had mentioned in her Address.

Firstly, the hon. President made a mention of five points which are a major
challenge to the country. Seventy-five per cent of our population lives in the
villages whose main source of livelihood is agriculture. But what is the position of
agriculture today? The farmers are committing suicide. From the inception of the
UPA —II Government, the subsidy on fertilizers have been withdrawn in phases
and the farmers are feeling suffocated by this.

Sir, the Government is aimless today and it is like a rudderless ship.
The prices of commodities are increasing by leaps and bounds and the growth rate
is declining. Sir, the wrong policy of the Government has taken the farmers to the
verge of destruction throughout the country. The policies are not implemented
properly in all respects which could result in the benefits of the farmers of our
country. No symptoms of remedy are seen in the Address of the hon. President of
India. It is said that only steps are going to be taken about it. The subsidy on
fertilisers is not being given to the farmers and the farmers are not getting
fertilisers on time. 51§ fFAT 1 WE & TRRA Bl ¢ 9 I @G Tal et iR o
GG D STERd Bl & S+ @Ig el el |

On the other hand, the Address of the President mentions about providing
employment to lakhs of people. But what about the educated youths who fail to
get employment even after passing their productive age? Many hon. Members in
this august House, from time to time, have been saying that issues relating to
employment generation should be discussed. What is the position of unemployed

youth today? What is the policy of the Government on employment? About 15
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days ago, we have seen, on 28" February, a massive strike called by all the trade
unions and the country came to a standstill.

Sir, regarding this issue, measures should be taken to check the exploitation
of farmers to prevent the incidents of suicides. Now, the situation has worsened
more in the past 65 years since Independence of our country. All successive
Governments are responsible for this situation. Since Independence, the people in
the villages have been suffering day in and day out. This situation has been
prevailing even today. It should be looked into and the Government should take it
up as their responsibility for the betterment of those people.

Thirdly, in the President’s Address, a mention has been made about
corruption and black money. I think, we need to evolve several effective measures
to deal with the problem. The measures to prevent corruption and black money
should not only remain in writing but also practised on ground. What have we
seen since the inception of the UPA-II Government? There is corruption in all
areas. We are hanging down our heads due to shame. What have we seen in this
democratic country? We are Members of Parliament and we have been discussing
it in Parliament.

There is a need for the Government to think over it. This shows that the
credibility of the Government has completely vanished in the country. I think,

there 1s a need to restore it and if the Government is unable to do it, then it does

not have any moral right to continue to be in power. HRME, HA 3R o g9 T

g B, O9 db S THTE -8l fhdT SIdT 9 b IRDR BT dis TRl Vs 8 o

Today, the biggest problem of our country is the increasing population.
The President’s Address is silent on this issue as to how we can stop this
increasing population, even though it should have been stated very clearly here.
Unless we check this increasing population, we cannot progress. | have earlier
stated about the scam worth crores of rupees in the National Rural Health Mission
which is being investigated by the CBI. Several irregularities have taken place in

the Jawaharlal Nehru National Urban Renewal Mission and in the Mahatma
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Gandhi NREGA. These large-scale irregularities should be investigated. We are
providing crores of rupees and we would like to know where this money is going.

I belong to a remote district, Jangalmahal, in Purulia from West Bengal,
which is surrounded 99 per cent by villages. There we have seen the utilisation of
Mahatma Gandhi NREGA funds through various policies and steps.

Regarding the Prime Minister’s Relief Fund, I would like to say that people
come to us asking for financial assistance for the treatment of various diseases,
like heart disease and bone disease. They are unable to meet the expenditure.
When we recommend their cases for financial assistance from the Prime
Minister’s Relief Fund, we get a reply that our quota is over and that this particular
recommendation is not being accepted. This ceiling should be removed. @ & R

e BT sl & forv g IS & oo g, 98 W <) =91y

The Government will have to take strong steps for streamlining and
strengthening the democracy. We will have to rise above political lines and we
will have to take hard decisions to eliminate terrorism and to deal with external
threat to our security.

Many hon. Members, while speaking on the Motion of Thanks on the
President’s Address, have raised issues relating to health, education, agriculture,
corruption, scams, black money, etc. These issues should be discussed in the
House. The Government should take strong policy decisions to tackle these issues
effectively in order to save the poor people and our villages. After 65 years of our
Independence, the people in the villages are not getting adequate drinking water,
educational facilities, and shelter in order to save them from rain and Sun.

With these words, I conclude by extending my support to the Motion of
Thanks on the President’s Address.
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S T AY (qu): F WRER BT &H 59 AR Qe ArEar g fF AR o ok faed §
WieT B RIH GWard 2| fhg Sfud gaur ok o do1 90 AR B SUET & HRUT
e wied & eaR fUssdn S e 2

T I8 We A Hedl U W@ 2 P O geR o 9w SR Il @ TR iR TR
H1egH A gl foar T € Sl YR ANR iR faed Bl qerar T8l faan i, g W =
T Bl S HROT SRS 3R Feed udedl ¥ AR iR faed dfad w1 21 AR 8k
e wieT wrdl 9 W el ©l 9wt el § R Aot Wdl @1 Aam sse, qaeR A
fo=taT w1d 1 37sE, AR B Qe Y ORY gl A S Hed Ul 9E 2l faed g
Sitae & ff g B, dreieT 3R TG SR IS I € 9@ W arel Dl ST | ST S
HHdl 8l W WHR A fded g b O goR o=y qded el & R favg § genRa foar
T S yeR faed @ e eRieR, g8 & fawna #feR iR g Sita e snfeari Wi
A g 9 US¥ & yaiRa fear S anfey, o erer W ofR e ¥ fiss 9 uew

% BRI SRISHIR Yaehi Bl ISNIR Al Fehall 2

Speech was laid on the table
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R wwat (T):  IURd S dT AU TR O W RGN S Bl e
WRBR B SYAEAT Ud 9t BRIATSHT Bl 8, S BT HSMEH Ieufd it rad el 2l
1241 UeEralia IS # 316 A Al BIEl B [P &R B d6d BTl IAESTdh o) AR FdTd
IE ¢ [ 9 ey B TS & & SUR KT 81| WRBR - Hloldd bl 91 | Foed &
oy fafd= Al W BRIArS URY BRA B a1d el & 50D (Y ATl gU, Had H BIB! aR
=gl gg, olfh URUTH &RIT IBT? WDBR P 50D Y HAR BHIYA M BT IRBR DI A1
AH B Aoy | ARPR 7 IEAR TH B B 6 Pel ol PR 1 59 oY o Han
IO B W I BEl ©, offchd Fedls 9gd bedl ol IS Afded Jodui H 4R ARm@ae 8, s
B A U1 TR AT e 98 U1 bR W TRAT| $9 [l R HIYH 91 Dl ATTedehdl
gl MR I8 A b fQengd H Sdl g8 WRBR BT =00 0F @l 5l SAHHISor SR
T & IR H JBTY AFAE HT ST TAT Tl 3T S H SRISAN W HRIHR AT | AT A
S TET B FHEE e B AhdT| A PO ARl Dl IR AT § 399 @ G
TR YR 2l 59 AT &1 FHIeT B 3 oA, Wddl, Tror SenT onfe & |1 SirsT oid |
31TS feparrT bt glerd fom uffes @xe Bl S %81 &1 {6 &l S5 Sre &l T g
T& T @1 gl SN ST I M- SMI H d91 IS @l B] WRBR Wrel R [9ed
AN S RS B, fohg afe Ie 81 9@ @1 $9dT oW Sd frer | fAae & WRaR gR1 el
ff PR H AEd TE G S IE T SH WEE R Bre AT T B I9E § 39 )
SMATER 3R UTell TS I II-ERAI-1g AN B Bel 418 8l Tg | [FAm &1 6l qepR 9t
I8 TEl < S & 8| ISR WBR BE e & b Merey ALAR UG, d Wi 7&f 8 &
HRU fHam BT JarasT TE A I waharl A /i € fF fidasr @1 W rme g
B TRE UIHIIS MUl H e fHar Sd | [HAM &l W9 W @] e, 9 Rgarg &1
eI, fastelt 72, fHam oA Sfaam &d Hym? fHaE &1 U wfasa &re iR 07 A

WM, B S JHAT DI GIATIST (AT S| §HH DI DIIGT B S AbR ARDR Pl qaI

Tl =nfev| wr=eE RuE 4 a1 T § 6 ufd Uahs fhar & SuSt & onTa 9l 9% 89
ST M @ W, q@ d6 feam @ Rt § gur 98 @ dddl 1981 H

USTE-BRATIN-RISRAT & A TS &b AJAR 8.6 UATUH UM ISR bl e o

Speech was laid on the table
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<IfepT 3reT Y Uolle Vo & R BT .60 THUUS Ul -8l © 8T § s BRUT gfew
e TR gRATSAT BT R 3R 21 TeR Bl wYul  Ried IR 8, dfdb Ul ® 3w H
AR &3 1ot B9 81 T 81 Y 3T ok USR8 %8 &l 3l IR% (g TR & Uil &
o @1 g T8 T @ B B WEHR W IR IR UE & qrao[e W TR BT G T
B T B T H AES B HRU IEH! QT €, WRBR B HORAT A 0 R AIHOT BRAT
gLy

TR ( NCTC ) @t Rt &1 faRig & T U faerg i =1 fapan ©1 wemws
St A eErdd A Afe Tl S @ AT & dace Ui & AN § gHD
TS & I DI TE Tl AR IMdpa O TR g W By g1 [T o § I8 DR
Il U fquer 1 favary § @l AE 1 ATedl| WRPR Dl FHIY I D A1 BSOS T8
FHE AMRY| TRBR DI H2AT fdharg & da I § TWa B Bl 8l B AR I &
dra ufereget a7 &1 TS 1 URPR gRT AAHhdIg W R &l TR a1 Tl fhar < <& 2l
JHT T D1 fAear § bR 39 UR DH BT A1
st faorn ashacl (arect): AU WEled, el eH ISGUld St T WIS <97 & 3fH
arel af @t wReEr B ARG BT 31 SHR ST B BB SRS Bt 81 Siar ar
FHEN €, o & R s &, ST 7 9 AMAHO H 8N, ST 39 I Dl SHIIS
Rl B oHfep Ui Sft & g9 MWWy 4 VAT o 6 g ) 9§98 drn T SiR
T ] 4 39 A/ T 3R 89 GId Jd] $B VAT 91 T, SN S e W
Afgealt d1 qom S 2. (@EaE) S 7eg e, 98 el s 99§ 9ga 9
SiTfer, SusTfrai-senfaat g1 |/t Senfaat sru-orr srgsfed) & foy «ifRR € gwferg
SHIE-S1T8, HEl IR YT < [SHIUS &R 2 &, o (N Rregal f$ars ) I8 €, oifh 37
RN &1 W HE IR R T8l ¢ I8 G DI 91d & R d 7 BiEIeadl 4 g g, 981 Ps
ST & 3R 3R | 70 @ & MS € 3R & M gD ©, S (ol | $& Fawel
AT PIE I T WO H TE B, gafory H wrwl gE g W ft 9 A e € 8k ee e
3R Wl TRT I T @ 2l I« B kA ARIRE B 91 R & g R d T 9,
Fie-$%C | SNl gl 981 W & 1 H g9 [IWPIC B ol B AN B A [EHA! TR-IR
3R H SR Hed &, 39H & T 741 #ff 7as St off el 98 § IR9R ded € % e
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QR A-gve # wifd 81 Afh 3T o H gl fheAft 8 & &, BIg 'Y W AR e,
frdt & o Sarer 9 8, A1 S fheu wRe of S 2] Sraed Bl fhery axd 8, S @l
fherd R ©, [IoHT ANl Bl fhed & ©| 98 A A &, o TE-H49 A1 Pl ARG
g, N I BT ARG ® SR N AR ©] ARf-S%e B a1 H 1 B, 399 Ded B W Bl
T8 T Hife g v & W & 9 99 fawmie g gl g 9, S drht
Relper 2 5 8M ey & ot 3§ SRRl &1 dRaTs 8 I8 8] 99 8 [Afe) &
MMty & SR 81 JE1 8, Al arehl AT }e, g A B AFRER A qoH AT g S ST
FIT B, Tt AR F1 B I8 ) A AR gREd 9 90 © SR 3 iR H fha
SR B RE T, A8 W A ST | T8 2l

# U I 91 ATelald b IR H bel dlsd] gl Alclald W Ugd Sl WRPR ofl, IHDI
HRA & A1 32 ey 7| 3l ATl &1 IRGR HI URac gofl, $9 IRIdd & a8 AR
& fRafer @ grfl, Relem @ g, swet foh $el W 8 81 WX W@ W ¥ T dad
fetrdifes Rele=r & forg aga ol 2, afes <@ & NIRE & folg W 980 o™ @,
oIfh g@dT 30 90§ Bel RN e ] ARE WHR b AU gad [&ar b B Brg
JMAIYHaT - 2l T&T W O S-aR B 9 & e a1 T 8 5D go-9S dT WU <
g, 3 ST &1 91 DR ©, [HA Bl a1d B &, [HAM ARG B ATHT 8, o Tidl H 8l
g, P A & AN B Gae-SA-AAT FT &, ARG 9 ANl Dl bR T8l 5l 34 foham
T ST 99 T 8, 3R H Al fha Bl SHA d9 & Y IR A9R PR W@l § Rt
a8 ST AR fHAT [ASadT BT o @red! 8 iR AR <X H A S| = |ned ©
HIfB I AN T W § A1 UqT B &, a8 98 &9 Bl AT UG B, IABT el Yigd ol
et 81 9 <1 S Wl B €, 9% @ 8l Ao g, d URIR B e & forg 9 S
I < © IR fHam 7 Wl AT §¢ B AT Tl P AT G 7 39D R 7 o1 fean
gl WE @ B A ® B yRiteves R Sqavie © fay ot oRif St &, s 89N
TS W AT A TR St § & ST A QenEdndt & qed By ey IRt g o a8
gRIY S @ BT 87 B HAl B o9 § SNl @, B DI o | A 8, Y digades
B OfF H SRl 8, lfhT g8 Plb & W qb el Ugail &l I8 9gd g DI A1 2l 3HD WA
& H U 91q 3R der A g1 oW H§ Ad) qfy &1 fRig @ %@ 21 sfery e @ @ ©
5 srevTiee & UsTs 9gd diUC B Ydvsel, U YHH gHifad 8 98 YEHH kel 31
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SAfeTY 98 980 @AW ¢l 981 W A-Ud diY §, Ydb 919 & AW ©§ - QN Al 9| 98 69 T
o, A1 YT I ol #§ gait 91 iy ong off f6 ANl & Wa &R =R o Wa WA B MY
| gufay far wEfefhe gmfalie st Afeal w S qig 9917 o W 8, 9 fhas forw =
@ T, ol € P g Sherl & U A1 Sl B dTdl & AN 8, I [l g9 S B
I8 Y ol Bl 91 Bl

# framl @t 9 @ B 9w § R gl # IR SR WEN SN oRM g,
AR YW T, 98 BN Ul Bl ARBN ©, d8 [HAl Bl U FRIed &9 &R W AN A1 S
2l MR HUE AT I58 BN W U BN a1 o A feami & $1el A B 3R
Rl W1 ST S = I AR T8l BT TS|

A H BB YR &, H SHDI UGN Ioold 81 BRAT aTgdl, i § 3

Y B W HEl AT | ITRUTA YT H A 148 UlER WIoided I UHSIY ST §U o
ST ¥ 120 Jolded Wigde @I &l QU 81 31 @ 'l § 3R S9N W Yayd aide e
T ot At 1 g ] <t fo agi % A & wIfir 8 S9N T Bis SN dd
& Bl a7 UHSATY WIS U §, AN ol & ¢ f&b ufers crrele § A W g SR U g
FHW 2 5 BE 30l UISIeRS R ShaR B G B b fow 7 < A Syl srevmad
UGY Bl WRBR oell IRBR AT Brg GRBR Bl Blol Bl & sV I8 ¥ IR gl
ST T T BT, et fhdl 1 fRrar el €1 fH® UHsly A1sH &ed o X§ 8, UraR 311y Al
T Y, f4epry 81 AT 7 8, $/H! Dlg (ol A8 2

BHI 81 Wl H & dlel TRIAl Dl B PIB! TRG 2] g8 W SRS AN Sl At
H1 B B o, AlfcTe ¥ HISHE DI B B &, 91D UK 39 I8 bW Hl &l &I, Rifh
Y8 DM A WHR T-G$ ShaR| B § & 8l T AN IAU-AT S8 A AN g8 AT
3 B DT BRIT & SAU I8 B S TG AT GravsT bl H1H B I, IS9P U DIg DA
TE T, 9 IR Bl H U WA &F H Qe <@ § 39 ARl bl Wi AW gyl gafay A4
ESEIREINSER TR

Ity St & STy § qia & ol I8d B 919 dal TS gl oAfhd § weer ars
g 5 diad 1 Big ed ol ab T8 el 51 dad 3H H U HodRk D A 2 AR d8f
T A1 ST ® e sika @ S & e e ARyl # ge 39w B S gl S
IR AT FSdHt B AT T el TR B FHT H WD I W TE B oft, T awt wa
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ST 2| AR ot ofier dgamg o B, fR ft 98 I g, ifd UT UF FeT S ©
3R TR-ER Bl g8 ] TR-ER P W IR |idd g T8 o, R A & A AN HUS AR
UETd © SR 99d ¢ 3R URAR &1 ORI Tald &| 9 SR I8 I a8l BB Jaferd @l
Ifeh SISl I8 e W WA B b DR W 8] R -3¢ ¥ e & < 4! gs &, qc ol
AT e &1, I8 B @ g, 3R T |

3ITST HRAIST Bl d1aTE § 9 S F JaT a9 RIONR 21 79 forg &8 R 78 2 fp 4
T B, 3DBT A T BT Th AT I o 3= 99t § 57 fpar 5 ura &r
B 25 G HAS BUYT Dloigd ® W H faee § o1 g1 S9 U4 Bl g8l MR < Bl D
TREFDBT B T AHedl B, gADT H DI Ioord AU S & IfAwwer § T8 I8 W @ o
I 21 ARG B Ffoer fawd # 39 917 B AS) "ged! S W@ B S» B Sl S A §
fop <19 ST Brenys fagel ¥ BRI g A1 89 S Rl T8l URA M, fhd HRU T8l @,
fopereT g wraer 27 § wae w3 S 9 ok wel Hiv At 9 fae o @ € 5 9
39 W &H < [ TAR U BT 25 G BRI JYAT Hlelgd & w7 H Qe § 571 2, 98 T
It AR ¥ @ e # e |
18.00 hrs.
S UIH, TR SR Pt &1 ara § aR @ g S99 BRUT A faera @ 8
8l 8] g ei-g%e & oy o ard & 3R 39 el el AT fhan Sy, S 37es &

The force of extremism is still going on. You had seen the picture in the recently

concluded elections in the North Eastern Region. I would like to mention about
China, which is knocking at the border in North-Eastern Region, Arunachal
Pradesh, and other parts also.

QU ARG . W9 Bl HSART B Al Ueb el qHY gl fadT S|

I®H A WE™ ;' B

St faorn aspaail ¢ 89 AT fha IR ©, BH S T8l ol dre] WR ATSAl Bl A s
g, 3r®®l WRRM & TadfT 21 But in our side, in Arunachal Pradesh, I have been
there. @8l W go Al & &1 Ig Tgd faar &1 fawy 2| W & 89y T &1 SFaw-
I B O BT 2, SHHT W § s HRAT A1 | 3HDT Sl T8 W TS 3] IR T89YH
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P SGUT B AT Al ART -3 G SN ART Bl 3GH A1gS Dl YA AT < Pl
fir/e @Y dkg 89 <1 <1 @ ©1 Jawaharlal Nehru, when he was the Prime Minister, had
donated the beautiful Kabaw Valley of Manipur to U Nu, the then Prime Minister
of Burma, now, Myanmar. So, in this way, I would like to know whether this
Government is going to give the entire Assam, North-Eastern Region, to any
foreign country. It is a matter of great worry because Parliament has not been
consulted.

Infiltration is still going on unabated. Bangladeshis are still coming. On 9"
of this month, 10 Bangladeshis are arrested. All the border forces and CRPF are
not at all in a position to control the infiltration of Bangladeshis, who are crossing
over to our country. # 319 roiig el AT fed UM 3R THRIRTAUH & aX H Hal
et g1 A % 9 R E SM B T8 | 3TH H UARIRYATH &1 U1 91 Wied H o
AT 8, 9 910 Bl 9l S 2 Hel IR IR © a1 Sidex el ¢, Sldex & dI AT 8
g1 S ASI et | 8 1 U1 Bkl § b 7R MUl @R € A1 98 HSIT @I W AR
CISHISS B ST 3R 3R SATYHT YT TeqS I Al 2ATS! A ASIAT WM WR Y] DIaAN]
ST R BT AT B gl jrgufa @ SAMNHYer | At Al bl IR off 98 g
Tl 8% o UB PHEDHR H AU I WA BT gl
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“sft qaoll TH.UCH (TTEiR) @ AT St BT AN U TR% o WRGR BT ol Bl &,
JMTH 9§ BT BRIBH N WGl Bl gl 59 9N ¥ TR9, Al @ wdl 7 e,
AOTGR], IRISHIR Jaehl R {42 $B &l 81 AR, TAR TaUH, FIaRdl AT, I ArHion
TSI ATSAT § 9 SIIHAT 21 31T I el &1 WRBR fhami & Gt ¥ Raears &
E 2 MRA DY TGH I 8, IS A HElad el iR dedls ¢l BN Avg 4, maared
g G JAT WUBRI g F HeTd B ol [GAFl & IRAR AR & amar o= fHdt Y
S W TS El P U & <A wwT g R T # WReR A= ugqell @1 e
G B, O () IUTeT aTd, (@) BV § JYad 8 arell el & gl § gRadH, (7)
FiT H U B arell Al @ Sred GHEGT, (8) 9T9IR Jedi S ggia, (7)) AT g smgfd
I, (8) ofaR B¥rell Jou FaFd], () 3fEfiies aNTd HRaT WR JHTd (3) MR Jod WK

W J4ME, (T)Siiad R o gabidh W J41E, (3) IR g [RAf, (8) fhami gr ued
T YT Al @ 4 AT o SA1aT TAET R BN IS D 9T Hed a3 {ha1 S Bl
framl & fRad 3= B W T &1 IdEd U a%g & Jou MaRor # s+ uggali
B AR HAT A R, AT IA 39 UBgsi & AR qod aiRer &1 geirg W@ faar Sy, @
g1 A1 g8 fgIE B M AT IAET § PR < A AR, FAaH FHIT i TR RN AR

AP AT Bic DI ARE gH dTell HedqUl el & o SR fHAMi Dl Sl IuS

AT AT e W W A T W I TSl § YAad AHd gl Py Iaral B IR

qed T8l Bl A ARG Bl We8RT o7 &1 f[dhed fe@rg usar &, fOEd <9 &1 a9 60
e S B dfd BRAT IDT T S B GRrElell B A Raadrs & 21 BN s
SIRgH w1 &3 g rad wl @) gais ¥ ol Wiele  dd FReR @R &1 24 | et
B FATH 5000 WY i gRaR AR 3 AT B Dl &g IR M dIR BT
IRY| fHAMT BT P d 3fBITh AOIGRI DI S0 A TSIH IABI 39 [P BT bl
JAARHAT 2l =M IS g Aifdd el BT gedl o W IR A 91g, gy f2a 7 oy 3y
qfA srfewfed x| qd S & YA BN A a1 B <A1 SAfard fhar Syl

U WRBR b1 [hAml & A WSHIYU! AdeR d8d & gEe B, [Tl Siidl ST

IR P W MRT & AR, e 51 T 32 # fpami & N %0 & da w1fia

Speech was laid on the table
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B BT 91 Dl T B AfhT 39 99 U b IR RRIE el § 3hiderex T Tl A T8 BY
3RUE!, W, ST JAT IRATeH 3MMfT Bl QUia: < & gl 3, o & & foami & 9r
THA B3 gl fFAmi 7 S WIS &, Sl Al Bl A1 FHWIRAT BT AHAT AT
TS 8l 2l faff= iRl @ a7fees 0T qe 37 SUBRY] Bl AaRT B gRI W B WR A
H 5 8, R BHd € B9 b BRU GHET W ghd O @ 5l DR AR T B
NIRRT T DI ATHIH MMURT & A 51 V& F B &1 o1 g @1 R & 99 B,
d JATHBAT XA BT AGGR & YR St & A0 H U7 34 | AT DT SaRep] Bl IUTN
B G TAUATH ST 3R CAlBI R o1 Bl d1d Pal T8 o, ofch fhami dl JRaAT o
HIAETIN F ST TS @ 21 3ifHhd Jou F AT M 7 U8 2 &l Hraaom a7 & forg
fpaml gR1 WS BT B BreDR 40 a7 T G_AT < & qrac(e Al AABIRAT Ud Stersd
&% faog @IS HRaAg & Bl ¢ | VW fFAM 9 drearenial & geii el o & 8 iR
RHR qhadd a1 gs =l I 33 # WR AR & gRad &adr &1 9 &I a1 Sl 6,
T8 AN WRE SR RRIE A& &7 | THaT 8- Yoae &l Al s uie ardd A S0
AR R ® E1 T8 TR 2004 # TR 8 U] WRGR B ATRATE & HROT gRITSTT
3R # 3CH! Bl 39 URAG & qX &l B & HRUN AfARed u BT g T4 7 Bre e
STTeT & R ot 5 99T Bt B & 1Y & 91 B BRUT fhAr B Bhel i T8 8 Sl
gl S W, Wi 9t gRASHT B FB [HAR ANl B SHIE BN B geE F 98 W
feam T 21 Ry Arse g 7 Taete iR fhami @ fa & urlt @Y fheera & € 1 R
14 § TR e e vd Haae! e o ad o) B offde Jar RRig o e
@ e I fres &3 § War Tpai § 779 Udh JE9d & RN § Td AR el & 43
DI MAHD 3R Iea Wi e U § a1 gg &1 ofel 3 wad T8l 2l Pg
faermery A1 Wad & WTd H el ATGAM & <1 ddl I8 ¢l 3MeR H 6 fqemedi & o o
9aq e §, WA § 9, Farel W 3, WiER H 15 fAEne™ oY WA &1 Wk @R T o
T ¥ fpae &1 921 DY Ugi 3R Sexdc W AT UHUATE W WHGR &F ol 3 20 §
Y AT ST B a1 hal Ts & Sdich R HATd YR WRBR gRT §IUivel IRaR &
a1 e Fafdear gaan Suee SR o IS AR (MY ) e &1 T8 offeh
WA e Rt o oruare # R ue € S o Y Siae] el o Ui uRfRfT #

WY HATT gNT hal s d1d el db AT gl I WRBR DI AT Iyl o &
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et IRAR BT SH ATSHT @ 10 a1l H dad 7 TS 51 ARG WY B AR & Wigod Dl

TS Bl gIaTe IRAT BT AT B Y ST I FHIE BT g
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2 goEUT IRV [E (BERIS): [UIRT JEIeY, ISUiT St & SITHHINT R IO 31 dler
&1 AT foan, g9a foy # smuet g=rare dwar gl 99 ff Sl 2 &R g R aret &1 |qwa W
H g, safery § 987 d&U § St 91 FHE B B B Fel ¥ AR § 9 qei
% R g @ g ofR Iufd & i &1 ff T USSR WHSH B IR B
fehT 59 wIor A Sifp WReR B fFafd ik fiag o) cofar g 599 <9 & foadt it 9 &
oI 31 3resT Wew Maddx T8l T Bl

A HW TH W TS AT - T BT § WR M FHal 8l gl 3T A YFBY T§ B BTed 3,
& S8 B I 91 § 6 I8 B 5l

18.05 hrs.

(Shrimati Sumitra Mahajan in the Chair)
BH OIF <% Bl AR IR TOR Sleld & 1 & 8idl 8| 9d 3fdRep GReTl Bl A% ToR Sleld &
dl €& BT €| S YR Bl RS ToR Slefd ¢ dl g eidl 8] Si@ fhami &1 fRufd w R
PRI © Al g5 BT & O e B RE W © A1 95 Bl & O WY HAlAT Bl IRB <G
g a1 a8 W 5 B ¥ SR 9@ ASal @) Elerd S’@d € Al &< 2l B IRl aR% &% & & B
s¥iferg #9 @l f6 &< ST 8 R O HEl BT 8, U ST 8 A 91 § b I8 B Bl
BRI ARBR AUl Sff & WIN0T & AEAH | < Bl B Aaw ol @redt ofl, oifeeT # A §
6 a8 dew o7 ¥ WaR favd & Bl H qEM ASHRN B 9 SN A 9gd qHI AT
SIQT, Aol § ®ae J9N 15T DI a1 39S A ET A 39 A1 4 1 T |
Jor Her-|mEn e o, W W weETd TN BT H fRAT ¥ WER B AR wwe T8 g,

AIfehe ARBR 1 IR AT A1y | 37 IR U § g1d 3Nl & AR AW 4=y &1 W g1

BT &1 UM 4=Id © gATd HEARIA YISl B BRYl fhad d8W gU €, $9 41 Dbl Bl A8l o
Hehal &l AT a7 g3 ATeH! W g B T 8| IR B We T AT 81 AT < A
RISAIRI B BIS WSl &, i 89 o4 JIMHAT T F$d ATSHl DI RSP <@d 5, Joiig
el IHIOT fAgld IS 1 k% GEd © 1 8F SWd © 1 STgl Ma H dSh ol R,
BIC-AIE! Yofl F M HRAT A6 © 1 981 ARPR B BRI $B VAT BT a4 & (b DIy
BITT AT 39 DM H HEIGR T B G | TSI-g81 HHAT STHY QX TG BT Shl ol ol 4
B ATedl § [ g # fAgdiexul & U B @ ool B SRR §l S @, IR
3R ABIHR I SIRd ol SN TMd H 37 ol 3feH! o geldeyie H ST & g
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g, 98 B TE U 2 3R RIS HY a7 Bl 2| AT WBR 3R IFH IS g AmRA B
TR IRY 2 P s=1 RIS Bl 98 DI B AT Tl T8 BT S8 IShi d fhar gl
3T SRR FReb 9D JhR T I8 ©| TSI-a8I BT & oy el M1 6 o vamy
BRS BUY BT HM fhaT BN, 98 AH qdleliBls S| Il Brg fqendl Mo & @ a8
TR BRI BUY P B DHY HRM? SAH! AT T8 {31 S 21 st a8 yel-foran faemeff,
IMSEIRME SRR AoTgdl BRA & oy 994 8, #oiqR &1 # 3May Pel aredl § b o &l
TR 3R 7

AP Ueh THRAT-ge] §s AMEIG @ d8d d qd BT dredl g (b 93] g8 Aaral &
afd foeet @1 & 78 31 # do e B G BT Aredr € Sl 39 @AY BN dr g # T8
2| for Ty 1976 ¥ gAoil ot off, I8 A BRIGH §$ SIRGR ¥ & I A- U THaa
3R AT JETRMIY| <ifhT 1976 & d1& 1977 H SId TG GIAT Al B ISl BR 5 MR AN
7 g fear fb oy e 7 THEE BT BrIBH AT AT, FAAY BN Ut BR TS |

# SR el Aredl § ST WHH &1 AW T8l 2] Siiad ofed @l A9 gl deil g
3T, 9GH §S ST AR OF &l AW © 3R 39 9 ¥ Hy 9w dar et g
9 YN B STORd 7Tl ©] 39 o Bl OTekd © IR § R 99 IR BT FATH BRAT

TTEAT § SN TS AR §rd A el 1 a1 oS @1 AT, a1 el R W6l o7 clfh Al o g8 bR
& 6 SHd SR TWHR Fell 5| 3l ITR TS & gA@ DI 9 B & A F B urdd
® RN A 3R FER B RN A W DAl aredl g (& 3R & AT Al Ped & § AR I8

IR B & AN W Fed ¥ H DR AR ... (yaer™) # areirar 78 dx @M gl d ad IR

&l €|

[HRT ARG : TSl & AHI BH ol AT AU a1 By |

it gorEer IRUT RiE @ SER & A I SEd O fF § WRBR T R SER & AT H Fad
g o # WTRER TS AfhT FHEISEE uret wel Tg? Aol @ 9N g, Raern e &
ur 78, et & U g, uen-forEe drel gedl & Ui g 6 89 JRwNl Ugls @l del
HA| Raen a1l & w81 & 89 Jrer forg Remn &1 sgaven w311 fHami & &e1 6 a1 =i
foq gfaen &1 iR SAar 7 Aa! TR anl # wel § 91 § ah% w1 & fu T8 TSl §
AIfh T2 Y ool BT UBANMY| O S T DI SMEY| S T =1&A 57 7 MY W WK fhan
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IR T & MY R WA fhar| qa= s R el Bis 4t oft| e <9 foRrer g1 Sirstara=
forrer 2

U o § ve wig # Tl g8t fobdbe w1 Wa 81 <@ A1l g8 5000 AN B e ot
U HA S I S=M g Fel fb Aar o, <Ray, I8 wd fham At §l g wel
AR HA SN, I8 WA ATBIT T8l §l T8 RISHRI B WS § iR H G 3fI1 9907 o &
fo @1 gom @1 #9 wer {6 A, sAR 430 St Be e ¥ fhde Wa &1 9gd AhHT W Bl
e {1 3T FEl 6 a8 R &) fis 21§ Tar 5 S ot gae 48 avas o1y &,
S SIUAT WA BT B §& DR AW B, dl ST I Iol <G| Up WY 81T &1 Sar| § e
aredl € 6 39 < & AoaEl @ U 39 9HI BM el ©l Ul [IaR HRAT BN B D
&M Uar fhar S? ¥ 9 Uar fhar Sy &R d@ SR 39 <% &1 JWR gadd gl 2l
g <X 5l U & HRuT Go T T AT U o # Ao T8 M 21 oy | wan w1 U T8
2 o oM & AT B, SN I AT T SR 9gd SN AT § <Afh 31TST SIxd § Rl 4T
HI| 37 TiET # 96 gY AN @ o # IR fpami # wRm Ia1 S &Y Soxd gl 3R # I8
HY HE AN THT 1 8 AT AfhT < & 3R S A1 96 §Y AT 8, Ie! Bleid dgd
3BT el € 3R ARBR Bl 3H SIS DI W & T4 H o1 ALY R I8 A1 A1y 6
DR B HRIDBH Dol 7 Hel AFAY Gl R 8 &l g A oo ebret o+ @y fb R
SR & AN AT AR € IT TR & AT i T a1 € a1 39 HRIA TR JAFaR &
=Ty 3R I el 8, S & PRl @My |
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# ARG AW (WeWQR): GHIURT HEIGd], HeMied U St &I IWHIY0 WRDR &
fraRl @1 R ST &1 AU H Q¥ &b &R fdg Bl bR ARBR Bl HA TR Bl T3 8l
ARBR 7 SIHAITT & HAIH | g gAIfadl b WeR fear & o sioiifasd e, W,
SiRgw 3 S1et fa e &) i &<, o1faRes iR aredt qRen &1 giAfad & 2l

S Q¥ W O ORE B IMEH! §, UP HE FDHR WM aTell ST arell 3TeHT, GO Hord
TATHR S ATl W ATl MEHT 3R AR SR FATehR i aTell T arell 37eH! | WRePIR
TR, q@ 3R FRERAT BT WHIG BT ATEd! &1 Sd g9 BiC o A1 B4R g7 Ped I - W
O #=aT B9 €, WM A1 BIRAIR 81 #RA1  dhad AR A=Al &, R4 qRad A=l ol U
oY H Hel Sl 8] 59 FE A ¢ [ BIRRR W 9 T8 4%ar dad W & @ A
ARAT 8, AR & @i 991 A1 8 A1 37RaR 89 37Tl b ATSMG! & 65 dll 918 TaRUA Pl Fl
TEl WH HR UY? T W WRBR DI AT W T8l ol 81 Yeb oRG BAR <% H Yebrazll &
e qur dieer afers wman S 81 9 faF Mg # g9 A1Y 3R 981 BR BT gel 83T qu
ol €, T B! ol § SR M @ RIa R ddR Tl MR Peddl § - qfels W 3R A&
33| H I TR DT Bl g HRAT ATSAT § Sl SR Tl W aTell AT 8, S arell
3MEHl 8, T4 IFDHI It S Bl SRl & 9 8 & BUY AbSl PHoll ol & q9 Ml Bl 2

BT TR 8] g9 Fehdl | SHBHT A= gl fHR B ST & o T B 1971d H TS HR AR STl

g1 ¥E Bl SR FATDPR W dTet 3EHT D1 81 H Hel ared g (b Sl P AR Y8 qAThR
W qTell e § SuN s gfg Ad o S9d forg &g wem w8 av &1 Su e
3R A arfen W <, sfufqgard Wi faun| S sl el W AhHU B GHEIRGT TS 81 R
I 31 SR FE afg @ W R @ IR gy HHM arerl e & Jgt 8 @& 2l
3R el qal SATET AfAD ST SR sfafdwar & O a8 I8 8l § bR | byl drsdl §
foF SR S W% ¥ 1 WRAR 9 ¥ H Fa9 ugel Rt ff Aomg a e § ard arorait
H 39 QU & NG 3R AR AT BT “BIRRIR q9e1” 3fiaiad ¥ oiis df 4 @™ & 31 78
7|

9 <9 A HH A1fdarE S 1 8Kl 8, P edare S a1d Bkl 8l A | 3G ©, el
21 39 ¥ Y Bad & 918 &, U IAAMAIE & IR A FHaIe fasmare gl <9 & 5 o o
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fasare &1 TeRT forar S9at a1d a9 s IR i Irsi+dare &l WerT forr S9! a1 8
g AT MO U A o)l BN Sl 9O AW oSl T BRI o, §gd 9 QAT
St 8 S TSt Al U WRBRI H A | TS | A ST SSIEl & 65 a1 @ 9] Aled
H 318 SR 3ot |l Wi yHroras @ foy ave JE1 21 39 < | qgd Al Shfaai § et Arelt
Blold Tt 3R TSt 9 Y @WRig g1 39 onfadl & fhw Joft § a1 90, 39 R # rfiar-
o1 % forar =€l €| gqatael § rowR, fFrere, =i sife S € S 31Sl aM-a & 9T #R k6
gl g8l ® T U & oW H 9 B wEl T8 bR U1 ]S &l 981 Aoigy A8l §l Sl Hlell
BTeTd T DI SaoiM -Tel gl fhar STHs B &l Bl

TET Bl &9 BT a1 Bl 2| IS # BIR S & 25 G IS SUT O &, 59 W
=9l B T Al TR @ IS Yo, S 9t el & geierdl § U ST 8, S ST @RI
Hedl, FT IW BRI Yol T9M @ Y I8 ARBR Blg U HI? 89 AR B a1 B
2 B YR Bl BT I8d &1 39 < H Uh A9 Y ©, SIedl &l 9e 8, Tl vamrd
P TG 2, &F UARA Pl TG 2 AR BICaR &, Alled, T4 S 1 < &, (R 98 I=ER
HI & DM WBHR b DICAR DI R <dl 87 TAMAY H byl dreal g b 84 qedl Bl
e & 910 B § oAb SN $e-9SS WR B DI dlell g2l 8, Uh IR% 8H 301 9 D
JSATH 3R Advag are § ard R il HE AT T FEM U8l TSHYA R &, alfh
S ME & g, ST TSHYE Jolls § BT 39 TRE W TN U B TP §S I @ dedl @l
I 78N 0o o &1 89 oot 9 didivd gt 9% T8l 9 |

HEIGT, 3T HI¥ Bl a1 Bl & BAR AW &F & WICUR [qers a1 & H geal
HATC! BT IeUTe B B, 3D ATl BN FHGT &3 Dl Rbarqy, St g¥ fdwg &1 390 <
a1 &3 ©, 3191 981 35 P HREM d5 ISl 5Nl &

D AT B AT O 9 d1d DI AN B I8 o A AT DT T &1 S|
AP oS I 9 WM B Ifd T 8 fan Tl § w1 ged g 6 R aF 8k
qaiae] & TMREYR H Uh W& B HREMN o, i 3 T 8 BREMI T8l el 54
AU 3 YR Ab &b oy T far 71 2 b AT e)eY HF B & ER Bl
BT ST APl 2 BAR T8l U aRS HHATNAT B AT § R GO A% SRISFIR Arordr=i b
BT Ao §l WY AT 8 ASEEl Pl dRISHIR HReb AR HHATRAT § HH HRb IR Dl
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Ab-T Tred & a I8 G9d T8 g1 IS a1 arel SI1er el 3R G el & 8 o1 ffgad

TR W B YR Bl 78 AP THd o
HEGT, MU I ISR & I 0R S o1 vy e, gwa foag § smuey

9gd-9gd gIdIg odl g
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DR. KAKOLI GHOSH DASTIDAR (BARASAT): Madam, Chairman, Her
Excellency, the Rashtrapati Mahodaya followed convention and addressed the
Joint Houses of Parliament, but it appears that the multiple shortcomings of this
present Government were overlooked.

In her speech, she requested the Houses to be productive. We have seen
this morning how the House had to be again adjourned because certain hon.
Members were demanding that the coal supply be made normal. Now, I agree
with them because this country is facing an acute shortage of coal and the
electricity that is being produced from coal is going to be disturbed; the supply is
going to be disturbed.

It is known that some States have coal storage for coming two days and
some have no coal in their stores at all. A country, which is being thought to be
thriving forward and going ahead in leaps and bounds, has to take care of the
power sector. So, this possibly has been overlooked. The State like West Bengal,
from where the coal is distributed to the rest of the nation and outside, is not being
paid the royalty over the coal. So, we in West Bengal, have been facing a dire
shortage of fund.

When this Government took over, we had a debt-trap of Rs. 2,03,000 crore
on us which is like a death-trap to the people. Every person, even the little child,
the little infant born today, would have Rs. 21,000 debt on his head. This has been
allowed to happen by the Union Government because every time loan was
allowed, debt was allowed since 2001 to 2010 when the previous Government was
there. During that time, the debt accumulated along with the interest. Now, every
year Rs. 22,000 crore has to be paid back to the Union Government. The FRBM
was also not imposed, it was not passed. It was only passed in June, 2010, so that
we cannot even take any borrowing in the present State Government to meet our

requirements.
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This State is now facing a problem like an economic blockade. Our
country being in a federal structure, like a mother or father figure taking care of all
the States must have taken this into consideration. But in spite of multiple
appeals, this has not been brought forward and it has not been given a thought.
So, we have a request to the Government that the interest and repayment
moratorium in the form of an annual grant for a period of three consecutive years
be made and also a long-term financial debt restructuring programme be taken
care of. We would like to request the Government of India to restore in full the
CST compensation to the States.

Our State has seven districts which have international borders. Certain
more funds are required to take care of these international borders because of
security reasons. The Government is taking care of external and internal security
as we hear but again without considering the federal structure the anti-terrorism
body is being formed. This has to be given a second thought, and in its present
form we would like it to be scrapped altogether.

We also would like to point out that this money shortage that is always
being given as an excuse to bring about projects which are of benefit to the
common man can always be done away with if we take into consideration that
nearly a sum of Rs.48 lakh crore is lying in foreign banks as far as black money is
concerned, and we have requested the Government to bring back this money to our
country time and again. The names have been made known by these foreign
banks, and these names should be made known to the public because the public
has a right to know the names. If we have that money back, we can give one lakh
rupees to each BPL cardholder or for one whole year without collecting taxes the
country can be run or also we can electrify all our villages which have no
electricity. Nobody has spoken about this in seriousness or thought about it in
seriousness.

As far as our State Government is concerned, we have the Rural

Infrastructure Development Fund. This Fund was made in 1995-96. The interest
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rate was 6.5 per cent. This has been brought up, and at the moment we would
have to pay about 10 per cent which is absolutely impossible for the State
Government to pay. So, I would request, on behalf of the State Government of
West Bengal, to keep the interest rate at six per cent for the loans available for
RIDF, and that is essential for the growth of the rural infrastructure. The rural
infrastructure has been talked about in the President’s Address but we do not see
any measure by which we can actually form the rural infrastructure, since there are
no roads and interest is being raised. So, when a person is sick, the ambulance
cannot reach or if the ambulance reaches, the patient is taken to a subsidiary health
centre where there is no electricity. So, a very important injection of methergine is
getting rotten in the fridge, in the storeroom because there is no electricity, and we
are losing mothers. So, unless we take care of the Maternal Mortality Rate and
the Infant Mortality Rate, we are cheating ourselves when we say that we are
taking care of the health system. The health system is totally being neglected. We
will never meet MDG like this. Though we can clap ourselves on the back saying
that we have done away with polio, there are other diseases like chikungunya,
malaria, dengue, which we have to take care.

This Address has also talked about irrigation. Madam, I would like to bring
to your notice that as far as irrigation is concerned, the West Bengal Government
is facing a serious challenge because our source of water in the Bhagirathi River
has been flowing down the drain literally. Our Farakka barrage has been
intentionally or unintentionally made breaches into, for which 80 per cent of our
water is draining away and the farmers there are suffering. The quantity of water
that flows in these months down the Bhagirathi River has decreased; silting will
take place by which the farmer is going to lose more, and irrigation will be a big
problem. We request that this matter be investigated into. The Gate Nos. 13 and

16 have collapsed in June 2011 but till date nothing has been done to repair them

properly.
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To keep the Kolkata and Haldia Ports functional, these gates will have to be
repaired immediately in all seriousness so that water for irrigation and the ports
can be saved.

Besides this, Madam, I would like to draw the attention of this august
House to the fact that as the elections came near, suddenly the empowerment of
minorities was given a thought of giving them 4.5 per cent quota. This seems to be
like a gimmick since among the minorities, the Muslims form 73 per cent; and
they are very much underrepresented and sometimes wholly unrepresented in the
Government jobs. In this respect, we need to increase their numbers. The word
‘backward’ is being used for them. We should also include the words ‘socially
and educationally’ and reserve posts for them in all cadres and grades in the
Central and State Governments. We also want that the NCTC should be scrapped
altogether.

As far as the infrastructure like roads and highways are concerned, the
Government of India has allotted Rs. 50 crore for a distance of 452 kilometre of
the National Highway starting from Koklata-34 going up to Dalkhola. I think, this
is a big joke. Madam, Rs. 50 crore cannot be sufficient even for 50 kilometres. For
452 kilometres, there has been an allotment only Rs. 50 crore, which seems like a
joke. Then, there is National Highway-2 in Bengal having a very important
military base in Panagarh. That is also to be taken care of. Then, there is a
National Highway-35, which is also in a dilapidated condition. It forms a good
international connection. This should also to be properly taken care of.

Madam, I have drawn the attention of this august House to some of the

facts with the request that they should be taken care of in all respects.

MADAM CHAIRMAN: Hon. Members, please keep in mind the time constraint

while making your speeches.
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* sft g8, A Ut (STerTia): AU H1 ST AR, TURE, TRARMT 9 W B | 3R
Pl e <@r WY a1 UiV WRBR & BrRIGIA H 92 & Al bl Al @ dad 7Es,
RIS 3R TR | $9 WBR A, R H U8 W B (b F<rR & IR Rb$ dars a1 Ted
el g |

AR ¥ H B9 s WROR Ud I AXBR & 41 3MST qcb AT T8 @i &
UTg € | 39 WIS B Bl G SR & | 89R <9 H 3fTiebaral Mafaferdi sk Taaerars @
TR 3R el TR SR € | WRPR I Ab+ H R < & ANMRD] DI G Sftas
& W ABA & E

ARBR DHacl BV PR AT8aTE] fe Bl B PR el § | [HAMl BT KM & el
fied e € oIfthT |l o i 1 T80 depi BT gall B | I WY fhar faRIvaR HeRe,
& fHam™l BT Bl 98 ® | O TEER-UAT H 37 @ § 25-30 Tdl ® Al 59 Ubo A
dfyd g | g9 favy § BIg Seorw el fobar war € |

arst <o A R B 1B § | W B e iU Bifes’ 9% A T ©
P! Aded ¢ b fhAMT @ ST ¢ W FEaX Blelld 8 Y 8 | <% @ i bl e i
I A el (el U1 R8T 8 | WRpR FaH i g aiRa a1 &R <l € «ifepd S wlien

H BT BT A fHAEN BT U BHA AF-UH G H g IR FOGR BT TS W@l T |
S TUTTCl BT GORd R & oY Bl S Had IO D IR H Dls Seolkd 8l (pal T © |
U A XA & g # R ged B RE g | Xl goie | =N R B Ui W B Al a1 | 99
W DS B 96 Yo T8l (BT T & | § 78RS & SANid | Al § | STelTig Ned T

Pl Aied Yold T 911 B G0 Bl oI 7 AT 8 Y 2 oifh M W STBT HReR

I 9 T8l &9 & | T Nold 3T ST Y WIS & 91 Wel W& 8 | 8 Alel goie U9l
PY JSI-g] HYUMU BT & I S BRIf<d B & folv Pls = ddb T8l Hal © |
U RIS 1 Sad gU AErIEH Ui & SIfHHINUT § SHGT BIS Iooid dd A8l [hal T
2l

* Speech was laid on the Table
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IR 9 H AT P STHSAT AR dadl S & & | H9R 3711 dcb IATHeedT Ab
& I &R WRBR DIs IR Mo B 2 | < F [Fam) B gad ©RE B gy J@Ad
ARG FaH 1T T | 3R Y91 & =ear @1 A fBaml @ o R ifddmt & I8 gEn gai
el A1 <o A far a9 ureen gaferg qeied # sudy famdt & g b 9w & e & forg
Il BT ATYBR goic WY g916R fhAT Bl M ol a1y | ARBR 1 39D FUR U AT
FATHR faRn AR W HaMl & U &1 8 MbTar a1y | 39 & A1 § AgHfeA eyt &l

ERCIGECC I




14.03.2012 213

"SHRI P. KARUNAKARAN (KASARGOD) : I would like to express my views
on Presidential Address and also on the motion moved by Girija Vyas ji from the
Treasury Bench. It is sad to state that many of the burning issues of our country
are not touched or reflected in the speech made by our Hon’ble President, Pratiba
Ji.

The suicide of farmers has become an acute problem on which the
President speech is silent. It is reported that more than 2,58,000 farmers have
committed suicide in the last 10 years in India. We have the reports still now that
large numbers of farmers are committing suicide in various states. The main
reason for this tragic episode is the neo-liberal policy which caused the farmers
bankrupt.

India witnessed a historic national strike of workers on 28" of February and
all trade unions including INTUC & BMS have participated in the strike. It is
against the anti labour policy persuaded by the UPA Government. Inflation and
price rise are the common slogans raised by the workers. They are denied
employment and wage cut is going on.

We have a Federal set up where Centre and States should have better
coordination and understanding. The duties and responsibilities of Centre and
States are clearly defined in our Constitution. But now-a-days Central
Government takes an authoritarian approach towards many issues where the role
of the states are fully neglected. When the expenditure of states are increasing, the
tax share in between Centre and States have to be reviewed. At present, the
majority of the share goes to the Centre. States should get due share since they
have to undertake large number of functions. The recent decision taken the
Government for the information of NCTC is another example for the
concentration of power by the Centre. In the implementation of the centrally

sponsored schemes, states have to pay huge amount as their own share.

Speech was laid on the Table.
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The President’s speech is silent on the most important reports of Justice
Sachar Commission as well as Justice Narendran Commission. It deals with
uplifting of the socially backward communities especially minorities.

Government could not control the price rise and inflation since they have
already decontrolled the prices of petroleum products. Even the prices of kerosene
has gone up. The decision of the decontrolling should be reviewed and should
retain the earlier status.

Widespread corruption charges are mounting against UPA Government.
The issues of 2G Spectrum, Commonwealth Games, Aadarsh Flats, Black money
etc. have already diminished the image and status of UPA Government.
Government is unable to take any action on such issues. The election results of
five states where Congress has weakened is really the direct reflection of the anti
people measures of this Government and also the direct protest against the
increasing corruption charges. The burning issues such as price rise, inflation,
farmers suicide etc. can be solved only if the Government change the neo-liberal

policy.
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SHRI MOHAMMED E.T. BASHEER (PONNANI): Madam Chairperson, I am
thankful to you for giving me this opportunity.

I stand here to support the Motion of Thanks on the President’s
Address. The policies and programmes announced in the Address of the hon.
Rashtrapatiji is the reflection of the vision and determination of this Government
in leading this country towards the right direction. [ express my heartfelt
congratulations for such a novel effort.

As far as our country is concerned, we are in the first year of the 12
Plan. Our goal set for the 12" Plan is fast, sustainable and inclusive growth.

I would like to say that the most appreciating part in the Address of the
hon. Rashtrapatiji is in respect of the Skill Development Plan for the youth. Today,
over 35 per cent of our population is below the age of 20. By 2020, it is expected
that 325 million people in India will reach working age, which will be the largest
in the world. This will come at a time when the rest of the developed world will
be faced with an aging population. It is estimated that by 2020, the United States
will be short of 17 million people of working age; China will be short of 10
million people of working age; Japan will be short of 9 million people of working
age; and Russia will be short of 6 million people of working age. At the same
time, India will have a surplus of 47 million working people. While comparing the
developing countries, Brazil’s working population is set to grow by 12 per cent;
China’s working population is set to grow by one per cent; Russia will be
declined by 18 per cent in terms of working population whereas India’s working
population will grow by 30 per cent. We are having such a favoured situation.

Considering all these things, under the Skill Development Plan, we
have now made a plan for training 85 lakh people during 2012-13 and 800 lakh
people during the 12" Plan by spending Rs. 13,000 crore. That is a novel effort
being taken by them.

Coming to reservation for minorities, as correctly pointed out by my

previous speaker, I would like to say that in the President’s Address, adequate
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emphasis has not been given in the case of minorities. Of course, I have no doubt
about the honesty of this Government in doing something favourable for the
minorities. But as correctly said by my previous speaker, this kind of 4.5 per cent
quota taking from 27 per cent quota will not have that much of impact on the
conditions of the minorities.

I would like to say that it is a kind of cosmetic touch only. We have to do
something substantially for that. We all know that in 1984 Gopal Singh panel had
categorically stated that Muslims and Neo-Buddhists are the most socially
backward communities in the country. So, as far as our country is concerned, we
have to give adequate consideration for this section of the society.

We were all saying about Sachar Commission and Ranganath Mishra
Commission. We have made threadbare discussion on Sachar Commission. Sachar
Commission is like a doctor’s diagnostic chart. The doctor does the ECG, X-ray,
scan and everything. Then, he diagnoses and says this is the disease. Then,
treatment comes. Treatment is what? That is in the prescription chart. The real
prescription chart is Ranganath Mishra Commission.

Ranganath Mishra Commission says that we must give 10 per cent
reservation for Muslims and five per cent for other sections. Unfortunately, we
have discussed a lot of things about Sachar Commission but at the same time, we
have not even discussed Ranganath Mishra Commission. So, I would like to say
that we have to take a very, very active step to implement the recommendations of
the Sachar Commission. Unfortunately, there is a trend. As far as the minorities
are concerned, they are treated as an 'election urgent stuff'. It should not be so.
You have to do justice to them. That is what I would like to say on this.

Coming to another point, that is, physically handicapped persons, Madam,
in the President’s speech we have given emphasis to them. We are going to start a
Department for that. They are a neglected section. We have to do the maximum

possible in their case also.
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Similarly, about higher education, there is some specific recommendation.
It should be made reachable to everybody, irrespective of their financial capacity.
Similarly, as far as the physically handicapped section is concerned, I am told that
certain adequate steps are going to be taken for their employment, and even for
amending the existing PWD Act, in that way. It is my humble submission that
there is an omission in the President’s speech. We were saying about patients,
cancer patients and all kinds of other patients. The issue of kidney patients is
really a burning problem in our country. Even in tender age, people become
kidney patients. It is a very expensive treatment. I urge upon the Government and I
humbly request the Government to make a national kind of programme for the
treatment of the kidney patients, and that is an urgent necessity.

Similarly, about drug price policy, it is also a very important point. Let me
just make that point also. Yesterday there was a news.

MADAM CHAIRMAN : Please conclude.
SHRI MOHAMMED E.T. BASHEER: I am coming towards the end.

Yesterday, there was a news that one packet of 120 tablets for cancer
treatment costing Rs.2.48 lakh, is going to be made available for Rs.8,880. This is
because of a policy decision by the Controller General of Patents Designs and
Trade Marks. They granted compulsory licence to a Hyderabad-based institution. |
would like to say that that is the most welcome step. I humbly request the
Government to make these kinds of things under the control of the Government
because drugs are sold at very exorbitant rates. How can the ordinary people, aam
aadmi, poor people afford it? They cannot afford it. So, I would like to request the
Government that some effective steps should be taken in respect of controlling the
prices of these kinds of drugs.

With these few words, I conclude.
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SHRI ASADUDDIN OWAISI (HYDERABAD): Madam, I rise to support the
Motion of Thanks on the President’s Address. I will come directly to the issues
which I would like to raise over here.

The President’s Address talked about the Prime Minister’s 15-point
programme for the minorities. If you have a look at the Ministry of Minority
Affairs’ website, it clearly says and contradicts what the President’s Address
talked about. There is a huge difference between what the hon. President had said
in her Address and the data which is given at the website of the Ministry of
Minority Affairs.

In Indira Awas Yojana, the target for 2010 was not achieved. We are way
behind the target for this year also. The same thing is there in respect of the
financial achievement under IAY. We are way behind the target for this year.
18.53 hrs. (Dr. M. Thambidurai in the Chair)

The President’s Address has talked about the priority sector lending. It says
that the Government is striving for 15 per cent in priority sector lending. In this
regard also, I would like to point out that in 2010-11, there was a huge difference
in the target and what was achieved. It was the same for the year 2011-12. Again,
we are way behind the targets for 2011-12, which have been notified in the
website of the Ministry of Minority Affairs. The important point over here is that
in the priority sector lending and Indira Awas Yojana, there is nothing in the
website to show what benefit has actually accrued to the Muslims. In priority
sector lending, I can say with all the responsibility that not even 40 per cent
priority sector loans have been given to Muslims in the minority sector. Still the
Government claims that they will strive for 15 per cent.

Another issue over here is that of education in 15-point programme. In
2011, the target for primary schools to be constructed was 4,969 but the
achievement was 3,573. For this year, the target is 1,522 for construction of

schools, but we have achieved only 797. In regard to construction of upper
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primary schools, for 2010-11, the target was 1,147 and the achievement was 1,103
only. For this year, the target was 67, but we have achieved only 23.

For Sarva Shiksha Abhiyan, the number of teachers targeted to be
appointed last year was 48,000, but the achievement was only 34,941. This year,
again we are lagging way behind. These are the realities.

I am really surprised that once in a year the whole Cabinet sits and reviews
the 15-point programme. These figures are there for the Cabinet to see. The
Cabinet should pull up all the bureaucrats and ask them this question. Why is it
that the Government is claiming something and in reality, it is completely
different? This will really hurt the credibility of the Government.

Then, in respect of ICDS figures also, we are again lagging behind. The
target in 2010-2011 was 15,322, and we have achieved only 6,934. The same is
with this year. I hope that the Cabinet will take serious review of this, and the
Prime Minister will take action on it.

As regards 4.5 per cent reservation, I do not know what was the calculation
for it, and which smart aleck had advised the Government to go for 4.5 per cent.
The Ranganath Mishra Commission had given three recommendations. One was
to give 10 per cent reservation to Muslims. It is a Commission and the
Government is duty-bound under the Commission of Inquiry Act, 1950 to file the
recommendations of a Commission, which they had established. It said 10 per cent
to Muslims and five per cent to other minorities. If that is not possible, it said to
give six per cent to Muslims and two per cent to other minorities. You have
arrived at 4.5 per cent.

The Terms of Reference of the Ranganath Mishra Commission were clear
whether reservation can be given to Muslims. The answer was given to you and
the Government has done the opposite. The Ranganath Mishra Commission also
talked about giving Dalit status to Muslims and Christians. The Government does
not talk about it. A case was filed in the Supreme Court in January 2010, and the

Supreme Court asked three questions. Does Article 341 contravene Articles 14, 15
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and 16, which are fundamental rights of our Constitution? The Government is yet
to give answer on this clarification. Is it not true that Article 341 is a blot on our
Constitution, which only says that in this country of ours a Dalit can only be a
Hindu, a Sikh and a Buddhist? Is this not a reservation based on religion? This
answers the question, which has been put over here that reservation cannot be
given to Muslims on the grounds of religion. We are saying no, not on the grounds
of religion, but on our socio-educational backwardness, which has been amply
proven by the empirical data given by the Ranganath Mishra Commission and
Sachar Commission. Despite this, the Government does not want to act upon it.
Why do you not answer the Supreme Court? Let the Supreme Court decide on the
issue. Moreover, the BJP says that you cannot give on religion. If that is the case,
why is reservation being given to Muslims in Bihar and Karnataka, which are BJP
ruled or NDA supported? This is a contradiction over here.

We are saying give reservation, and when the Constitution was being
framed and when it came to the question of backwardness it was none other than
Sardar Patel who said that backwardness includes Minorities. This was part of the
Constituent Assembly debates.

Now, I am coming to another question about Equal Opportunity
Commission, the biggest recommendation of the Sachar Commission. We do not
know as to what is the fate of the Equal Opportunity Commission. How can justice
be done to all the backward sections of the society unless and until you establish
the Equal Opportunity Commission whether they are Muslims, Backward Classes,
Dalits? You do not want to establish the Equal Opportunity Commission.

As regards the National Databank, what is the fate of the National
Databank? How do you know that the benefits of the schemes that are earmarked
for SCs, STs, BCs and Minorities are really accruing to them? You cannot do it
unless and until you have the National Databank.

As regards the National Commission of Minority Education Institutes, why

has the Government taken away the administrative and financial powers of the
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Chairman? What was the reason for doing this? Kindly restore it as it sends a
wrong signal.

MR. CHAIRMAN: Please wind up your speech.

SHRI ASADUDDIN OWAISI: Sir, I am concluding in another three minutes. I
would like to talk about the issue of IPC 377. I am surprised with this
Government. Why is the Government quiet on decriminalization of
homosexuality? I am of the opinion that it should not be decriminalized as we will
be destroying the social, moral and family life of our society.

The Government of the day over here says that we are going to make a
Presidential reference. It is because the 2G judgement has come. This Government
has rightly formed an opinion that the Supreme Court can cancel the license, but
the Supreme Court cannot encroach in the domain of policy, which is of the
Government of the day. You want to give a Presidential reference, but when it
comes to decriminalization of homosexuality, you want to keep quiet.

MR. CHAIRMAN: Please wind up your speech.

SHRI ASADUDDIN OWALISI : Please give me three minutes.

MR. CHAIRMAN: No, please try to wind up your speech in one minute.

SHRI ASADUDDIN OWAISI : My request to the Government is to file an
Affidavit. The Ministry of Health says that sex between men there are 25 lakh and
10 per cent of them are at risk of getting HIV. Why does not the Government file
an Affidavit? I demand that the Government file an Affidavit in the Supreme
Court.

Once again, our feelings have been hurt. Why does not this Government
declare Mr. Salman Rushdie a persona non grata? Why does this person have to
come over here and threaten the unity and secular fabric of our country? What is
the utility of Mr. Salman Rushdie? He is hell bent on destroying communal amity
that is existing in our country.

On the question of terrorism, 11 modules have been ... (Interruptions) Sir,

please let me conclude. I am coming to the important point. Nearly, 11 modules
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have been busted. Why was the journalist Mr. Kazmi been arrested who has a pass
for Parliament? I demand that the Government release Mr. Kazmi on bail.

What happened to the Interlocutor’s Report of Kashmir? It has not been
tabled in this House even after the passage of six months. What about the un-
marked graves issue? Why does not the Government take a strong stand on the
Palestine issue? The Government must take a strong stand on the Palestine issue
and condemn the behaviour of the Israeli Government. ... (Interruptions)

MR. CHAIRMAN: Please conclude now. The next speaker is Shri Thol
Thirumaavalavan. He is the last speaker today.

... (Interruptions)
19.00 hrs.
SHRI ASADUDDIN OWAISI: Lastly, I would like to conclude by talking about
Zakia Jaffri. Nearly, 10 years have passed since the Gujarat riots. How can there
be sadbhavna without justice and fair play? Hence, I demand that the Government

to look into these issues and take strong steps.

MR. CHAIRMAN: The next speaker is Shri Thol Thirumaavalavan, and he is the
last speaker. You have two minutes to speak because it is already 7 o’clock and we

have to take Zero Hour also. So, please be very brief while speaking.
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Speed was laid on the table
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*SHRI THIRUMAAVALAVAN THOL (CHIDAMBARAM): Hon. Chairman,
let me thank you for giving me an opportunity to participate in this discussion on
the Motion of Thanks to the President’s Address to both the Houses of Parliament.
The achievements of this Government, the policy formulations of this Government
and the performance-assessment of this Government have all been spelt out in this
Address. At this juncture, I would like to point out that the Address does not
indicate any further measures to be taken to ensure the upliftment of the Dalits
and the people of the depressed sections of the society. As this Address is not
specifying any move to ensure the implementation of the reservation policy
pertaining to the Dalits, I cannot but express my disappointment. Even though the
President in her Address that went on for an hour and more, touching upon here
and there certain things pertaining to the deprived sections of the society like the
Dalits, the other backward classes and the minorities, nothing concrete has been
emphatically put forth towards their empowerment and upliftment. It is
disappointing to note that no constructive action plan has been spelt out.

The United Progressive Alliance in its Election Manifesto had stated that
this Government would endeavour to bring about reservation in the private sector
also. More than two and a half years have elapsed and there is no mention about
the steps taken to introduce reservation in the private sector. It is a matter of great
concern. Unless and otherwise, we ensure reservation in the private sector we
may not be able to improve the lot of the marginalized sections of the society like
the Dalits, Other Backward Classes, Minorities and more specifically the women.
Hence, I urge upon the UPA Government to go in for legislate a suitable law to

provide for reservation in the private sector.

* English translation of the speech originally delivered in Tamil
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This Government makes announcements often and on about its handling of
external affairs highlighting the foreign policies. It is reflected in this year’s
President’s Address. Unfortunately, there is just a single-line mention about Sri
Lanka in the twenty-one page Address of the President. That sentence refers only
to the steps taken by this Government after what had happened in Mullivaikkal.
The present stand and the current situation has not been adequately indicated. The
Tamils there are still suppressed and oppressed. The encroachment by the Sri
Lankan Army of the Tamil areas are continuing unabated. Young women, girls
and students are being ravished and the incidents of rapes are on the increase. It is
said that more than twenty five thousand school-going and college-going girls are
pregnant and the Army men are on the prowl. It is astounding that we are mute
spectators still. More than ninety thousand women who have lost their husbands
are struggling to eke out a living. It is also reported that Sri Lankan Army men are
forcing them to flesh trade. Systematic genocidal attack on the cultural identity of
the Tamils has been let loose. Young Tamils are also introduced to drugs and
pornographic materials in the form of CDs and Diskettes. Through Cell phones
and blue-tooth-technology, these things are spread as an attack on the cultural
traditions of Tamils. There is a state-sponsored Terrorism that seeks to wipe out
the Tamil race leading to genocide. We are pained to note that our Government
seeks to ignore the real problem there under the plea that we might not interfere in
the affairs of other countries.

Now, in Geneva an important meeting of the UN HCR is in progress.
Nearly about 47 countries are its members. India is a also a member of that body.
An important resolution is there before that Council as proposed by the US. The
world Tamils believe that the current Sri Lankan regime can be tried for war
crimes by way of passing this resolution. At a time when many countries
including the US have come forward to vote against the Sri Lankan Government,

the stand of the Government of India has not been spelt out as yet.
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Even in the statement placed before this House by the External Affairs
Minister, it is stated that India might not go into the internal affairs of the other
countries. I would like to point out that India had taken resolute stand against the
apartheid policies of the erstwhile South African regime. India had also taken a
stand in support of the Palestinians. It is only with our intervention Bangladesh
was carved out of Pakistan. India had also taken a stand to extend asylum to Dalai
Lama which is definitely against the stand taken by China. I would like to point
out that we have enough of precedence to show that we have taken stands
deviating from the claimed-stand that we do not take a stand against any country.
Only in Sri Lankan Tamil issue, the Indian Government tries to seek umbrage
under the plea that we may not interfere in the affairs of other countries. Let me
point out that this is an anti-Tamil stand.

Almost everyday Tamil fishermen are being attacked in the high seas.
They are attacked, injured and killed and their fishing nets are torn and destroyed.
Be it the problem faced by the Tamil fishermen, be it Mullaiperiar Dam or
Cauvery river Water dispute, be it an attempt by a neighbouring state to build a
check dam across the Palar river, the Centre is not at all taking a stand to benefit
the Tamils and it is saddening us. The Centre is continuously failing to take a
stand to benefit the Tamils and always takes a stand against the Sri Lankan
Tamils. Viduthalai Chiruthaigal Katchi strongly condemns the attitude of this
Government. I would like to draw the attention of this Government to state that the
Viduthalai Chiruthaigal Katchi would be forced to take a stand, if the Indian
Government fails to vote against Sri Lanka in the on going UN HCR meeting in
Geneva. We may have to take a decision even if the Government fails to cast its
vote taking a neutral stand. With this, let me conclude, thanking the Chair again

for giving me this opportunity.

MR. CHAIRMAN : The discussion will continue tomorrow.
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MR. CHAIRMAN: The House will now take up ‘Zero Hour’ matters. Shri
Jagdambika Pal, you have to be very brief, as I am giving you the first opportunity
to speak.

2N TS TTa (SARATTS): |9l #elqd, § 3MUeh! 9gd 9N g fd U Yo arcdd
AEAYUl 3R Al e ® YHRgd U W 59 96 4 39 A & I IR d IoM B
AT &1 3T TaTa § 6§90 WA WRERT H 3MTS 9 Bl USd &l ol & oy i
HEqAUUl ShIeAl © - fAuiidl, Riufee 3R =rurfersd| faamfer @ Aieaw 4 89 ot W
ol a0 & Frega & € S S 8 A1 99l @ 4 & 8H-ghd Bl oo & fog
BTN TSI DT AR BRI &, SU BRIUNADI AU UGG B ARl A Bl &l
AR 31T @R 3R gHT § o I § TR B o W F ®H BT B HIAT A1y,
3R 8 AT BN BT B & Ol & I AR bl BV 7 BT B BN Sl A T
d fow 8 1 s¥ B FHET Bl AEH AU WI W DR I B, SWH Blg SMEDN 3]
HIARRIVA F I G G BT Al D TIE B, 84 3T |l Hlcd B I =l Bl
TE ol § T {1 99 T Bl UG gAR Al H Ao 81 I8 gue § b wey yaw H 9w
gl B YAREN 85| Sl Blell & o HYRI, TR U<¥ & I8 dlel MsUIvd S, et
i A& uew # 99 AE-fEIISH # 917 45 37 Ugel gs, Id! Ui Hexl ol W gl 98
30 g D1 g db 7 < Gl Bl B ... (ger)

MR. CHAIRMAN: Please mention about what you want.

AN STefaE we ¢ # HEl AEdl § 6 O @ ¥ 98 B WHR IR WHR A IS 8
fAeTae® & AREUT H Y W I &l §, SUH U SMSUIGH ADN BT a1 UT0l Hi Mg
N gl . (gEu) S 9 b1 5Ar fhar Tl ugel wer M 6 =iy S gl S|
T 7 Yo% B | de DT AT AL, e H i Aol L. (FAEF) dAfpT s Iras[a
BT gt TS Al DEdl € B DIS SHMGR DR A8y Yoo AR H GRIA &l 81 3 4
T8l g1 el =T R AR ¥ WRAR gRrte darsll & SMfIdBIRAl Bl @ B Bl B
H5 WRBHR DT ©l...(aur) R AR R ST W 7 Bl SARTRIR Bl BR &
...(c7agT™) 9 31U BT SRR BidT IR B B, (FaHM)

MR. CHAIRMAN: Nothing will go on record.
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(Interruptions) ..."
MR. CHAIRMAN: Please take your seat, Shri Jagdambika Pal. Nothing will go on
record. Shri K.P. Dhanapalan, you may please continue.

(Interruptions) ... *
MR. CHAIRMAN: Nothing will go on record.

(Interruptions) ... *
SHRI K. P. DHANAPALAN (CHALAKUDY): I am raising a very serious issue.
Mabhila Pradhan Kshetriya Bachat Yojana is a saving scheme targeting the poor
and the deprived. It was launched in the 1970s by the then Prime Minister late
Shrimati Indira Gandhi to develop the habit of small savings among the
housewives and the weaker sections of the society. Mostly unemployed ladies
from the deprived classes of the society were involved in the scheme. So far, the
scheme has provided employment to lakhs of unemployed women among the
weaker sections of the society.

So far, the scheme had been successful since it could develop a habit of
small saving among the rural and unprivileged and could collect a huge amount of
money for the Government as small deposits and savings. However, it is
understood that the Government has recently received a Report of the Committee
headed by Ms Shyamala Gopinath which recommends a number of reforms
including slashing the Commission of the Mahila Pradhan Agents. The
recommendations, if accepted, is likely to defeat the object and purpose of the
scheme and will seriously affect the success of the scheme.

Under these circumstances, I would urge the Government to review the
recommendations of the Shyamala Gopinath Committee and reject the proposals

against the spirit of the scheme.

Not recorded.
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ST, Wen Rig (Famer): |umfa S, # R UeR H U WHEN & f98R & Farar el & aw
H el ATEd1 g b IDH! Bl JAEIET 30 g gl g8l b Al FAH R Ay 7d), Wl
T, QTR T4 AT § B SN © IR I, 9 AR S H Y& A 2] BART AR I
gilvg g 5 7arar Rrat # wramle, THAeRaR, Sreftas, aren, fRygen, M=y onfe g
T ST & N U B I T8 2 98 Afedi axad § hex ekl gl Rers # Ao T8 g
3R S @ T Tl &1 It 78l 81 $9 BRUI 89 SN B A B T D YA RErg 7 B
Fhd g 3R 7 & A & e BT & T B T Bl

[HTIfT AEIGY, Blel H fI8R WRPR 7wl 7e GRATSHI, St 700 HRIS B0 B g,
IAHT SRR IR HRb VST B, S T Fols halel dis H Bhl UST & 89 MMUD A1IH 3.
IR S AW A Dsld WPHR S o G1e QR & AT J31 Sf I IE A1 ared
g o5 Tarar S vefeal # fRyd &, et aed t o @ S 8 gl oA & A e T8 g
ggl Afeat gt €1 g9 ey © {6 98l 30 A AN DY U1 SiaTarud wRd &l fUsd 45
aif ¥ g8 ¥ o gfaf+fS 39 97 ¥ oY € 921 §9 9dld Bl I-9N SS[T ©, offdhd I8
urferamde, ol Al I Yy, WHSDBR I8 Skl & AR I (Y PIS gaveln &l bl | # 31
R ST 3Tivgaif P uds #eAd | Fg W@ dredl g
SHRI KODIKKUNNIL SURESH (MAVELIKKARA): Sir, I would like to raise

two important matters here affecting the fishermen community of Kerala.

MR. CHAIRMAN: You can raise only one matter.

SHRI KODIKKUNNIL SURESH: On February 15, 2012 around 04:30 pm, shots
were fired from an Italian Ship, Enrica Rexie at a fishing trawler, Saint Antony off
Kollam coast near Kerala. Two fishermen, Ajesh Binki (25) from Tamil Nadu and
Jalastein (45) from Kerala were killed. After the two Italian marines who
allegedly fired shots that killed the unarmed fishermen were arrested, there have
been attempts by the Italian Government to pressurize the Indian Government to
release these Guards. The concerned country says that it is a law which make it
clear that its citizens are immune to the jurisdiction of foreign countries. This is a
mockery of our law. Since these killings took place inside the Indian waters, it is

my demand that these Italian Guards be tried as per the Indian Laws.
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Sir, another incident happened in Kerala sea. I would briefly tell about this. In
this incident, five fishermen were killed when MV Prabhu Daya, a Singapore
flagged merchant vessel owned by an Indian shipping firm, collided with their
boat off Alappuzha coast in the early hours on 1% March, 2012, the second
incident involving fishermen in the Kerala coast in the last fortnight. Sir, it is a
matter of great concern that collision between ships in the Indian waters have
increased causing loss to human lives and property. This matter needs to be
looked into seriously by the Government of India.

I have come to know that certain instructions have been given to all ports in
the country to avoid such incidents. It has come to my notice that very old ships
are being allowed to enter into Indian ports which is violative of the instructions.
The Government needs to look into the matter with the seriousness that it deserves
and action against those responsible should be taken at the earliest.

I demand that the Government of India should make a statement in this
regard.

MR. CHAIRMAN : Now Shri Bhakta Charan Das.
SHRI KODIKKUNNIL SURESH: I would request the Government to make a
statement in this regard. It is a serious matter.
MR. CHAIRMAN: Please sit down. Please do not make any speech like that. You
have already raised two matters. You have already raised the issue.

... (Interruptions)
SHRI KODIKKUNNIL SURESH : You are always talking about the fishermen
community. [ am also talking about the fishermen community. In Kerala coast, the
fishermen community is facing a serious problem. The two important incidents
happened recently. That is why, the Government of India should make a statement
in this regard.
MR. CHAIRMAN: Shri Bhakta Charan Das ji, please do not make any

allegations. Allegations cannot be recorded.
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$ft Rl TRV S (FTATEISY) : FHIURT FEIGd, ISl Sl SeolliTel ATgT Whsdl gall 8, 39
TR 37U HETH | W& BT & $4 SN TR H 3BT BT Area gl

ol SHIAING T § 3N M gy 3% sfear # favwe forar & f5 fog a2 9@
900 BRI Bl geeiliTel ATSHT IST H g 2| U IATICHISSR, U Pigaek R Il ¥ df
2001 ¥ 7T © 3R Q-9 AT Bicded) B B d1, Sid 98 fAbNT T8l Bx uidl §, 3 -Tal
I UIT B, A1 g8 B FHIaTell A & frerey IR HA @I, Agi uiferft @ $R e
Y WisR e, SS1 & Siiel, Rfdd iR aaxell gRan # AR wa 37 3 fARd
HUA e DI ATl BB, I8 b ARl ARl & 1Y AAd, $o dual & qrd
sy, 900 TS TUT & WIS Whed § $ATed gall 8| 98 A8 91 & §, oY S 8
5 59 W& # A1 39 US QA IR IoW ¢ [ T H, I WEHR B BABAT B A4
fFe TRE A I 3R R IS &1 ARGI-BRISl $UY DI ATSRT el gl & et
STIRENYE WRA WRHR § |l B &l F1 30 A€ DI AT HIerell Feral @I, gouad
3T 3, Tl Bl WWI? TG BAled H TR 8 Ahdl &, IR AR TRME B @M g, a1 R
TE IS H WIS AR DBl ST & 87 WU Heled, § 3uh WiewH W HRA ARDR
A frdeT e g b 5 Arsf wierel @ Wdiers | Bl S| g
2 IR A (TEREYR): HEGD, H Th T THR e Bl bR AYD A TSl gl I8 a8
IHATD B, Sa1d &, WATD ol 3MaTal Bl Ah @ oy ALY UQel WRBR Sl THGG! BT HRIHA
AT & B, TAH AIH SATGT JHA 8l D ATeardl ANl DT 81 8T 8] AT UQ¥ Bl ARDR o
31 ATd TP ATd IRG TG4 BRI BT BAT [BAT AT| 3@ b Al oI oIRg | SATST A99G)
IR gD T SR AR | TG TS greadl 3R TG AN W B o B T RAfh gIgad AnT
JdYe, AT AU ATSHT TR AT Y€ T & fog ¥R g1 37ep! ST el & &b
3R TS & BRA, A JRN AUl Brs, Tcal, IASY F=qUl Pls B ferar Srgm|
I 37O g A1fad BiaT & fh 987 Uy URPpR Sl dEee! Ioll Yl 8, 398 9ad SUTel 3R

cIsad ANl WR BT 2] U SIHI-A11 HTSi4 § JSeqd, s forr 2l... (agm)

MR. CHAIRMAN: Please do not quote from that. It is not allowed.

A IR e ¢ HEGY, ATFATS! B DI I8 YGRS (AT ST 2 b T R A
ARY, A B AN Bl Tadal BRI TS| A8t qad wral sffedrll €1 gl A ¥s ® B
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MfETAdl # S UTgeler &1 Shed A 8, ITH AL Yo Bl YAl §, SAd HH ol B 8
U W % SR B AR A AN AOGRA TGSl & FabR H 37 W & 39 A8 AL Yo% WRBR
YT & T R AFRNE IR @ 5l § s TRBR A SR AT & (6 39 @1 A1 A1y
it qaoft TH. wed (TTER): AU S, 94 1T Igdl A TR fORemE o, 99 99 Wt #+
ISR & glgdel &l a1 Sols ff| o= & 3R rgHeEe W iR, Sl 3%1 &4 §, a8
ST A1 98 300 fhaniier gl 3R B4 31U oI diex ¥ ASAGHIE 9l 2 df 89 250
frariier @t ga A °¢ # T PR o ol S e gled AiER | MEd 8, 98 45 fhaHiey
2, 98 39 &R 2 f5 98 @ R S B U ST HT H WHI A ST 7§ 3R HTH ey
ff St Bl vgal ft H AT R GH1 E {6 3 TS B IR AN IR 3HD AFHT DS S|
A 39 W g 9AAT A AF-9R R G1d D18, lfh AT Ib 99 S Dl Dls GEUR
TEl BN, A9 B WSS US Y & BN Usl W BN D! glold VAl & & B WRDBR §RI 471G
Y g HH A FSdH Aol & d8d il S a5 T8 ©, SAD! grad W U 2 H 359 AnTe
DI I8l Ps IR IoT gobl & kg & feT a1 R7ern Fadar vaq FRET 9ffa 3+ g9 T
Dl IOT bl gl A SH dga Al WS db di, o @i ety sifereprRal 1 aarn|
Afp T ATl | B S8 U8 el Ol & (b Sfid < §0 & g Sfig <M arerd! & 1o ame

UASIUH BT dS1l, el delaek Dl 93U, TRl Udl 78l A Ahed AT fhaad! forda| sms
qdb ST WShI DI BTAd ol el 2 WX &F TR R RRIE H 9T B F9h| Dl T8
T 2l H NS A § Drw WRDOR A Y HAT dreal g 6 A1 A 37 FSdhl Bl g
fepar STq ar R BH A AR eI Sy 6 e e R g S @ dE <N R 3 dsd
Tl g9, oMU o fRe & Tl B, 3T I B Ioll| SfY WRBR I TG 50 q H
TSt Heg el Sy a1 8AR F81 B! qoob Ger S|
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it Sea wam RiE (eimae): wumnfy S, WX F9ET &9 e & e el | af
2011 # el Y9I g1 141 QUTSIA vl & HAEAH ¥ 7,31,000 Hifed e g @liar Ml
Tl @ | A Wi § I g &1 Uemd & Hdlde Tl HUBU JAREISY, Hav
MEM, 3RATS D™ Ud WS HEl dIs & DUl § ol 502,180 Hifeed ST g &1 WUl fobar
AT ATl 39 g & uRdeT # I 91 § AR gl gl gRiere el # fam W A8 @
afRge far AT €, SHH | SHI 200 ¢ g M Bl

T9 Gy ¥ gy ydudl gt A H UhIISIR W g9 BNIs T 2l 39 91 RIS
JUY Hf W IUT D5 ADR BT Tl T §RT o8 T8 ©l MRS Sd g dT8l Bl
TATEIT PR T & Al ol SIS Bl FATT &1 [HAT R b feles AUl &l g
uRaed &1 &M < a1, Ry 9 3a1 g1 =ierdl &1 9 HEae gyl

T < WieR B 8 {6 el 9l i o #ifees e @ JoqT § 9 df ar[A1 g
U 3T & 30! SRVl Rl & 34Td | g da 3R Yol WM W Sl & 4 &l w1
T o, fR W $9 af 7,31,000 Hifgw S g RN WRIGT T, Safh gHD IE-IATT DI &l
g T8 Bl 39 9 ¥ g 9NPR 7 ST I BT I e ff SRt fhr O fR WeRr &
ST TR 8 W 8 g B Wal 99T e IR B S|

FHIRT ST, § 39 AeT H ATYD HAIEGH F DAl dredl § b 9T WDHR DI ATIRATE]
Bl o8 A BRI fFaced Mg Al § 1Y Y DUl § oRdl BU¢ Bl @Riar 15 =fear giferei=
Bl a8 A TS T gl g B IUSH bl R fHAFI BT S FiaeTg I d_1g ol off, J
Al 78 13 T 2| oot W st fhae (9§, 8 oot 92t el &1 i o1t a8l
fpam T 21 fR oot BHa @1 g o @ oy di & Fap] o I g1 F Sus AemH
H Bs AR F AN BT g 6 39 AW DI Sd HIg SMY TaH 9 a1 Sl I8 Bl &g
BN, S9H RGN W8, fHAMI B Aeg 8, Ui Fawel & S|
SHRIMATI BOTCHA JHANSI LAKSHMI (VIZIANAGARAM): Mr. Chairman,

Sir, I wish to draw the attention of the Government to the recent episode of an
American mother abandoning her two months old surrogate baby at the Hyderabad
Passport Office. This has brought into focus the urgent need for enacting a clear
law on the issuance of identity certificates or passports to surrogate babies. The

episode also raises the following important questions. Is it legal for an Indian
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woman to rent her womb to a foreigner? Is the whole process transparent? Are
there any middle men involved? Has it become a business now? What about the
health of the surrogate mother?

I would request the Government, through you, that there is an urgent need

to have a clear law on the identity of the surrogate babies. = The Government
should clarify this issue and make stringent law so that such episodes are not
repeated in future.
SHRI NAMA NAGESWARA RAO (KHAMMAM): Thank you, Chairman, Sir. I
would like to raise an important issue concerning the National Highway in my
Khammam districts having a population of about 30 lakh. We had raised the issue
a number of times in the House and I have also written letters to the concerned
Minister and also the Chairman, National Highways. Once again [ wish to bring
this issue, through you, to the attention of the Government. Actually, my district
is an extremist affected district. Initially, all over India 33 districts were listed as
extremist affected districts which included my district also. Now the number of
extremist affected districts has risen to 60 which again include our district. The
Government is giving money for the development of our district but it is not being
utilized properly. I would like to tell the House that this is a totally backward and
Scheduled Tribe district. NH-9 is to connect Suryapet to Khammam, which is the
headquarter, and Khammam to Aswaraopeta to Kovvuru. This is a link between
NH-9 and NH-5. This link is very important and it should be taken up by the
NHAI immediately.

Another important National Highway runs from Vijayawada-Penuballi-
Chandragonda-Kothagudem-Bhadrachalam. Bhadrachalam is a temple city which
is also a backward city. I would request the Government, through you, to
immediately take up the work on this National Highway also.

SHRI ANTO ANTONY (PATHANAMATHITTA): I would request the
Government to kindly waive off interests on the education loans that had been

borrowed before 2009. Interest subsidy scheme being implemented by the Union
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Government is helpful to lakhs of economically weaker students pursuing
technical and professional courses in approved institutes in the country. The
Scheme provides a moratorium period which is one year from completion of the
course or six months from joining a job whichever is earlier. During the period of
moratorium, the Government is paying interest to the bankers. However, the
scheme is applicable from the academic year 2009-10 only. As a result most of the
deserving students are out of the coverage of the Scheme. Therefore, I would
request the Government to kindly extend the coverage with retrospective effect.
Another concern regarding the education loan is its interest rates. It is the
highest in the country as the bankers are imposing 14 to 18 per cent of interest on
education loans. Spending on education is considered to be the best investment for
the future generation. Therefore, all parents in the country wish to avail best
education to their children at any cost. This is the rationale behind the borrowings
in this regard. High interest rate will adversely affect the education and job
prospects of the economically weaker students in the country. Therefore, I would
request the Government to kindly reduce the interest rate on education loans.
MR. CHAIRMAN : Shrimati Botcha Jhansi Lakshmi and Dr. Prabha Kishor
Taviad are allowed to associate themselves with the matter raised by Shri Antony.
3 BIETes FAR (ATEQT): IR SN, ARSI fARre s\ o3 giferesur drige 3 arion

Rereni, STTFERS! HRIGISH T ST qbd DI e drell dE@rs] § e U g TRdi 6l
o™ arell @l TR B afrst B DY soideiMe Wd Jq SHD 46 W W 9o @t
FABIRE BT 21 IR W M N & f8S § I8 U aidy 3r<el g9 &l

Wfh I8l W UHh R 8l S99 TN B BRIET Iga | i fUes I S
g1, f98R vd ufegw de, Sfel W) TREl B 9], Pl AETE B T Bl 5, 3 Ak
SJHTOTYS T BRIHH YO T8l HRD YUISIR BT BRI Yo PR (AT TAT 8| 394 TRal & &b W
4 YA S AM1 ASA B S7ErEl AR Al Aferad § S 99 @l adHM STETal Bl T
ATl WIS g1 AR AT BT T4 BIAdl 988 TR AN §, A S 39 gId b SINg

BTG USRI ST |ehdl 2] T8i fARre yHv-ux wifgresor &1 39 dHi 531 H IMER His
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g 1 BT Y DI DI AN A < DY U8el TSR Bl D Yo BN fear a1 g1 § 54
I PI AR ATed g 6 [T8R S BT U8all IT &, &l 3MER HlS B qol W g4l A8 Pl
PIS T Bl U8l Yo BR & TS 2l

# e B HqIEH ¥ RGR A AN Al g B g i 7 faftee wown gnfdre)or
DI IR HTS T BT HTF FH S D AN ¢ M6 TGl DT SAR--Ra1ar o e
GEd
3t T R wxat (T9): eIy, IR W, Ry w0 9 WY A99e 89 g% o ofc) ¥ awR
3R e AR @1 a8 I g, =91, I NS B Bl TR 8l Tg &l IR IRBR A
IR-GR MU fhar &, famel 7 a1 fan 2 &R fagmawr § AMer Sorn T gl oI
TRBR Pecl & b el BT A R A e A Bl DI §Y JHAM BT HRRYE & Haa
RTEd T8l & ST bl | AT ARBR A AR & b ¥ o8 3R urell &l Y 7ehred 3R
Jfigiee & aRE AIBRYG H e fHar Sy iR S Uil 3fvar gifyd fsar Sy |

W1 9T 2 o anl & AR I8 IR-GR AP TS @l ol HH-HH T Bae Bl
g, JfPT 3 THR A UHfId MMUaT A HAA! B a=dlal D HRUT [HAMI DI 9gd JHAM
IO TSl &l A WRA WRBR ¥ (G 3, IO AReR 1 W IR<| Holl § 3R g9
U= fer 2 ofR fha Fied Wi aR-aR HI &R W © o MU 39 AU Bl JIRU® |
UM B T8 IO & Y 98 g1 Jer a9 gl &l ¥l off Fe 4§ 90 gU 81 9 fpami
& & B! 91 B 3R BT G411 DR [HAM BT ART B a1d 7 DI SMY| &=id1g]
SHRI M.I. SHANAVAS (WAYANAD): I would like to draw the attention of this

august House on a very important matter considering the fishermen of Kerala. My
hon. colleague Shri Kodikkunni Suresh has already raised this issue. So, I do not
want to make a prolonged speech.

Now, the fishermen in Kerala are going in the sea for their livelihood in the
most terrified condition. An Italian ship - just like hunting a wild animal - has
shot down two fishermen in cold blood. They have died on the spot. After that, so
many similar incidents have taken place. Now, how the fishermen of Kerala
would go to the deep sea for fishing. This not only concerns the fishermen of

Kerala but of Tamil Nadu and of all over India. These maritime rules are being
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disobeyed by all these foreign vessels, which are coming into our seas. So, [ urge
upon this Government to take stringent measures so that these kinds of activities
will not happen again.

A hit and run case was also reported. So many fishing vessels are being hit
and drowned. In a recent case, five fishermen died. How the fishermen will go
there? So, the Navy, the Coast Guards, the Government of India and State

Governments will have to be active to save the lives of the fishermen. Thank you.

3t SEEd TR 3Mae (AR): FHURT SfY, WRA WRGR M T4 ASHIR AT §RT |aTford
SIS, IS § ol BT & ©E W1 H o8 WieT &d & 3R 390 Ien § qHior B |t
o &1 39 W W YTHAIBT UG T8l 8, A By aR 3 BT Mol G D BRU
B B W gl fbg erEl @l Ul SR YRR feam a1 R B 9§ afeh SHdT
T Dl gl dT T8l & SRl gl 59 a9l gerali 3 SR YRRABIN Al B Dbl
I B & R A R o dem. # yeuie @ gfaer o a8 & ot 22 3% ag A ?
6 BTl B! A & I8 Turell Mo Yo Al @AMy | g=ara|

SHRI K. SUGUMAR (POLLACHI): Sir, my Parliamentary Constituency,

Pollachi in Tamil Nadu is a place where most of the people are engaged in
agricultural activities. Most of the agriculturists are involved in coconut
cultivation. The agriculturists have to spend more money for the production of
coconut whereas the prices of coconut and coconut copra are very low compared
to the cultivation expenses. So, the agriculturists are facing huge losses and severe
financial crisis. The price of coconut copra was Rs.75 last year in the open market
but now the price came down to Rs.40 per kilo, i.e., Rs.35 less than last year. But
the prices of fertilizers and wages for agricultural labour have doubled compared
to last year. The prices of cultivable land have also increased in comparison to
previous year. Due to the fall in the prices of coconut copra, the cultivable lands
are being converted into residential plots. If the situation continues the total

agricultural activities will be heavily spoiled.
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On the advice of our hon. Chief Minister of Tamil Nadu, Dr. Puratchitalavi
Amma, the same issue has been raised by me in this House earlier also and in the
meetings of the Consultative Committee attached to the Ministry of Agriculture.
The Government at the Centre announced Rs.51 as the Minimum Support Price
for coconut copra. But the Minimum Support Price announced by the
Government of India is not sufficient to meet the expenses incurred by the
farmers.

Therefore, I, on behalf of the poor coconut growers of my Constituency,

once again appeal to the Government to announce a Minimum Support Price of
Rs.70 for coconut copra and to prevent the agricultural land being converted into
the residential flats.
SK. SAIDUL HAQUE (BARDHMAN-DURGAPUR): Sir, the Ranganath Mishra
Commission submitted its Report to the Government on 10" May, 2007 and the
Government tabled it in December 2009, two and a half years after its submission,
surprisingly without any action taken report.

The Ranganath Mishra Commission made recommendations for all
religious minorities. According to the Commission, the minorities, especially the
Muslims, are very much under-represented and sometimes wholly unrepresented
in Government employment. So, that Commission recommended to regard the
Muslims as backward and also recommended 15 per cent reservation for the
backward minorities and particularly earmarking 10 per cent for Muslims and five
per cent for other minorities. On the basis of that, the then Left Front Government
in West Bengal had made 10 per cent reservation for the Muslims in the
Government jobs. But now what the Union Government has done is that they
have given only 4.5 per cent reservation for the Muslims. This is nothing but a
gimmick. It shows that this Government has no political will for the upliftment of
the Muslim community. So, this Government should implement the
recommendation of 10 per cent reservation for socially and educationally

backward Muslims without any delay and extend the SC status to that kinds of
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Muslims and Christians who deserve to come into that category as per the
commssion's recommendation. It should be irrespective of any religion. In order
to implement that without disturbing the present quota fixed for OBCs and
Scheduled Castes, additional allocation should be made from the open quota.
Since the Supreme Court has ruled that the quota for reservation should not be
increased beyond 50 per cent, an amendment to the Constitution would be
necessary to provide reservation above 50 per cent.

Hence I urge upon the Union Government to initiate the process for this
Constitutional amendment.

SHRI MAHENDRA KUMAR ROY (JALPAIGURI): Sir, I want to bring
to the notice of the Ministry of Surface Transport and the National Highways
Authority, Government of India a painful matter. Several correspondences have
been made in respect of maintenance and repair works of the dilapidated NH-31D
between Siliguri and Maynaguri including two main bridges, namely, Teesta
bridge and Jal Dhaka bridge which is between Maynaguri and Dhupguri. This
highway is in a very bad condition. As a result, the total traffic movement has
been jeopardized and several accidents occur there. But no fruitful action has been
taken by the Ministry and the Authority so far. This is the only road that connects
the North-Eastern region to the rest of India. The condition of the 31D National
Highway and the Teesta bridge and the Jaldanga bridge are in a dilapidated state
with potholes in them and there has been no action either from the Ministry of
Surface Transport, or from the National Highway Authority, Government of India
towards repairing these roads and bridges.

I would, therefore, like to urge upon the Ministry of Surface Transport,
Government of India to take suitable action so that substantial funds are released
immediately for the repair of the aforesaid road and the bridges.

SHRI N. PEETHAMBARA KURUP (KOLLAM): Sir, thank you for giving me
this opportunity to raise this issue. The recent killings of our poor fishermen in the

territorial waters of India has not only sent shock waves in the minds of the fishing
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community but also brought pain and distress to our minds. Poor unarmed
fishermen were brutally shot and killed by the crew of the ship of Italy on the plea
that they were pirates. Similarly, another ship called Prabhudaya, without any
daya, trampled on the boat of our fishermen and killed them, who were on their
way to earn bread for their families. Some of the dead bodies of the fishermen are
still trapped in the destroyed boat entangled by the fishing net underneath the sea
bed.

I earnestly request the Government of India to bring in stringent laws to
protect the lives of the poor fishermen in the sea and to punish those who attack
them on one pretext or the other. I would also like to request the Government of
India to render necessary help and financial assistance to the families of the
deceased and injured in the mishaps.
3t AHTE TIHTS U (SR IR dHa): #Weiqy, H ofUe A1e09 | |ad SiRk faqer #31 St &
&I H A e g [ el 12 HEM H BRig 500 HGIR UG B o H Da ol g4
&9 & 40 AGIN B! dIcq ¢l I Hel T © b I HGR AT A 1 U H Al Thsad
Tehs MY Sfafh # AT & U8 el 8, A RIS gl bl AT R Ubs MU | § e &l
g W G ATEd1 g [ UG & Peol H AGIINI & A1 HUG 640 dAIC 8| AT I qATT
A o 8 o die g9 # 1ol T o € SR 9 WR A foran wn g1 uifh g1 ared
DI qUE T PR BT 2 e BRU AGIARI DI &l RB I JHAM Bl 2l I© b RB A
g g TSl § SR A )% A . gHA gsdl 2] UASIY WRGR AU HRIGE H
IR ¥ AGRIRI 3R dICH DI qUE o H Ahel Rig Bl ot # amues #ierq 9 faqwr
FH S A g 9rEd g 5 R/ SIS U B8 o wiforlt @ R uas g AgRI 8iik
qIcy aIfus s S ? AERIN Al 3/ Hl AR H 7l qdhed IGI| S 39 <8 Ulfhe H
UdhSl O V& & 3D HRU AR B Mk Hehe BT AHAT BT TS & 8, S8 Tl 3fR
RIS B TRE ghal S &1 & AN MUE & fh 39 dRg A s oM | 9919 & folU g
SN FIRIHReT Y 8l df <19 § Ay e WeH B S|

3O & U fIaR gebe R 1 3raaR fadT 59 ol # S1uehT 98d ST g
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. ol TOIeT ASH (SM)): ARG, AR, Wl 1 AEHRH Iyl St & U 78R,
T3 SIS A 3B B et 2011 S {6 g Ayl vy 8, urd &} AT
g, S I8 " & U 2l
SRR, AR Sl 89 ahad, YRR A & Hi<d aifod ol oiepd g@s o
pIs W & W BT 98 HEW B TAT 2| SAAY F8l Wl FAM aTell AR W & qrd 4
IgT IS ° 8 2| AT T8 J Il AT B A B AT v W e Wom gl
# 3fUs HEH W ARBR BT L ATHNG HRAT A8 b e A Slea 59 a1 Bl
ESUERIRSIY
3t Tas paR sy (RRSE): 99l A8iey, # afus #1e¥ ¥ WRBR BT L aHIeR T4l
H Bl @ SABAAT DI IR NPT HAT A8l § [P dod Did Bics fdfices gd & H
AT B BT &1 WD AT BT S T_e URAT 8, 981 BIvR S § hacanay &4
H TR P G @ &, D BRI I8 qa¥ AP uieges ol 8 @ ol
AT 3MUH ATETH W WRBR W TE 2 foh sqd! e & S Hram o]
3t I T AgaTd (fH™R): AEGT, IRA WBHR & PN AT 7 IREME [Aded & forg
I IS U bl a7 [ AT & IYUTAT [A9HT Bl Aledl Yol I1ehR breaehi™i o
e W by 3R ST I8 Hel A1 o1 b IS 39 Wil B SHF IR IREME AN dl
3MUT 3TEM <11 g9 foly 20 9 @ o Il T8 off, I=M IRME o o | #Y fdrR
FHET &F I A I 700 IATIST UH RAET UYUTAT [GHRT A SAFANC BIpR TSR

ARBR D I WA Afed, TUTer [AUHT Bl STIRINT & H1T WA WRDR B DY FATAT DI
A T | ifh Q1 AT did ST & q18 |l AY & & UYUTAdh] Bl HRA WRDR  [hedl # ave
H eM Wpa T8 fhar 21 § ¥8 R Soom wx IRifE wwen € 5 e o
AR &1 380 WA § IR -7 W (ST 9 G DI AR Feal Bl 21 &8F 7 qgurerd
g U Ul I &, e AR 8 W @ 3R e Use & qre W Al Bl el
SHI U4 ARMTE efid 89 9 g9 gaw § Wi S=Id BM & S/awR Suad Bl gfe fa-
w3 fharl Ud ugUTelel W AT ST g3T &l I WRd WRPR B Hi¥ HATed H offRa foral
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Al gamEel © I Mfdaw Wiga fhar sy, a6 ugurere! gd fhami &1 aifed arer
B A T B qb |
it AR Rig sMeme (Jo1Tg) : AT AU #eled, g9 < # faarfEar Aftemsit ) agw
TATST S AIATEARI & oy FEe 7 BT IR ARATT &8 ldl B gRT 498(T) B &1
BRD IJATAING] Bl &8 7 & Y fhd & 1T & 59 ORI & ded Ud WY bl IR
ST g ey Soft 7 war T gl

3MUe AT W H WRBR B &M 39 AR QA1 a8 g 6 Iad S8 garsar o
3URTY BT HIAHT B S B IURI AHTY T9T 75 Firerd qmell § &l gRari d rofi=mar
) R ¥ AIY-W ®F B I Bd 2l dfed Wl R # 9IRS dfgar @t e
498(V), forae T8d GHaAT &0l Bl © AT IR S8 UishaT AT &1 g1 320(2) & 3fcid &
B W SFI URARI H IS B S @ SR Wl RTed I [Td UihAr & dEd
ST A B AR T8 < AhdT 2 AR &R 498(T7) & U@l & AR &S faar S
3ITaedd B ST &, e BRI I a1 IRARI H g8 MU JoIg R A FFed g Havg H
EECESICI]

TEIGd, W1 g ¥ fF O RUMT # =afim A qen dAefed # eew wareTr SN
IR & fory 918 TS YR <€ fEdr @ a7 498(T) d < UlhAr Afkdr @t arT 320
(2) & siaera foram iy, foaw f Ul R o =<gmarery ot of|m - &) SrgAfd « |ab |

3ITUT e dTel T AR 3T, §9 ol H U] g=ydTg ol g

MR. CHAIRMAN: The House stands adjourned to meet again at 11 a.m. on 15™,
March, 2012.

19.48 hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Thursday, March 15, 2012/Phalguna 25, 1933 (Saka).




14.03.2012 249



